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ORAL ANSWERS TO QUESTIONS
HON. SPEAKER: Q. No.81
Shri B. Vinod Kumar - not present
Shri Balka Suman - not present

Now the hon. Minister.

12



08.02.2017 13

(Q.81)
SHRI NINONG ERING : Madam Speaker, | am very grateful to you that you have

given me an opportunity to ask a question on digital transactions.

I would like to, through you, tell the hon. Minister that communication in
Arunachal Pradesh especially in places like Kra Daadi, Upper Subansiri, Upper
Siang, Anini and Anjaw is a very difficult thing. When we speak about Digital
India, when we speak about the communication system itself, when we do not get
any internet facility even in Itanagar, the Capital of Arunachal Pradesh, I do not
know how we are going to take up the schemes in the NITI Aayog through Digital
India. What kind of provisions have you kept for our State Arunachal Pradesh and
also the other parts of the North-East?
£ W Sgona e @ srege wEiedn Sff, HaR Ared 7 U 99l §o% aTel fhar ® fh &y oe
WA €, S8l IR gee HidRE I¥ AR W Iu T8 2] WRA ARPR $9 a1 A A © B

ST die] WA &, dTgl & A1 o §Y AT A1 S & WS B, I 3R TGN STeal B

HRATT B! MALIGAT &, dlfh THl B I T 8, SAIDIA HAferc! S a1 gyl 3
@ 1 pof TR et 25t &1 7wel g1 98l 97 TR DS ©, S8l 390 Bl Aol 8, T8I
63 TRAT DA & AR S8l 451 BT HHSA &, T8I 30 BIAal UGl Has Bl 8, I AT
TaRSl &, STUMEd & [y WG I§ HH 8l, olih 8 QX I8 ¥ 39 a1 I Jad & IR

BART QX1 TATH BT b 312Ul Ua¥l & IR Sfeg A Sfeg I8 JfAGT I HRIg MY R
9 gfagr &1 SUae dRaM & oIy, I 9Ol B dde B D fly WRA WRBR D
ATSHT Bl IR SIe, S Pl FAATHR BTg g Gardd 89X 92 & 3R 8, Il 37 dlel T
# FHrae HET| T q SAQT 8 A B aRd & B 8, Afh T Fof (A a8 o
2 3R YRd WRPR 7 SAD! & B B IR HAde B D foIU Al g 3R IRBR B ORB A
VUM U BT $9H YIRS & dR IR foram Siem|

<t. foRe &, At : srege weied], # WRDR TAT WD AR e #3il, A1 T dar off
D1 AN § b I8 fAYLIBROT B BIere, RMAR R AMcpdre bl FHE R D oy
U 980 981 HEH IONT B 3R Iqd AI-A1 AN Bl A dfb7T & folg WY diednfed fban gl
# fooy w9 § gafag o € f6 SRR 7 Wi UU @1 o= fear g et aoig | aeed
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JSHY, Sl Uh g T &, S 9 W Ig UY BN IR S99 fSfitea am @M
TR GIoTaRr BT | § Woerdl g b 99 aRAT & A &l ao78 W dl & el dAr, W
AT, fRar &R aferd ofa @Rl 1 9gd el e |

# 31U HIH W WRDR A I HRAT dredl g [ WH U bl grfeii &) 3R
SATET W TET AN Bl $9d SRR H o @ oy 89 fhas a9g 9 e ANl 1 gdefs o)
HDH1?
@ geotta g : dew, W w0 Ue U oferd e S e 9l Y U Bl & A A
BT AT B W& 2l S FSRICgoia WRd GRbR &1 axb q Bl AT dl I qHY TT-3TeTTT
dT T STTHT feT-37eT Uftreb e o <t off, fyest asie | bogad & rgfaen et ol
CIel H¥ccHl Adds & A1egq | IR AN 7 U VAT gferas Miaretl, S ddal U &
B B A A S 2 3R W gftaee onft ofis fT uee € A g8 21 399 361 IRIS
S B WGHIRE Al o 9 UAde & AH 9 S gl 37 dTdl 99d § 4 ORT o
M & IURIA I8 SRl A AT AN DI BrIal ggar | 3msl & & dae dF Bl
STt goia= 81 01 %8 21 fd%a § $B Job U4 &, WM dR W Wors11qaq befol 4 I8 90
BIFS T g T 7l W Yfdhe™ & A1 ¥ SR A-9R §%d afcdhed ©, Sd A1ed
¥ S fefted gioleei 8, § Josian § 6 I 9 20-22 WA= Al 81 SMU A1 $HHT BIhl

TSN HBIIST ST BT B 1R BT TGN BTl 99 S DI b w0 H SKHTA BIbR W=l J

R ST o1, I|H |1 werl BNl # e g 6 9Ra & oy fefrergorem ue agd a9
BRIGT A dTell qfed 2

SHRI M.B. RAJESH : Madam Speaker, through you I would like to seek a reply
from the hon. Minister regarding a serious issue related to the security of digital
transactions.

Madam Speaker, recently about 32 lakh credit and debit cards were blocked
by the State Bank of India, ICICI, HDFC and Axis Bank. Further, personal details
including those related to AADHAAR and PAN cards of 70,000 lakh people
appeared in the social media. All this goes to show the serious lapses existing in
cyber security. Further, we do not have a regulator and we do not have a grievance

redressal mechanism in this sphere. A lot of people including some of our
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colleague MPs and top bureaucrats lost their money in this process.
(Interruptions) Not including me but many of my colleagues lost money. Even
money was withdrawn from abroad.

Madam Speaker, I would like to know from the hon. Minister what
measures are already taken by the Government and in this serious scenario what
new measures the Government proposes or intends to implement in order to ensure
security of digital transactions.

RAO INDERIJIT SINGH: Madam, I empathise with the hon. Member regarding
digital security. There is no system which is 101 per cent foolproof. But India is a
software rich country.

Our professionals have gone even outside the country and made a name for
themselves in America and Europe. So, whatever lacuna is there in the digital
cyber security will be filled by Indians within India. The Information Technology
Ministry is quite aware of the concerns that have been expressed by the hon.
Member. I can only assure him that they are looking into it and all the loopholes
that are there in the cyber security at present and which are likely to occur in
future will be addressed by the Information Technology Ministry itself. Some
measures have already been taken, like encryption of cards and Aadhar-enabled
payment system which has retina and thumb impression with which you can
withdraw money. Security features have already been incorporated in all these
four verticals but still if there are some verticals which have not been able to
perform as per expectations, those loopholes have to be plugged and the

Information Technology Ministry is in the process of doing so.

3t g <ieTen : TeeT HElGdl, H 3fUd HIegH ¥ AFE-G HAT Sl | YO AR, Hifh 3T
A T 81 U E, 39 Aed @ iR BH SRergieE @ el R w81 s @ AHUeor |
PR Bl o9 g SHIHesIH & R 9 wilRd far, & sie fefvrea oretawia &t 91a
gs ol 39 Q¥ 7 <w@1 & farell & ygel oW 20 @ W FWR SfIC &S 86 §Y A1 9 8H
T R &t 91 o 8, fSRica RraiRS ver 9gd g1 & gl #30 Sft qar 2@
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J & s BIER ST & Dr-BM IP [AOls T8 ¢l § ue A1eqq 3 731 St § gor
e b S Siifes ®saR AoE 8 8, ®d b WHR ITH! YU A8 iTdgd B B I
R A o' &= A @1 dige IR d@ g < B HH BN R w1 wed f$ited
TR TRAFIT Bl ST DR B &l SHD U IRPR T Dlg WIS AT WIS cdd
IR Hfl, e wegm A Sl HART STMEHT 8, SUBT U1 SelTs GRoaR @& ded i
w? Hife e wd @1 RAIC 9arit © f& there has been a failure rate of 56 per cent

in digital transaction and most of the Banks are not ready to accept it. &1 9Rd
TRBR A dTel F8T 7 SRied Rataei & fiew™ & fow 18 1 Rived IR & S
& 87

@ g5oita R : Age, § ugd & 39 vy W a9 § @1 g & snsd #aey 4 @ dR
W 3G AR I PN & 7 A1eqq A AT qUsied DI @R B BT TAN S B fad
SR fehan gt €1 STei-9Tel WX Bly Wil o AR 8, STl QX1 HRA Dl R AR TR A
frar Q| wrgde Veutsfor | W Werrg off SRl 2 iR BN AR dAdeR H AT S B
IR W T, I W FAE ot S B, Hifh BT o AivedIR ides oF B, # |HsI T §
fep St nforar, A ey o Sl €, o1 dTel WHY & e} SDl QR bR AT S|

HON. SPEAKER: Shri T. Radhakrishnan. Not present
Shri S.R. Vijayakumar. Not present

Now, the hon. Minister.
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(Q. 82)

SHRI K.C. VENUGOPAL : Hon. Speaker Madam, rail accident is one of the
major concerns of the people of India. The hon. Minister of Railways knows that
recently a series of accidents have happened which caused loss of lives. In Kerala,
in my own constituency, one derailment has happened. Track renewal is the work
of utmost priority which has to be done for addressing these accidents. In the
Committee on Government Assurances, we have got an answer from the Railway
officers that the Railways need Rs. 1,85,000 crore for track renewal and safety
measures. But the Finance Ministry replied that they have no money and the
Railways themselves have to find out resources.

In the last Budget presented by the hon. Finance Minister, Rs. 1,00,000
crore was given for safety measures which was not in the Budget but which he
anticipated will come from extra budgetary resources. In Kerala only, within 100
kilometres, there are 203 patches in the track itself. =~ How can the people rely on
the Railways? Therefore, my question is whether the Minister would ensure that
track renewal is given highest priority instead of the bullet train. We have to give
priority to track renewal in the country. So, I would like to know whether the
Minister would give top priority for safety, especially for track renewal.

SHRI SURESH PRABHU: Madam, I want to put this issue into perspective. This
is not an issue to score political points.

There have been accidents earlier and we want to ensure that there would
not be any accidents in the future. That is our mission, our hope and our will. I
thank the hon. Prime Minister since for the first time we have set aside not a small
amount but Rs. 1 lakh crore. I wish my friend who is a Professor has gone through
the paper where it is already provided in the Budget. It is Rs. 1 lakh crore for five
years at Rs. 20,000 crore per year. This amount would be spent on safety-related

works.
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As I said, I want to put the issue into perspective. The number of accidents
in Indian Railways is 0.1 per million train kilometres, which is the globally
accepted indicator of safety. It was 0.23 in 2005-06; it has come down to 0.1,
which less than half in the current situation. Therefore, it is true that the number of
accidents have come down.

Recently we have noticed that the only kind of accident was derailment.
First, let me answer this question. We have provided Rs. 1 lakh crore; out of which
track renewal, about which you have asked a question directly, is to be in the
region of Rs. 5,000 crore per year. We had increased it in 2016-17 to Rs. 6,700
crore; the 2017-18 Budget, which I hope all of you would pass in the next few
days, has Rs. 10,000 crore for track renewal. I am very confident that the entire
track renewal would be completed. We are not relying only on that because this is
an old way of looking at it.

We are using the utmost highest form of technology which is probably one
of the best in the world. We had talked to five countries, namely, Japan, Korea,
Italy, France and Germany. Their delegations came immediately after the
accidents, thanks to the diplomacy. We must understand the relationship. When
the accident took place, thanks to the diplomatic initiatives of the hon. Prime
Minister, those countries sent their delegations immediately without expecting
anything. We are using ultrasonic flaw detector testing which will ensure that
track cracks would be known even beforehand, SPURT cars which will locate
whether there is any problem and automatically they will then do a detailed
investigation, trial of ultrasonic broken rail detection system which is already set
up in two zonal railways on an experimental basis at a cost of Rs. 10 lakh per
kilometre which is embedded into the system. There are other things also but I am
just confining to track renewal.

I want to take this House into confidence and tell you something which is
really worrying. In the last few days we have been noticing some unusual activity.

Even today you must have read it in the newspaper. In the last one year, there have
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been seven bomb blast attempts, 58 cases of sabotage, and three cases of track
tampering attempt to sabotage which we were able to prevent. Luckily in many of
these cases, alert railway people and others have helped us to avoid serious
accidents. But we have not taken lightly whichever accidents have taken place. We
have already set up an investigating agency. The NIA is investigating into this.
You must have read in the newspapers reports that they have arrested some
people. We are going into the root cause to prevent it.

We are at the same time making systemic changes to ensure that first of all
we will provide enough money for track renewal, we would provide enough
money on an on-going basis for a five-year programme for the overhauling of the
safety mechanism, and at the same time use mechanisation in a big way. All of
this is a part of our overall strategy.

We have created a safety cess. We are using new technologies. At the same
time, there is an on-going process where we have a massive programme of each
and every employee getting himself accustomed to what safety drills he should
follow. All the unions were involved; each and every employee participated in
this. The whole idea is to gear up the entire organisation to face these challenges.

I understand, it is a big issue and therefore I have taken the House into
confidence. When this accident took place in Kanpur, we had set up a multi-
disciplinary agency to look into it. Forensic is an important element of it. The
Railway Protection Force which has no wings - I would like to announce today
and I have already directed the DGRPF — will also go into forensic. We have
already roped in Dr. Vyas of the Gujrat Forensic Sciences University based in
Gujarat and we are definitely working on a completely comprehensive study. So,
let me assure you that this is an important issue and at whatever cost safety will be
accorded number one priority. We are doing that. We are not just saying that we
are putting in money where it is needed. Safety Fund has also been created. I
hope all of us will work together to ensure safe and good travel for all the rail

users keeping politics aside.
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SI. GOl SAHdTel : JeUeT Hledl, dgd-9gd g=adiq|

HEIGAT, WY UBl A § HA S DI qu1g W B IR dAdiers d H AL Rife
3O S IR SR o § S RISt & gy fhu oM @ IR # T forr war on, wefe
Sfer 3 Ugell IR 3T 2 fb AX & i AW WU &F DI Yeb Alsfhel AR Al Al
qHa - HEYR RTS8 ged dx & § AW JgE 73 S Bl q91g 3R gRare S
aredt § 6 ugell IR e 3 30 A & WioR uTd & 99 e & gas 4 Ui o~
TA.3775.T. GRI 3R Rl 1| SiAer # Usell IR I8 & & I8 Q@ dRarg 30 fai 4 g8 2

W U GHURI W) GHER A WA 1 SToThel YETHAT WSh Aol D 8 &)
TR WSdh a1 W@ Bl W I FElel F [GARMR I BT U IR 3] I JuEHA FSH
AT B IgEIed IR A1 7, 9G9I & I e #4199 99T & 7dl SSwol
3, S 9T @ Wid H1H, 9 GHT B ATe q41, 99 1 A e Riar=ma e |
I AR @rell Yerd BT AT 21 YGTTHE1 FSeh ATSHT Sd gl 2 Al S9H Ig T
RAT A1RY b AR a8 W Vol HIRFT & O SAD (o0 AT U€e 81 &1 21 3ol a8 e
TR & SireT &1 AT IS 2 3R o9 Wt F 7= S A qudr € fF ag 26 e @ wsa W
JMY YT ofdel I g8 o1 d Pad & b I8 BN T & T8 | 3R 3MUD a9 H a8
TE T @ yarA wed A1 & dEd 26 fHAriek @t A a9 F$d DY &9 Tf? S

Hsh 99 T Al VAd BT I8 A a1 ¢ [ 39 OR8 @ WE TSPl TR NAd ofddl DI

ERIEIRSIN!

AT STEAE : 37T FUAT T Yoy

ST, WO TRIRAT 3R AN HA S A SR B P qEHE Aed Aol @ dgd Sl
Fsb a9 T & S W BRI &) G&=1 § b & W I W) Bis At Yod A HIRAT 72 2
T, TR, YR Sl D g § I8 U © [eh AT MY AT A= ¥eld BHINIT BRA DBl
DHTH H?

S R Y : ASH, T FSH URTET IR IS AT & WY FEIN & gRI A8 a7 fHAT
g 5 Stel 41 9wa §, 39 a1 SN 59 TRE & A oad DINET B [ TE A R HA
® R H B Sl YA [T o, SWD qN H BHT W& Pl AT BRAT & ATY fcp, T
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Jg Il B | A WG | Sl 30 gAd & B R H WA a1 B 8, SAD IR W
BH IR &I <l

SHRI CHOUDHURY MOHAN JATUA : Thank you Madam, Speaker for
allowing me to ask a supplementary. Madam, I come from the Southern most part
of West Bengal, that is the Sunderban.

Sunderban is neglected in terms of development in different sectors, more
particularly in communication. Railway stands in the way of having a good
communication in the area. In 2009, when Kumari Mamata Banerjee was the
Railway Minister, she introduced a number of projects in Sunderban area. I am
not mentioning all the programmes. Though some surveys were also conducted in
many cases nothing has been done thereafter. One of the proposals was extension
of Namkhana-Chandannagar-Bakkhali line, which is hardly 18 to 19 kms. long.
Money was also sanctioned for work up to Chandannagar and some work was also
started on this line when Kumari Mamata Banerjee was the Railway Minister but
thereafter nothing has been done. It is abandoned totally.

HON. SPEAKER: The Question is on safety.

SHRI CHOUDHURY MOHAN JATUA : I know, Madam, we are discussing
about the safety measures of the Railways. It is good that we are discussing the
safety measures.

HON. SPEAKER: We will have a discussion on this.

SHRI CHOUDHURY MOHAN JATUA : It is good that the hon. Railway
Minister has taken a lot of action on safety matters but in my Sunderban area there
is no railway line, and so, there is no question of safety. So, let there be some rail
line first. Some action was taken, money was also allotted, but thereafter nothing

has been done.
A1 eAT : Xl golc § sD! ga] Hel|
SHRI CHOUDHURY MOHAN JATUA : So, I would like to know from the

Railway Minister as to when the action will be taken up so that the work on

extension of this 19 km rail line can start and can be completed.
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HON. SPEAKER: It seems you do not have any question to ask on the safety
measures.

SHRI SURESH PRABHU: Madam, we have considerably increased the allocation
for the State of West Bengal. In the course of last three Budgets many new lines
have been included. Sunderban, of course, is one of the most sought after place.
One-third part of Sunderban is in India and two-third is in Bangladesh. So, it is an
important place and we will consider it in consultation with the State Government.
SHRI BAIJAYANT JAY PANDA : Thank you Madam, Speaker. I want to raise a
very specific aspect of safety. The hon. Minister has given a comprehensive reply
and mentioned unmanned level crossings. But there is a problem with manned
level crossings also where the road traffic has become so much that they are
blocked for many hours. For example, in Tangi, in my constituency everyday
about three to four hours the crossing is closed and at a time for about 45 minutes.
People get so frustrated, they wriggle under the crossing and are exposed to safety
threats.

Railways in collaboration with the State Governments has been jointly
funding railway over bridges. I recently conducted a review with the Works
Department of my State. Madam, 20 railway over bridges are under construction
but they told me that the work is halted because although the State has given its
funding the Railways funding is not proportionately made. I thank the hon. Prime
Minister that in this Budget Rs.1 lakh crore has been made available for safety.
Will the hon. Minister commit that wherever railway over bridges are needed, they
will be expedited and where funding is pending from the Railways he will
expedite it?

SHRI SURESH PRABHU: Madam, I am little surprised. My good friend has
said that the Railways funding has not been provided. I will have to go into the
specific case but in most of the cases the problem is the other way round. We
provide the funding but the State Government does not come forward. So, I really

appreciate that and probably it is because Odisha has got 400 per cent more
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allocation. The Chief Minister of the State has publicly appreciated many times
the amount of allocation made. Probably, part of that could have come here but I
will definitely look into this.

The broader issue is, as you have said, manned level crossings are
necessary for safety reasons. Manned level crossing is the historical reality. The
population was settled along the railway tracks much after the railway was built.
So, it is a real issue, a part of urban planning issue. I think we need to take a
broader view taking into confidence the State Government in terms of larger
planning issue. I will look into this specific case as it has come from you.

A 3reer ¢ WIS S, WUt & e 7 2l

S Welt ol ¢ ggd-agd gare, A feel S| H Ay WA off | S Are
g 5 TRk R STRYd & 3R TR 3R AT BT Sl DIbiche 8, SAD! goi8 A Sl
AT BIeRT 8, 9 A 3fhac 8 L &l Sl Xeld A9 §, 98 Sl b & H { S & g, SqD
T H IS VAT B M 2 6 I g BT AT O BRI J 91X fHAT A AT a8 W
MRS TR S & TR A o S SMU| 3FR VAT DI ©H & a Hudl & Il
DI < & SMg?

St JRe Ay Aew, I8 el B AW &1 A 3 ¢ iR U Aepa W © P 95 R
areacs URAT 9§ AT Yerd ATgT IORdT 21 3Tl Tdl BN fh 89N S dTges UMHed ® 9 W
PIRSR A I &l 3R U Yellhe DI MT 2 A1 98 HINER & 419 I Il g, Hifh I©
TdT e FoAd 2l SAfely B BT © H §9 91d Bl & W @ gU I ARBRI 9, 3T o
qIaEid @ g, R 98 T BT gAR BRI &1 Hid & Wax g M| 39 Hee § AR
Afe ff g8 iR A7 fiw fAfrer § f qadia ot 21 89 A 599 $B IR Ada @t
DI TR I B

T, TP I8 W ol © fF ST 3T Ol § Al SHP g1 AE § AR I g
3Tt 37T Bl gt gorg J Hf O Az U Bl B 9! o ¥ W dges dgw @l
TRl BT Bl 3 9 Al B e H W gU, BH AT $B B B BN TN, I8 g
HEl © 3R &1 39d IR W B |
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SHRIMATI APARUPA PODDAR : Thank you Speaker Madam for allowing me
to put a supplementary. Yo U agd Hedqul Hiw 3% giwdic 21 It is the cheapest
means of transport. BT 31t & AAvda HgH MR IF <A B S v #AT off, I/
AN & folg Bt B fhy, goord Herell | s 9gd | 9w &yl

Heredl, H MUS §RT US & I Aol word R gor argntl [ would like to know

whether the Government has conducted any survey to assess the safety
mechanisms of railway in the last three years. If yes, the details should be given to
us.

I have written a couple of times about Kamarkundu railway gate project

falling in my constituency but this project is still pending. The Ministry of
Railways has written a letter to the State Government to first remove the
encroachment in that area. The State Government has already cleared it but the
project is still pending.
SHRI SURESH PRABHU: First, the question is about conducting the survey. As |
have mentioned, it is already in the body of the answer itself. I 1 sreT-3raT fdg
g, S IR &M < gY B9 Al A IR & folw &M B gl ve g, o W) e 49
Ugll a1 H & HEl {6 TR U 55 §9R HaW &l 399 ¥ % Ui g9R dred 99 g S
TATTd! Brae g 91 RAFT v &9R Srod € 7 9w & U ¥ g e 2 g9 a9
o 2 5 & e A SUD W 3’CH A 1 3, 2018 W A TATIAS DI Bl
AIHFRT 89 48 PR | A 99 §Y TN FAR PG ©, SADI GBI HA| I
HUfCHT BRe, S AT [ DI I D! A9 ATl |, O 89 QA A1 4, 3Tl IR-uie A1l H
IE X1 HM HAI| 3T | Fhd © [ o 78 Jired velgad! diasl sAN oF 9 Fad
gD IR B HH D]

3T AT & & g ¥ AU T YBT 8, SHD! H S| 34} AX U1 SAD! f$ca &l

2l
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HON. SPEAKER: Now, Question No.83.
Shri K.Ashok Kumar — not present
Shri Nalin Kumar Kateel — not present

Now, the hon. Minister.

25
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(Q.83)
S 3 STt WM : ey Heledl, H WHHIE HAl Sfl Pl 9gd-9gd g=udie <A1 dredl § b

$eIT WAl SR R a1 § fUed 1 Ard § Bt guR o 21 H ous AemH { AW
A HEGY W A1 ARl g [ Q% H g ISy AT W geRe Gaer A 4 Sucre
B I, 39D foly TRHR T T SIS Ao 9918 27 IS &, O WX Al qoT &5 SSTR @
IR TdqHTATS & g A e BI8d FaR 8 AR 76 W YORA dTel AT &1 Jfagn &
fog Sevie @) gRer & T BIE Ao 87
st dt. . 3ted AR, § A e o (Sived e & fas & an # qam =g
FIPRCIFR I B, a9 I B, Al Wiargs B 9 8 A1 fSied surade 9 8, I8 faom
TURAT 21 ST T 3R IR QI o] U8el § Rl UR ST g S8l Ih S JChdl BIgaR
U GaRI BN Bl 14 8, Al WRA I BT DHRIBH ol 81 &l SAD Ub B D d8 SRNGT
ST AIgHIS Acad B, 98 [hd A8 W 9P DN, Al Fa9 Usel § AT GG DI a1 § [P
3iffedhel BIgaR Y <9 H 76,089 UM UATId H HWIC B ol ol $0d G-I H AL
HER BT I8 W DN <A1 a8 b A, 2014 Tb AR 7 B Sl AMEhel BIgaR ay
2011 ¥ Y& TIAT AR Hg, 2014 & U o9 Al ¥ R 59 UM dardd HaR gg il s,
2014 & 918 ¥ 76,089 UM UATId HaR §s ol 95,2014 & Uscl 256 fhAHIC BT HMH g3l
o7 3R BHR CIH H, [E, 2014 & 918 H 1,72,257 fHAHIcR &1 B g1l 2l

T TEl, ISP dI¢ Seds dbHdeidel, gl fehd BIgar o SIS &l I, SUD a8
UM UARl 9 Ugdl, offhd S8l 9 HAfdeidc! HI 9 B, ", 2014 db B 59 UM
UARIAl Bl dfdeidel & Tg| ¥, 2014 & d1§ 16,355 U TARIGl ®I dAfaeder of Ts| |
AT HeR B A aar g b g9 39 1 B9l § BElIC DR @ 8l U8l Bl - Al Fole
B BT g | AT vEE HA b1 Ao € fad w0 S S S 9dnn, U o am gem
& o0 9/, 2017 IF ATCIdbel BIZaR Had & MU | SAD 91 Afhs BT § T I 50

TR RAMT 71 dord €, RIif g3 o1 § 2 k9 50 B9R U 4aRd 2] Afdhs oot fawwr,
2018 & BT PFAlC B S| oS Bl § {7 anfhedark & w0 d [’kae 9 <difep 8ik
i A U AR AP, AR DEl bacl De W AN Al o H Yeb R 3ffhedar QI &=,
frad Ffacfadt srhae T8 et
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AT AeW | BISdY AN DI [aTel IOl §l § AT W B a1 dredl § 1o
ID d16 BHNT el ¥ 2023 3R S Ul ¢l f U1 v § g4 dAfaefdd! &1 b
wse ¢ &1, I9e 918 Bic Wied gRI ¥ Td H da15-1s edd 8RNI I8 WU 2018 T &1
gl e & AR 91 § f5 e e u vEed Jen & W-9ny di-wis e wWie
T H B oG, R 99 RaT # a3-%TE Aedd Hax BN Ag WO #A Sft @1 faom
2l BAR Al #§ 83 TRre WYY &t 21 IS < # S fefrea fEarse agd a1 & gan B,
9 feRiea fEarge @1 faot o & T yam= 43 o 9 I8 oried a°rar g1 fegw) 2018
H g R ¥ § Jeds gfaer e
SHRI K.H. MUNIYAPPA : Madam, I thank you for giving me this opportunity.

Last day, while replying to the debate on the Motion of Thanks to the
President’s Address, the hon. Prime Minister had mentioned that late Rajiv Gandhi
had brought telecommunication in the country in a big way. Today, India is one
of the most important countries in the world scenario as far as telecommunications
are concerned.

Today, our population is going to cross 130 crore. I would like to know by
what time all the Panchayats will be provided with inter-net and land line
facilities. Panchayat is a very important centre. May | know from the hon.
Minister in how many months or years they will compulsorily reach every
panchayat as far as these facilities are concerned?
£ dt. . =test ¢ sreme wEedT, # A WeR 61 U 9R U f$ed # a1 § fh v oo A
HTE, 2017 T 8H U o UM Gardal ! 3R fewr, 2018 T RAMT Ush o 50 89R

I¥ TRl Pl ¥ H Cled 2 o 50 B9IR UMW U9Rd §, fAaRR 2018 d% AN UM
dgrdl § dAfaetad 8 Smg |

3t wEee RiE 9ed : 3redE HEIGwT, H U WRBR Pl FuTs N WX GE B Al G aF H
IR U & g} W A9s A1e g1 a8F U 257 BT SAlBIA TraR Tl # 3ius Areud |
HH S A S Aredr g 6 9 R Ao @ ad BRI §, SO dI9IgAd SYgHed ol g,
FTATIVST WP T TS H g7 [ BT BH BT 2 MR I9 BI3NfSaIT ol db I
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forar Smg @ # o el & IR # Farr g 5 12-15 T vmal ve W dEma T 99 o,
fh T 319 Tdh 1 i HRefie 8l T Bl

3O ST & @1 €S9 31T YT Sl Afdhe] Sl SR o BT SRIRT 81T & a8
SHHRE T8 &l Tb faT # 1500 R4H bt 3R 99 UM &1 4R U Sfar & wanl § H=A
St A e ST ATEdr § [ 31U 9T W Usel e UK R Webd & hacl WHd Bl A
gl AT SR AT © da DI 8 ST SR g8 Sicb X8 A B BY dl I8 WAl
S wwy Srpeft & Aot g, o 39 W AR #
st @@ A ey wEiey, § AT 9 Bl qdEl dredl g SfU A¢ dbrfdeiddl 3R
SfaR @ 919 B I Bl AT AN T wH YT oft, WagH BT Yot a¥ 2016 H g1 T S
965 HIMECS B TAlb g3 &l DIg 4l HU, Sl Afdw WaTgeR & A1 A <l 8, Iqh!
B8 HEI ¥ b AT BT A9Y SBIAHC DR H of ST &, HHRACT Ah TRIWHC & SHD a8
H SR SACel BT BIAT 8, S WIS Bl 8, R-CIT BT 21 394 B8 #eH A U AT
BT I AT gl AT FEEHE BT A9 7 ok Biee ofdd R O TRe ¥ BM B W ©
U U WTe BT qHY & | DU W Bel S [ A8 B e wEHl | fHAT
AP B D dI¢ AT HIfeTel 7 Hael el URAT H I 8 S gfess Rdsr § Y A<
Tfdas & vaarfaferd 81 Suft| Waew &1 Telie 9= ay¥ 2016 § 8 T B
st Jftfen = @ oreger A, o BH G e A B A AN B ga Bl A% fadt €
o5 T IR § AS-HTE FE TS g B, Sffewmd WisdR IR TWE B W §, I8 AS-BTS
B gH &l A HEISYUR! qreREe § wRel URAT §l 987 IR WWR s+ 8l &l Sarar |
WITET Sfak Bl g WRME Y&dl 8 d81 W 39 &3 [har S| iy nfedd wigar 3iR
fESfice o SHIHM B A HR R €, $ee DI a1 PR QS ©l 39 A0 W AR o7 oy fH
HY TgHE D B Rifh Urgde Afdd UaIgey ST 31T HH B & ¢ dl Y Ta-ic
TE X U RE 2| qErEHA St BT fASee o W@l 81 AY B udl aTeRUe § B b I8
ST B S 3R B9 I AT ATe] BIN?
A ke ¢ H3! O MY e §ilel W AT o
At f.f e : sremy ARG, 98 IRA FvEd o1 e N § 9gd R & qar e 2
STel b 2°fl, 35T 3R 45l B a9 8, 500 BT B WS 36l AR 451 F Ydelad g R
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25T # 500 HAMGE § HH 2l AT Td b A U o1 & 3R M R Srer wes fan
g, S f2ard A el 3ofl 3R 45l @1 Wi e Sedt| dfdh 2ot 4 wWis &4 21 8 de
AT BT IRT AT R |
HON. SPEAKER: Q.No. 84. Shri P.R. Senthilnathan — not present;

Shri P.R. Sundaram — not present.

Now, the hon. Minister.

(Q. 84)
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HON. SPEAKER: Q. No. 85. Shri Sultan Ahmed — not present.

Now, the hon. Minister.
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(Q. 85)
HON. SPEAKER: Shri M.I. Shanavas.

SHRI M.I. SHANAVAS : With respect to Haj pilgrimage, so many unnecessary
things are happening. According to a Muslim, Haj is not so compulsory. Only
those people who have got the means of finance and health may go for the Ha;.
The help that is being given for the Haj pilgrimage has diminished because of the
order of the Supreme Court.

Now, the main issue is, on the pretext of this belief that there is exploitation
of the Haj pilgrims, the charges are very high. The flight charges are also high.

Another aspect is that the private tour operators are exploiting the pilgrims
like anything. The Government charges are less than Rs. 2 lakh, but the private
tour operators are charging up to Rs. 5 lakh. So, will the Government take steps to
see that the exploitation of the Haj pilgrims by the private tour operators and also
by way of high charges by Air India are stopped? The money that is charged by
the Air India is so high that people cannot afford.

If a person wants to go for the Haj, he will have to pay more. The Muslims
are ready to pay more and go. But now the situation has come to such a pass that
they are not able to afford it. So, the Government will have to take steps to solve
this problem. I do not want that the subsidies should stop. Let the subsidies be
there. But the people who want to perform the Haj should perform it in the least
expensive manner. Will the Government take steps towards that end? ...
(Interruptions)

HON. SPEAKER: Hon. Members, please keep quiet.

2N YEAR JA AHdl: A Jeger Sfl, &1 A1 Dt Jlaersl & ddy H goE Bic 1
2012 ¥ Us iy fhar o f6 &9 Al &1 WRpR B IR% A Sl Afedst & Il 8, 99
eI @ a1 Sy SR 3 arel fasl # 9 ke & @ b Syl @€ Ao 2012 & ol
AN GRBR 7 3 & 918 I3 &9 Ulferdl a1 & oIy Uep 98d & S=d Wi |iify 918 8l
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gaH 9gd 2 rgwdl drT 2l 'S 9 Wdfda, vemife |Hsterd 9t dnT &fiR =fie ufsha @
A dTel ST €, S HE # Y & iferdt a9 1 e # d wd |

AT Tegel Sfl, AT 9 S HEl § b WRa d 9gq a1 U9 forg o g1 #
AT WS Bl BN 6 g aar arsar g fb U T8 81 fH-aR U <% 8 el S
A SIEl B A B & g O €1 SRR # 2,10,000 vuAT Ui & A foram e g,
Jg § $fey Uy H qar v@r g| uifbw H 2,02,000 AT Ui B I foran e gl
AT ¥ 3,08,449 TUAT U B AT foTaT SITQT & W16 HRA W 1,47,000 S0 foram <
2l 39 U DR iR g, R o &1 g foram omam g1 saferg onft +ff wika 9 &9
I S 2, S FEl 6 wE < W HH B, 1 Qe T 21 7 Ared § 5 e @ g& ufean
RS 81 3R B AT BT SAET H a1 Faa] et w9 | g9 St T4 891 arferdt =,
IEH BF &I 1 5 T AT S g I WROSET A6 8, 9 HF A HH 49 H g 13 9
e, FIfh B & JATHT DI TAT Bl ol BRI I8 HAA © (b 8 Il 90 TH Dl
fepelt ot TRE W X1 B
SHRI M.I. SHANAVAS : What about the private tour operators who are

exploiting everybody by charging Rs.5 lakh?
2 &R A Tl ¢ AT WS R TR & [P DI 910 PR 2 &l 89 59 qHI-HI
R Rg w1 21 39 aR W 89 Reg &1 6 9 fomn fvan o =8 €1 I% fommn uiw arg
I TE 8, dfhT SRR d RIS IS AT A9 oG ¥ ofd §l S9® 918 3R d8 Pl
hlgd ¥R Bicd § BT Iedl &, d 999 d Ui A7 B o B0y ofd afl, offp fhe oft
3MUT Sl Geid 8, SH &9 db B3|
Y AEwE WA ¢ 37edel WRIGH], WaW Ugl § HA St Bl qurE o =R 6 & &1 Al
Tged Ay A ¥ Ride gl AsAIRe imad ARy # o § ok 9 wed A
Ugell IR 39 fAvy W vaE ¢ @ &

T 9d € fh UC U T Sl SRR B, I I§ W Bl 5, Hifh 984 ey W 2
IR wifarfesre MRATfard 4 € f ol 31 89 &1 & (g Afedel T80 & SIRit| offh S
TIR-BAR & AR g8 gafo € b 39 Wed # @iy sfaxr e St 3 Afem dift fopan ol
I Y QAL IHER TRE UM & e | o A1 H F3 #ff g9, srhear & aN H T
FHE W Tl I e B fewderg A | @ B ur & SEe § O 9 feama Bkl
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off, <ifhs a8 Iar usdr o1l 99 WHY Ta-dce 3% sfear ° uifaw fhur o fp emu garg
SRSl A SIRAL, <fes o IR ATe aRE 89X S0 & fhad €, a8 da &t 8k arat afd
ARBR < | STEIS A S UAT ST, a8 ol H dell SR | I8 9gd A Al bl HIH T8l g,
ERIKINOEREIR IR

Y 9 € 5 9 B o WY ¥ W <0 B i B &1 haen § 5 sE
ARAE SMiE-SAMMeE HH B SR g9 AAST BT el U/ &S SelliIee H Srar g1 S

ON O\ o\

qifafefea, Semfes &M 8 ufeid PR &1 9Hal gl 919 U8ell IR TSIy &l RBR
3Ml, 9 TE el AT b S MR- HH fhar TR, «ifed Serer & gl d8
Afest sarer 9g Wt ok @9t ¢ 17| I A1 B AR B S T ot aried Silg
qifefedd Ts Remfesd ik ger @ Jfaud & ot € gfe agd 9RAT 981 od €, 9
TR TS| RPN IHAR T TTBIR IR b HHS H O 2l 39 IR & dolc § HgAIRe
fSurciic # a8 @d 781 @1 AT 8| YeRISol I &1 AT Sl goic oI, IFY a8 b bl
ST Tl SRA Ui B B9 e & R H a¥ 2001-02 H v R g, oy w3 o
S | S SRR ©, 99 B BT UST, dfh S gagw € 9 o oS 39 aR gl o
I T 81 & & fb I8 @ Bel A BN Aed, q1h! dehaR HoRi 3R 3R B "N g9
g, A IUD!I TG B o 3R 98 U Fal | mAr?

2 YEAR @ Abal @ HSH, ol U B QS W HdA g1 g AlySl & av § g
PIC Bl BT TN 2, 98 a9 2012 H 37 2| SfF ANl WBHR &1 fl, I qHI g Haell
T3 2| I a8 Wl I W PIg HNATS el HI T TAN ARBR - AW & T Aleds! &
T8, afew T O HHS T B, IS AIeT Dad v Al & T8 g dfew gronfken
B9 o &1 Reg B_AT 21 A8 Wi &1 & [ - ‘review of the existing Haj policy;

examine the implication of the direction of the Supreme Court and suggest about
the amenities; review the arrangement of the Haj Committee of India; examine and
coordinate about the functioning of the Haj Committee of India; examine
transparency and consumer satisfaction and disclosure of the requirement of
PTOs, about which you asked, and to protect the interests of the Hajis; suggest the
framework of the new policy or any other related issues. -7 WS 7 Ig FHal &
5 98d TS1 SANIRA ST &1 # AFHIT 9 DI SHHINI <A1 a8l g (b (G dact al Al
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B SelleE R AT T 21 FE a1 W § b Usel 3540 WANN P Selle S ol
.. (agr) # YDl I8 W SR ST dredl § b fUsel R disrsdl bic & 3fax qgr #3401
St @1 70 BT & forg wrer faar | warEE Sft 7 S wie B auw fhar ok @
Sl Ha SATeT TN SR AR AT 8, BIoil 8, S Ig Hiel « <, g9 fhadt diamsdr
DI TE WORT| SAD ITATAT, ST 3T FUR H 8, A I =M # I F W R I 21 FI
=<l wEHT # oI RuIE <, SWd q/C 89 B Bl AT Bl Al qRaEl, ASgd Ud
SIECISEEAEE I

$t AigFE WA @ MY 39 IR | WIS HHS &1 RAIE 3@ i

SHRI IDRIS ALI : Madam Speaker, I thank you for giving me this opportunity. I

am also grateful to our hon. Chief Minister of West Bengal Kumari Mamata
Banerjee. I would like to make three points.

The first is that Haj subsidy should be increased, not decreased. Secondly,
necessary steps should be taken by the Central Government for the protection of
Haj pilgrims. Thirdly, I can say that the budget for the minorities is very low and

so the budget may be increased. This is my humble prayer.

N TR FA bt FSH, AT IS IO B 910 HE I §, 98 991 91§ $ADT ol
T 400 HRIS BUY IGRIT AT §l HS AN Had © [ I8 I @ 48 | SINI 8, Ugel AN
I D qg 7 i1 off T S 9, BN =1 <0 9, s 98 99 3¢ & W St §l gaferg
T TV T PO fHA1 21 M W TN S SR MUt S o 7, St weer g8 |

SR vy B9 AfeS! &1 2l B oS! & R H Ugell d1d Ig W Bl ey P
BT oW & ft S Bl o7 T8 Bar 21 T R P WReR O U ot §, a8 O
TR @ 99 § = S Bl B9 Afs TR A #1 SeRae S B SHdl oaR &S
g Ud |aTd AN g, I geai vd warel & fRm § 89 oM 9¢ 1 Bl g B @
ol a9 2012 & 3T, 3@ SR YU DI HEdl © 6 go Al @ #r g, d@
BRI HIR BN b A48T A O e @Al 89 HRA ST AT8AT 8, 9 W A1l 3N drs
T STl Y| 59 Qe H 89 P PR IS ©
#it IoreT IO ¢ A, H AT HA SN W UP IATE HRAT A Sl by <l b aN H
garar 2 {5 a8 3a+1 uTeT ¥ 3R BHR T8 ST WISl oTdT ®1 S S W ATSHINS! RN @bl
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fRIfy wmt et B oif AR < § #wgAiRS |l @t wrfoe iR enfe Rfa aga
fau= &1 e wd o g b WfEE 10 ufaera § €, S A fUod <@ are a1 9 @ra |
B ATAT W O B &, SAD! AP AT BRIg-09 /= 8, afchT it Mfdeh W F HHOIR
g, 9 ofl T TE S W I T MU WSdT R ATINSH Dl 91 HI T IR FEl T fF oW IS
HYI SR A A B sfR HAE RS | R B fiF wre @ g, HfYed w1 9§ wweR
S AR H YA DR e BNl 3l I B Al @ fAU WReR B o egaver off A1 S
12500 ¥4 sfewr i St & w9 & faifRd Py 10 9 7 9veR S99 W dIy g7 yrsde
R STy, e §RT Aa SATGT 29T BT 8, DI AT DY I HXl? 3D W A DA
QAN B & WR M DI FawRl H Hegd enfl, R R et ¥ o1 9&7? IeR 349
W & <, I8 H MUT H=AT aredl g
M YR JEE Twar:  Hed, A1 R <@ &1 N B, 9 <o wiibwH, aivaRy,
FSMPRRT onfe €1 9 < | S AN &9 B_1 ST I18d &, S9! fde RAfa gar ar &
STET e 8l 2] ST PR SR = W g9 dgd Sl &l BT S <=Ml BT A T
foram 8, S 9ga 99— <91 Bl

A GAgradl Bl & Bl gl TN BRI § b I8l A SYSUA W 9T 539 A,
R STy, drSsd, RIS # o §Y AT & TG iR g8 IR BN R SRR Bt
g, I I8l I S B ATA S 8, I WRey Hadt gagw vd srardia glaaw fa ||
9 [l 89 Q¥ R W BIRR Hxd g




08.02.2017 36

(Q. 806)
SHRI MUTHAMSETTI SRINIVASA RAO (AVANTHI) : Hon. Madam Speaker,

many Committees have been formed for structural reforms including the Sam
Pitroda Panel. Besides this, the Group of Secretaries has also been considering the
issue. But they have not yet submitted the Report.

May I know from the hon. Minister whether the Government has given any
timeframe for this Group to submit its Report? If so, details thereof. If not,
reasons thereof.

Madam, I feel that the Prasar Bharati has to be restructured on the lines of
BBC. In the backdrop of globalization, its viewer-ship is declining. So, BBC
gets funding from the UK Government and enjoys absolute autonomy with a
minimum interference from the UK Government.

May I know from the hon. Minister, whether his Ministry has studied the
pyramid structure of BBC to replicate the same in the country? If so, details
thereof.
12.00hours
SHRI M. VENKAIAH NAIDU: Madam Speaker, as mentioned by the hon.
Member, the Committee of Secretaries has been set up to study these
recommendations. It is also a fact that two-three Committees had been set up
earlier, and then Sam Pitroda Committee has gone through the recommendations
of those Committees and made some recommendations in 2013. Subsequently,
this matter was referred to the Committee of Secretaries and the Committee of
Secretaries is examining it. [ am yet to get the Report from the Committee of
Secretaries.

HON. SPEAKER: Okay, thank you.
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12.01 hours
PAPERS LAID ON THE TABLE

HON. SPEAKER: Now, Papers to be laid on the Table.
THE MINISTER OF FINANCE AND MINISTER OF CORPORATE AFFAIRS
(SHRI ARUN JAITLEY): Madam, I beg to lay on the Table a copy of the
Detailed Demands for Grants (Hindi and English versions) of the Ministry of
Finance for the year 2017-2018.

[Placed in Library, See No. LT 6388/16/17]
THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING
AND URBAN POVERTY ALLEVIATION AND MINISTER OF
INFORMATION AND BROADCASTING (SHRI M. VENKAIAH NAIDU):
Madam, I beg to lay on the Table a copy of the Detailed Demands for Grants
(Hindi and English versions) of the Ministry of Urban Development for the year
2017-2018.

[Placed in Library, See No. LT 6389/16/17]
THE MINISTER OF STATISTICS AND PROGRAMME IMPLEMENTATION
(SHRI D.V. SADANANDA GOWDA): Madam, I beg to lay on the Table a copy
of the Detailed Demands for Grants (Hindi and English versions) of the Ministry
of Statistics and Programme Implementation for the year 2017-2018.

[Placed in Library, See No. LT 6390/16/17]
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THE MINISTER OF STATISTICS AND PROGRAMME IMPLEMENTATION
(SHRI D.V. SADANANDA GOWDA): Madam, on behalf of Sushri Uma Bharati, I
beg to lay on the Table a copy of the Detailed Demands for Grants (Hindi and
English versions) of the Ministry of Water Resources, River Development and Ganga
Rejuvenation for the year 2017-2018.

[Placed in Library, See No. LT 6391/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (COL. RAJYAVARDHAN RATHORE): Madam, on behalf of
Shri Narendra Singh Tomar, I beg to lay on the Table a copy of the Detailed Demands
for Grants (Hindi and English versions) of the Ministry of Panchayati Raj for the year
2017-2018.

[Placed in Library, See No. LT 6392/16/17]
THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING
AND URBAN POVERTY ALLEVIATION AND MINISTER OF
INFORMATION AND BROADCASTING (SHRI M. VENKAIAH NAIDU):
Madam, on behalf of Shri Dharmendra Pradhan, I beg to lay on the Table a copy
of the Detailed Demands for Grants (Hindi and English versions) of the Ministry
of Petroleum and Natural Gas for the year 2017-2018.

[Placed in Library, See No. LT 6393/16/17]
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SR @l & R doea & o @35, quE W driad § W w3, wiHe, dle
Rrema iR Yeq w3 § o w3, IRA] St fawmT H wew wt qen siaRe A |
o w3t (ST, foaes [®) @ A steger oft, § RAfaRad um 99 ved R Il g -
(1) frefeaa o &1 vo-ue wfd (et den sl wRapvo) -
(Th)  dY¥ 2017-2018 o IANRET fIHTT B T B faga Al |
[Placed in Library, See No. LT 6394/16/17]
@) a9 2017-2018 & HIfHB, e G iR Yo AT, H==iT Adlhd]
IRANT 3R WH lldh HaT AN Bl a1 DI faga A |
[Placed in Library, See No. LT 6395/16/17]
(fF) a9 2017-2018 & IR Yd &F [IbrT HATAT Bl el DI faxga A
[Placed in Library, See No. LT 6396/16/17]
(2) U fAfH, 2013 & g 394 B i FEfARId UH B YH-UH Tfa
(Rt o 3t dvamwo) :-

(Tp) IWFAIH BURYA M6 AT fAfCS, AGTST & a9 2015-2016 & HIRIDRUT Dl
AIHR GRT FHe |

@) PFEF FURIE A sfear fIffics, WIgYST & a9 2015-2016 &1 dlN®
Tfdes, TRATIErd o T S W Rizd-weTeraries & fewforT|
[Placed in Library, See No. LT 6397/16/17]

(3) oREel WRA |ar AR, 1951 & g1 3 B IT-GRT (2) & (A IRaaT
AR AT (SRR 3R adiel) dengd =M, 2017 S 20 S9a¥l, 2017 & 9Rd &
STH H ARG . A1.H1.59(37) H UHIRE gU o, B U ufa (FB=a = sl
HEhH) |
[Placed in Library, See No. LT 6398/16/17]
(4) (T®) F=E WSR3 fGeell & AV 2015-2016 & AMYD Ufaded & o Ui
(Y oI 3RSt TR q oRaTIRifard o |
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@) P SR, s foeell & a9 2015-2016 & HRAGIU B WRGR R
FHle 3 U af (T a2 s Axho) |
(5) SWE (4) ¥ IfcaARad T3 BT AT Ued W & 4 g fdo & HRul
! SR arel faaor (Bt qem sl Aheu) |
[Placed in Library, See No. LT 6399/16/17]

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION, MINISTER OF STATE IN THE PRIME
MINISTER’S OFFICE, MINISTER OF STATE IN THE MINISTRY OF
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS, MINISTER OF
STATE IN THE DEPARTMENT OF ATOMIC ENERGY AND MINISTER OF
STATE IN THE DEPARTMENT OF SPACE (DR. JITENDRA SINGH):
Madam, on behalf of Dr. Mahesh Sharma, I beg to lay on the Table a copy of the
Detailed Demands for Grants (Hindi and English versions) of the Ministry of
Culture for the year 2017-2018.
[Placed in Library, See No. LT 6400/16/17]
THE MINISTER OF STATE IN THE MINISTRY OF LAW AND JUSTICE
AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI P.P. CHAUDHARY): Madam, on
behalf of Shri Manoj Sinha, I beg to lay on the Table a copy each of the following
papers (Hindi and English versions):-
(1) Detailed Demands for Grants of the Department of Posts for the year
2017-2018.
[Placed in Library, See No. LT 6401/16/17]
(2) Detailed Demands for Grants of the Department of
Telecommunications, Ministry of Communications, for the year
2017-2018.
[Placed in Library, See No. LT 6402/16/17]
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THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI
RAJEN GOHAIN): Madam, I beg to lay on the Table:-

(I @

2)

3)

(4)

)

(ii)

A copy of the Annual Report (Hindi and English versions) of the Rail
Land Development Authority, New Delhi, for the year 2015-2016,
alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Rail Land Development

Authority, New Delhi, for the year 2015-2016.

Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (1) above.

(i)

[Placed in Library, See No. LT 6403/16/17]

A copy of the Annual Report (Hindi and English versions) of the
Indian Railway Welfare Organisation, New Delhi, for the year 2015-
2016, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Railway Welfare

Organisation, New Delhi, for the year 2015-2016.

Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (3) above.

[Placed in Library, See No. LT 6404/16/17]

A copy of the Authorization of Rail Travellers’ Service Agents (Second

Amendment) Rules, 2016 (Hindi and English versions) published in Notification
No. S.0.4055(E) in Gazette of India dated 16™ December, 2016 under Section 199
of the Railways Act, 1989.

[Placed in Library, See No. LT 6405/16/17]
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THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND
TECHNOLOGY AND MINISTER OF STATE IN THE MINISTRY OF EARTH
SCIENCES (SHRI Y.S. CHOWDARY): Madam, I beg to lay on the Table a copy
of the Detailed Demands for Grants (Hindi and English versions) of the Ministry
of Earth Sciences for the year 2017-2018.

[Placed in Library, See No. LT 6406/16/17]
THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (COL. RAJYAVARDHAN RATHORE (RETD.)): Madam, I
beg to lay on the Table a copy of the Detailed Demands for Grants (Hindi and
English versions) of the Ministry of Information and Broadcasting for the year
2017-2018.

[Placed in Library, See No. LT 6407/16/17]
THE MINISTER OF CHEMICALS AND FERTILIZERS AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI ANANTHKUMAR): Madam, on behalf of
Shri Babul Supriyo, I beg to lay on the Table a copy of the Detailed Demands for
Grants (Hindi and English versions) of the Ministry of Heavy Industries and
Public Enterprises for the year 2017-2018.

[Placed in Library, See No. LT 6408/16/17]
THE MINISTER OF STATE IN THE MINISTRY OF LAW AND JUSTICE
AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI P.P. CHAUDHARY): Madam, I beg to
lay on the Table:-
(1) A copy of the Report of the Law Commission of India No. 263 — The
Protection of Children (Inter-Country Removal and Retention) Bill, 2016 —
October, 2016 (Hindi and English versions).

[Placed in Library, See No. LT 6409/16/17]

2) @) A copy of the Annual Report (Hindi and English versions) of the

Centre for Development of Advanced Computing, Pune, for the
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3)

4)

()

(6)

(7)

(i)
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year 2015-2016, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Centre for Development of

Advanced Computing, Pune, for the year 2015-2016.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (2) above.

(1)

(i)

[Placed in Library, See No. LT 6410/16/17]

A copy of the Annual Report (Hindi and English versions) of the
Centre for Materials for Electronics Technology, Pune, for the
year 2015-2016, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Centre for Materials for

Electronics Technology, Pune, for the year 2015-2016.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (4) above.

(1)

(ii)

[Placed in Library, See No. LT 6411/16/17]
A copy of the Annual Report (Hindi and English versions) of the
Society for Applied Microwave Electronics Engineering and
Research, Mumbai, for the year 2015-2016, alongwith Audited
Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Society for Applied Microwave
Electronics Engineering and Research, Mumbai, for the year 2015-

2016.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (6) above.

[Placed in Library, See No. LT 6412/16/17]
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Q) () A copy of the Annual Report (Hindi and English versions) of the
National Institute of Electronics and Information Technology, New

Delhi, for the year 2015-2016, alongwith Audited Accounts.

(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Electronics
and Information Technology, New Delhi, for the year 2015-2016.
(9)  Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (8) above.

[Placed in Library, See No. LT 6413/16/17]
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12.05 hours
COMMITTEE ON ABSENCE OF MEMBERS FROM THE
SITTINGS OF THE HOUSE
7™ Report

SHRI P. KARUNAKARAN (KASARGOD): I beg to present the Seventh Report
(Hindi and English versions) of the Committee on Absence of Members from the

Sittings of the House.

12.05 Y5 hours

COMMITTEE ON WELFARE OF OTHER BACKWARD CLASSES
6™ Report

it orer Rig (Waen) ¢ oremer wEedn, # 5 iR AR AT ¥ Wefdd HHant wfasy [y
e o= fiss ot & forg fFaem # omer iR St SUR & ar # oy fUss
Il & Bl Hadt AR B AN uldded (Aidsdl i |/W) # ofafase fRywrRen/ fewfor
W WBR GRT DI-T-brdTE Faedt war uferaa (= qorm sl Awpv) IR bRl gl
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12.06 hours

STANDING COMMITTEE ON HOME AFFAIRS
199™ and 200™ Reports

SHRI RAMEN DEKA (MANGALDAI): I beg to lay on the Table the following

Reports (Hindi and English versions) of the Standing Committee on Home

Affairs:-

(1)

)

199"  Report on Action Taken by Government on the
recommendations/observations contained in the 197" Report on Demands

for Grants (2016-17) of Ministry of Home Affairs.

200" Report on Action Taken by Government on the

recommendations/observations contained in the 196"™ Report on Demands for

Grants (2016-17) of Ministry of DoNER.

12.06 2 hours

STANDING COMMITTEE ON HUMAN RESOURCE DEVELOPMENT

284™ Report

it AU WREE (WH): el ABledl, H ARd H Ieaor e eaF & wwe ge iR
FAIfEr favg R A9 Sared faem ddel @i |fifa @1 284 ufdded (= den s

RN U e IR Gl gl
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12.07 hours
STANDING COMMITTEE ON TRANSPORT, TOURISM AND CULTURE
243" Report

SHRIMATI ARPITA GHOSH (BALURGHAT): I beg to lay on the Table the
Two Hundred Forty-third Report on ‘The Motor Vehicles (Amendment) Bill,
2016’ (Hindi and English versions) of the Standing Committee on Transport,

Tourism and Culture.
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12.07 V2 hours

STATEMENTS BY MINISTERS
(i) Status of implementation of the recommendations contained in the 1"
Report of the Standing Committee on Urban Development on Demands for
Grants 2016-17 pertaining to the Ministry of Urban Development”

THE MINISTER OF STATE OF THE MINISTRY OF PLANNING, MINISTER
OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT AND
MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
POVERTY ALLEVIATION (RAO INDERIJIT SINGH): I beg to lay a statement
regarding the status of implementation of the recommendations contained in the
11™ Report of the Standing Committee on Urban Development on Demands for

Grants 2016-17 pertaining to the Ministry of Urban Development.

* Laid on the Table and also placed in Library, See No. LT. 6414/16/17.



08.02.2017 49

12.08 hours

(ii) Status of implementation of the recommendations contained in the 10™
Report of the Standing Committee on Railways on 'Pending Projects'
pertaining to the Ministry of Railways"

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI
RAJEN GOHAIN): I beg to lay a statement regarding the status of implementation
of the recommendations contained in the 10™ Report of the Standing Committee

on Railways on 'Pending Projects' pertaining to the Ministry of Railways.

* Laid on the Table and also placed in Library See No. LT. 6415/16/17.
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HON. SPEAKER: Hon. Members, there will be no ‘zero hour’ today.
Hon. Members, the matters under Rule 377 shall be laid on the Table of the

House.
... (Interruptions)
A J1ee : 37l B! Uit & AT Flei|
... (cgaym)

2N afcermrg @S (Tola) : A, # ST $o A&l a1 ATEdl &) Del vicell St 4 DEl
o7 fF &I Al & IR H AT Haw IolY ¥, A 37 dR H dIfely, # o7er Hel o) |
saferg, # AR & A ST of 6 M €e # MU R ¢ W E, YA Wed H Ao gl W
TR SR USTS ©§, S AR W dlal aredl g 6 - U oy ¥, R s {6y

J|... (craEm)

A 3EAY : 3T goic B Tl § 99 favg W) 9iel Ihd 2l

... (cTaym™)

A1 3eq&T : 3T At 98 S8

... (caym)

HON. SPEAKER: Hon. Members, the matters under Rule 377 shall be laid on the
Table of the House.

... (Interruptions)

AR 3R A A qAT WA B #A (3ft SANPAR) : MU ol WR qiferg .. (Faem)
Tt faem w50, AW iR wEd TRt SuvEH WAl @ gaen 3R wWwur HWAt (sht UL
Jhan AEg) 1 B WA B 2. (SFaem)

A 3edl : Ua Te e ol

... (caym)
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AT 3T : ST S T8 98 7Ta] Hxdl | 31T |l 9fsy|
... (cgaym)

HON. SPEAKER: Nothing will go on record.

... (Interruptions)..."

* Not recorded

51
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12.10 hours

MATTERS UNDER RULE 377"

HON. SPEAKER: Hon. Members, the Matters under Rule 377 shall be laid on the
Table of the House. Members who have been permitted to raise matters under
Rule 377 today and are desirous of laying them, may personally hand over text of
the matter at the Table of the House within 20 minutes.

Only those matters shall be treated as laid for which text of the matter has
been received at the Table within the stipulated time. The rest will be treated as
lapsed.

... (Interruptions)

* Treated as Laid on the Table.
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(i) Need to upgrade railway stations at Ekma and Maharajganj
in Bihar as model railway stations.

#it ST Rig Wftae (Fererie) - W 99a a8 qeRery, [98R # qaiR Yo,
MREYR & & YA YT IR YHAT T4 HBRIONTS I 81 9 WMl 9 yiifad gaiRl aif
1 JMarEE Bl 2] ffed & 6 3 Ml WM [ER S & AR wHed & Jqd TS
S M O WA & RO & 1§ W G @ATIRAT 3 e drl
A B g g oma-oid €1 A Ml ©IM R W¥ed @ g 9 W qeayl 8
HRU TEN TR IEAId G # gied W gH R & fY o & €1 U H 39 Qi Yo
I W N IR B &R IMMaead Giagr Sude M & owwd ¢l saferg it &l
HfAH-H-310p FAT I HE o 7 QI Yld AN DI AQY YA TF G

TR H B

3 W WRBR U RY g 6 AV WA &F UHHI d HSRIOHS Neld A Bl

33N Neld A d-1d7 SV |
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(i) Regarding hiring of services of private security guards in Central
Coalfields Limited, Jharkhand.

2 Wz parR TSy (ARSE) : oia sfvear siavia WALy, Al e S &1 dg
e faumT ol e s, Sy SiEfiies JRem a1, 7 I8 & difel R [A9Ri gRen
HARA & T &1 HUG & DI A HIIA SN H deTell da |1 gd [/ fauria Rk
el & g3 TAT IR RERRAS & BRT B § el Bl 1 4R B4 3T 8 hersrad 4¥
AATA | HAT Th A S TR AP ol JR&T Yad SLISR. & T8d BRIk ol S
AT HEl-Hel LIS TA.UG., I 8 ‘M aiiel vd fauriy ek 1€ a9 2l
AT HBIGRTed 1S3, (SRNGER SRl 3% RIACHAHT) HRA ARBR & &1 JAI D
FIH Hartga AT BT AW Bl @l FAET B SfAid BRIk YA Jeleured Uh iR
HAT WS 2| §HDT H1Y YA Td HeAUl FHl B HIAT 21 S« b qrdeiid ghreHl §
ger mefaEl @t Fgfaaal o dax SLSN.eR. &1 sl < &1 8 9310 $ W@d: AS™
2l 3% U qreraer eveR Maarar g1 dia sfvear & |t wufrat sad fog SLoiem |
AT AR €, 39 dgd 819 drell fAfaer @ ) 99 W&l gl d W W LS8R, ® geil
Bl B S B AW W BU & AE A YA BT 9d R w3l g e
AN TA. & AT SLINLAR. B BIR & Jaldep TSl DI oSl <4, dal, a4, erdl, S, ™
BHYS, AP AN FeAT BRAI 8, ofbd $HHI DrIS A Ul 781 Bl &l Ps IR S
FRIERAT & RBR W 8 @ &1 MALYA. B HAR URAT § B9 15-20 asi I A=
HHAAT ® T 232 YR S A1 &l U8 Sl g8 & @i e Al 98 i o &
RTa®T ) T'T B W =T Wl 5o Bl Bivgde e} Yae & Hdldd oIS Udhia & 39
G el B FAHIHR B U TA.eH Sy, DI daq Ud 3= Gfag] fHe i @yl 39
AHC H geaTe CAe-1 W U Ael [aRee g1 ot Wt WALue. ® HARm gRAr H gol
G TMTST 1 BT ST &l & Fehl bR Al fTale=Rd &l 3l 1 U TS FRWUS WRBR
@ SATH da9 9 W AT §1 99 A SR GE St & dad H @ AT Bl 3R B
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31d: g WRDHR A A ATUE & b AALTA. | (ol e TS & d8d Hri=d Mrsi Bl
FHAl G D qIE W WA B FTARRAT Bl A TAT S R TR B HHARA B aRE
ECRRCRCRI (EEi s g s e
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(iii)Need to disseminate information about organic and polyhouse
farming to farmers in Kheri Parliamentary
Constituency, Uttar Pradesh

3t s st ot (@) @ W AT 9T & REMYR B AT BT {EUR g ARN Dl
3G BT XA A BN 2| T WR W [HAH H8 Haai BT IUGH W & WG BN AN
987 9 BEAl B AMBN Jod 7 e U & A 8 g dbie Ud IId dll D 379,
JMATIHAT D AR IARD & YA Bl SIHDHN T 8 Bl aorg A fHAmI bl arR g
B & HRU Sd! NS RN agd @Ria 8 Tt 81 BN BT SAAHBN AGATT ATDR AN
BN BT VIS B A a1 I8 &1 H B3 HYD Wl d by ANl A AfRA ardl bl 8, IqA
T & 6 A Y HR BieAT 6 dred © a1 fAded & qare ¥ g1 U # RIS Wl
Uh d8R fddhed 81 Wehdl gl WReg JANID Wl & fawa # fafy, qoiis 9 IRt & 37T
H TG & AT G URH T8l &R U1 W8 ©l I8 YR G ANl Bl Wed & AI-A1 §iy
&3 & oy U decR fddben 8 qobar 2

3 H ARBR W Y HRAT g (b M el Bl AT 7 qbiis &l TR &
HI-{Y Uiell B89 © A0 g dicll 8o & & vy § SMeN YeM @A 8 Uh
STl Ud A& SRIGH I qAl TG dWEgR W Bl T BleidbeaR die Bl
fafafeal § e B &g BIWUN B BT B B, A SUE A@EgR @R 37Ot
SrefeaRer Ao YA B A € 9 B Ay ff (o1 weA & Wb |
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(iv) Need to construct Railway Over Bridge on level crossings at Samba
and Vijaypur in Jammu Parliamentary Constituency in
Jammu and Kashmir

2N e fHeR (T : WX G & SR (S U BeR) @ S ATl SR SR &
VA R g STEl Yeld ®Iedh & dofg A MSAT BT Tl WS BT USdl 2l 39 BRU Py dR-
MiSAT # MR ART gd T AfZAmsll B \HI W SRIATA UgaT H JAS HioAsAl Bl
AHT HRAT TSl B

3 WA X WA | i g f A ok fasmR W efenfoele Je efar faw
T SR A6 ST W A 8
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(v)  Need to clean and conserve rivers in Satna Parliamentary
Constituency, Madhya Pradesh.

#t orer Rig (Wam) @ HE USW & SPRGCH A TAH <d T B A YE 8 @ T,
o weg gew & 16 el 51 fAd Wos 3R 962 WMl WR ATAT B §Y 2930 fb. Al &
AT QA BN S AT BT IeF A qd e, T THS, TGNV Ja THe SR IqD =S
EIRICEICEIRIR I

# YRT IRBR BT A 7Y U IRBR g I U 59 by & AR T argdr
T T 3F AT H ARG WRBR AT FdN M2 3qD FI-91e § AR ol g & W dAld
FHT &3 AT H THE T, qA1 &, YARES &l Ud Herfel e UG Afedl @l He g\
& forg IR vroge a9 SMU i ffage v anffie a8 e aal | oo
Herfpl G W gEd! WM I g1 T R Qo A Afedi S ufdmar @ sreyd
Ufierfies el € S el Ud dadq & fou # WRa WReR W THIH W B as W)
ST ft WRfdra fpy S @t i R g
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(vi) Need to provide reservation in faculty positions of Indian
Institutes of Management

DR. UDIT RAJ (NORTH WEST DELHI): The Cabinet has recently given its
assent to the Indian Institutes of Management Bill, 2017 which proposes to grant
more autonomy to the 1IMs and declare them Institutions of National Importance.
While the Hon’ble Minister of Human Resource Development had clarified in
September 2016 that the 'law of the land will apply,’ the proposed law has a vague
enabling provision on faculty reservations stating only that 1IMs shall try to recruit
teachers from weaker sections of society. I request that Constitutional provisions
of reservation in faculty positions for SCs/STs and OBCs, in line with other
centrally funded institutions, be added in the Bill before it is introduced in

Parliament for passing.
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(vii) Need to take measures to effectively extend the benefits of Pradhan
Mantri Fasal Bima Yojana to farmers.

3t JsHA AR (AGTE) : BH Udh HiY TG < | Bd ¢ 3R fHAml &1 o & w9 #
I | IH ARBR GRI (BT Dl HeW T WAl DI ¥ Dl FAGA T & e A
s foram feddt srimal &1 dared e o g, feuml @ @Y 1§ g geN dA
D IeTT A JYTHAT Bl 1 TS S Igadie g e ArSH 6l qRe fhar T 2l

ATSIT T YRUTHAD WRd o1 & (oY qT &R A T Bl ST ATSHT Dl oTH
gFfead & & fou waa di1 A &1 i ad &= B, IS fhaE 9 &) Wd @
qRA(Gs g FHY SICT JAR BIAT BT Q1 & AT & G911 foharaas & forg dir st
D Y- dPbI B TAEGE TI DHK g AcaAlge d (T JAG b Tl Dl IUINT B
quTdl AR @aRen A HRAT BN a9 IE ATSHT @, JAfIgITe, qTell-afiell 7S urehicisd
U3l & FHY Follal & WA H B DR Sfa-ar=T a1 Fb |
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(viii) Need to establish Regional Cotton Research Centres in Gujarat

#t ARVIATS HBFSAT (IFNEA) : ORI HRA BT U A3 I © FOrAH Dicd b1 I HIRd

® Pl Plcd IWUGT & U H 36 IR Bl 8, AAT 101 ARG I BT BT &l AR
Y BT Fa¥ Afdh Dl Idled 65 e Y H fhar Siar 2 qo1 58 & Hol ufiererd
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(ix) Need to enhance compensation package for those families rehabilitated
from Tiger Reserve Areas at Sariska, Ranthambore and
Mukundara Hills in Rajasthan.
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(x)Need to take steps to check soil erosion caused by recurrent
rains and floods in Jharkhand particularly in Palamu
and Garhwa districts of the State.
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(xi) Need to construct tide-breakers along the Coastal districts of
Andhra Pradesh

SHRI GOKARAJU GANGA RAJU (NARSAPURAM): The Andhra Pradesh state
has the second longest coastline of 972 km among all the states of India and my
constituency Narasapuram is in one of the coastal districts in West Godavari in
Andhra Pradesh. Many habitations have come up across the coastline about
decades back. Every year the sea is taking away agricultural land, coconut trees
are being uprooted due to soil erosion on the coast and many villages are being
washed away regularly by surging sea waves. Many families have lost their
livelihood due to the nature’s fury. If there is a major cyclone or calamity, the loss
will be severe. People are living under constant fear. Soil erosion has damaged
cashew, coconut, casuarinas, pulses and other commercial crops in thousands of
acres. In just one year, about 10 acres of patta land got washed away into sea in a
village. Every day, along the seashore, a part of the land slides down due to high
tides, which is creating panic among locals. The fishermen across the coastline are
panic-struck.

I, therefore, urge upon the Government to understand the seriousness of soil
erosion across the coastline in Andhra Pradesh especially in West Godavari, East
Godavari and Visakhapatnam districts and find a permanent solution to the
problem in order to save the villages and valuable soil by constructing high-tide

breakers.
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(xii) Need to augment rail connectivity to Palanpur
and Mehsana in Gujarat.

A Ssfiae g (AFWOn) SR ORI W R IR Gag Bl TR oA dolM B
ToRE H A% SR ORI DI BISHR G4l TRl | el ¥ WUeh gl SR ORI H
TRES)/AHATEdt aTIeTeT, UTed, SRTdel!, ATeRGier iR Aegadt Hgw fre Tsdr gl e
ST IS B GBI AMINIDG, 3w, maiRes Wodh ARA AR H48 F dar gl e
JTSE & 70 gu1 a8 W YA A Has O & oY Dls Gl ¢ JUP 78l 8] YayR 3R
TEAMT B S DI N WU B oy feelt, Tomems & ot g8 ¢l ) R w8 usar ©
3R fedhe Blel BH B9 & HRU SFdT Bl <7 ® IO ofdord a1 W) iR <81 gsar 21 X
TeRAT WTell 081 &l ® 3R Aol a1 &1 HR-WRGH URhaT & BRI 9 fthep, SATaT
AR & & SR AR 3 drer Sre TS 2

T AT g 6 ORI o Has A STEHCEIE s 5 q9 UGAdR Id DI 10 IO T XoAd

IS H 17 ©¢ TSI I 21 ORI HIF fEAGIEIE 3 8 T 3R YORIA ToAU™ ABHAEE H 10
S ¥ ST Wl W@ 8 Ih] YIeYR O QISR SY| §aR 3R MR & i< ger drefl
TR T MR Id R @Sl [ § SEH HEdHT db il Y| A ey,
eI, UTe &1 ST B X GRaen gt | 3 & AgwE S Sl Aed sitgd R,
fired RS, fiee RIE @ik Seicaar RIS BEattar § 9 IMIdIard, 9red off Udh des kel
2 981 RIS &1 RN SIMAFHA &l § 3! |l Agferaa deil |




08.02.2017 66

(xiii) Need to inter-link Narmada-Mahi rivers in Madhya Pradesh
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(xiv) Need to take adequate measures to protect the life and property of
elderly citizens living alone in metro cities
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(xv) Need to improve the telecom services of

BSNL and MTNL
SHRI B.N. CHANDRAPPA (CHITRADURGA): I would like to draw the
attention of the Government towards the Digital Revolution that is taking place in
the country. In this connection, I would like to say that though the Government is
making all efforts to move towards Digitization, yet the internet penetration in
India is dismally low as compared to many other developing countries in the
world.

I would like to say that even today most of our people use internet with the
help of telephone lines. But, I am sorry to say that the Government sector
telephone companies, whether it is MTNL or BSNL are not able to provide hassle-
free services to its users. More often than not, the broadband services provided by
these Government sector companies are far from satisfactory. This service is still
worse in the case of rural areas. Even though, on the one side, the Government
claims that the country is getting digitized, but on the other side, the telephone
lines remain dead for days together. When such a situation exists in urban areas,
we can well imagine the situation in the rural parts of our country.

The pre-requisite to this Digital Revolution is hassle-free basic services to
be provided by these Government owned telecom companies. I would urge upon
the Government of India and especially the Union Minister for Communications

and IT to take necessary steps in this regard.
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(xvi) Need to address the problems of ex-servicemen
of para-military Forces

SHRI K.C. VENUGOPAL (ALAPPUZHA): The ex-servicemen belonging to
para-military forces like CRPF, BSF, CISF, SSP, ITBP in Kerala who sacrificed
their valuable lives for the security of nation have been excluded from the benefits
of the increased salary and pension of 7th Pay Commission, they are getting less
pension compared to other military sections. It is requested to constitute a separate
Para-Military Welfare Board to meet this demand. They are also demanding for a
separate salary commission and pension board. They further want CGHS facilities

similar to that of other defence personnel.
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(xvii) Check dam across Palar river in Andhra Pradesh

DR. P. VENUGOPAL (TIRUVALLUR): The construction of a check dam across
Palar River has come as a rude shock to the farmers in 4-5 northern districts of our
State, one of which is Tiruvallur District, which happens to be my Parliamentary
constituency as well. These districts get water from this River and its tributaries
since time immemorial, for their drinking water and irrigation needs.

There was an agreement signed in 1892 between the erstwhile Madras
Presidency and Mysore Kingdom, according to which height of existing dams
cannot be raised and also no new dams could be constructed without the consent
of Tamil Nadu. So, in violation of the existing agreement of 1892, the Andhra
Pradesh Govt. is constructing dam and raising the heights of other dams, depriving
the people of those 4-5 districts. As a riparian State, Tamil Nadu is entitled to get
water from Palar River.

In this connection, the late Chief Minister of Tamil Nadu, Dr. Amma had
written to the Chief Minister of Andhra Pradesh, but to no avail. So, the Tamil
Nadu Government had moved the Supreme Court to restrain the Andhra Pradesh
Govt. from going ahead with the construction.

In view of the above, I request the Centre to prevail upon the Andhra
Pradesh Government to stop construction of the check dam across Palar River and

also stop raising the heights of other dams across Palar River.
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(xviii) Need to set up a CGHS Wellness Centre at
Barrackpore/Ishapore in West Bengal

DR. RATNA DE (NAG) (HOOGHLY): I would like to bring to your kind notice
that more than 10,000 central government employees reside between Kalyani and
Sodepur but there is no CGHS Wellness Centre in the close vicinity of this long
stretch of 20-25 Kms. Due to this, Central Government employees have to travel
to Shyambazar or Airport to avail the benefits of CGHS Wellness Centre. To
undertake this journey, CGHS beneficiaries have to encounter insurmountable
problems. For example, old and infirm beneficiaries have to face the overcrowded
transport system of Kolkata.

Earlier efforts to set up CGHS Wellness Centre has not borne fruits.
Correspondence in this regard would prove that the need for setting up of a CGHS
Wellness Centre in the said area is appreciated. However, the same has not
materlised.

Under these circumstances, I would like to strongly urge and plead with the
Health Minister to consider setting up of a a CGHS Wellness Centre at
Barrackpore/Ishapore, a suburban area of Kolkata without any further delay wich

will benefit over 10,000 Central Government employees.
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(xix) Need for creation of infrastructure for digital
implementation of welfare schemes

SHRI RABINDRA KUMAR JENA (BALASORE): It has been observed that lots
of welfare schemes have been linked to the Aadhar number at the household level.
Though introduced with good intention, the physical and digital infrastructure is
not yet ready to absorb this change especially in interior rural parts. For example
digitalising PDS involves installing “Point of Sale”” (PoS) machines at PDS shops,
and verifying the identity of cardholders by matching their fingerprints against the
Aadhar database over the internet which requires multiple technologies to work at
the same time: the PoS machine, the biometrics, the Internet connection, remote
servers, and often other elements such as the local mobile network.

Therefore, I request the Government to take serious note of this serious
issue and prioritize infrastructure creation, which is a prerequisite for a successful

implementation of the digitalisation process of welfare schemes.
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(xx) Spread of chronic Kidney disease in Uddanam
in Andhra Pradesh

SHRI RAM MOHAN NAIDU KINJARAPU (SRIKAKULAM): I would like to
draw the attention of the Government to a very grave issue that is plaguing the
State of Andhra Pradesh in general and my constituency of Srikakulam in
particular. Since 1993, in the region of Uddanam in Srikakulam, 15,000 people
have died of Chronic Kidney Disease (CKD) and more than 20,000 people have
been severely affected by this disease. The circumstances surrounding the disease
are shrouded in mystery. Numerous research teams - from local, state, national and
international agencies including research teams from Harvard University and
WHO — have visited the area and still no one can tell the people of Uddanam why
the people are dying. Chronic Kidney Disease usually manifests in certain
conditions that include obesity, diabetes, high blood pressure, polluted water and
air quality, harmful pesticides and high alcohol consumption. However none of
these conditions is present in Uddanam. Yet at least 2000 people with damaged
kidneys are undergoing hemodialysis right now. Local hospitals are unable to cope
up with the number of dialysis cases brought to them daily and are unable to

administer to such large numbers.

The disease is typically seen to affect men between the ages of 26 and 40,
and in agrarian societies where men are usually the sole breadwinners. Further,
outsiders refuse to step into this region, neighbouring villages do not want to
marry anyone from Uddanam, farms are not cultivated, commerce lies idle, people
live in constant fear and therefore the socio-economic balance of this area has
completely disintegrated. The least we can do for the people of
Uddanarn/Srikakulam is to find the cause behind CKD in this region. I request

the Central Government to give this matter due consideration it deserves and
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immediately commission an ICMR team to inspect and investigate the region and
ensure that this time the results are not inconclusive. Furthermore, I urge the
Government to take any other steps that it deems necessary to tackle this medical

Crisis.
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(xxi) Introduction of new trains in North-Eastern states.

SHRI RADHESHYAM BISWAS (KARIMGANJ): First BG train from Silchar-
Lumding via Badarpur started on 21 November 2015 and later on from Agartala to
other places of India via Karimganj and Badarpur of my constituency. But one
district namely Hailakandi still remains unlinked directly with other parts of India
which is also linked with Mizoram state via Bhairobi. I request the Railway
Minister to start some new Passenger/Express trains on this route to connect near
about one crore people with the rest of the country. I also request that one
intercity train directly from Bhairobi to Tinsukiya daily, one direct passenger train
from Bhairobi to Karimganj daily, one train from Bhairobi to Guwahati via
Hailakandi daily, one direct Express train from Bhairobi to Bengaluru via Chennai
and one Janshatabdi Express between Guwahati and Bhairobi which may be
extended up to Aizawl via Hailakandi. Further, start at least one Rajdhani Express
from Agartala to New Delhi to facilitate passengers of Agartala, Aizawl and
Imphal which are the capitals of 3 North Eastern States.
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(xxii) Problems faced by ASHA workers in the country

ADV. JOICE GEORGE (IDUKKI): Accredited Social Health Activists (ASHASs),
whose roles include social activism, are the key cadre in India’s Community
Health Work programme, which is designed to improve maternal and child health.
They act as an interface between the community and the public health system.
These workers are doing good work in facilitating health services in the rural,
remote and inaccessible parts of India, which has resulted in not only controlling
but considerably reducing the post-maternity death rates of mothers and infants.
However, the plight of these ASHA workers is poor and miserable. The major
problems faced by the ASHAs are with regard to their remuneration. They are
getting only Rs.1500/- per month and also their employment is not permanent. So
I urge upon the Government to increase their salary to Rs.10000/- per month to
bring them under pension scheme and also take immediate steps to make their job

permanent.
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(xxiii) Need to develop the Bhaluni Bhawani Temple in Rohtas District of
Bihar as a pilgrim place and provide adequate facilities for pilgrims visiting
the site
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HON. SPEAKER: Hon. Members, I have received notices of Adjournment
Motions. The matters, though important, do not warrant interruption of
Business of the day. The matters can be raised through other opportunities.

I have, therefore, disallowed all the notices of Adjournment Motion.

... (Interruptions)
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HON. SPEAKER: Nothing will go on record. dRwr Agell St Sl dell ®Had gal aTd
Reprs T MU | 3e-SER &l dis W 919 Reble W &1 S| GRWT Higell St MY 3791
HIYU[ WIC PN

... (Interruptions) ...”
HON. SPEAKER: Veerappa Moily ji, do you not want to say anything? If you do
not want to say, I will call another name. I am calling you; you have to speak on

Budget.

* Not recorded.
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12.12 hours
GENERAL BUDGET (2017-18) - GENERAL DISCUSSION

SHRI M. VEERAPPA MOILY (CHIKKABALLAPUR): Madam Speaker, I am
thankful for the opportunity given to me to speak on the Budget. I think, when the
time is ripe for a transformational Budget, I am afraid that this Budget has turned
out to be a timid one without any will power, any thrust and also the vision to take
the country forward.

I may only recall to the memory of the House that when the Economic
Survey was presented in the first Budget, it was clearly laid out that the
fundamentals of the economy of the country are very strong. With that kind of
economic atmosphere, the first Budget of this Government was presented. That
means to say, we thought that they will not be aggrieved by the legacy question
when the legacy is good. Legacy was forward looking. There is no reason for this
Government to look back today after three years and say the legacy is bad. That
clearly demonstrates the fact that it is only a political statement. What some of our
young friends say, it is a jumla.

In fact, there is no vision for the growth in the light of the falling growth
backdrop, bank NPAs reaching the highest level and the Trump factor from US
which has already threatened with the kind of protectionism, with the kind of total
assault on our IT industry.

It is our own self-made hara-kiri which is committed in the economy of
this country for the first time, that is, demonetization. That is why, we expected
this Budget to address some of the serious concerns. With regard to the Budget,
now, the question is before us officially yes, the hon. Finance Minister has
presented the Budget. We are expected to speak on that. Sometimes it looks that
there is no synchronisation among the various wings of this Government. There is
no synchronisation between the Prime Minister’s statement which is given outside

the House and inside the House. There is no synchronisation with regard to the
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Budget presented and also the Economic Survey which is presented. So, we are in
a puzzle to know which one we should address today. Is it the Budget or the PM’s
speech or the Economic Survey?

The Economic Survey really expresses the concerns. They have also given
some projections but when you look into the Budget, this does not address any
concern of the country. I am not telling you the concerns of the Opposition. That
is why, we find here that manufacturing sector is not growing up. Unemployment
is just knocking our doors afflicting the economy, society and the country. The
public sector investment is coming down and not taking up. Private investment is
just coming down and in the last three years, I would rather say even one year
earlier to their coming, the investment has become stagnant as on today. It is not
only declining but more stagnant with a severe hit on the informal sector and the
rural sector which took as a consequence of the demonetization.

The economic loss, which the demonetization brought, in terms of at least
one per cent lower GDP growth immediately and the job losses have not been
factored in any of the proposals of the Budget which is presented. The fiscal
policy statement which has just been given out is not based upon that. If you can
make your own divisions, you can feel that there is a clear projection of more than
4.5 per cent fiscal deficit as against 3 per cent. I will come back to that with a little
more details later.

In fact, there is no concretization of the subjects and issues referred to in the
Economic Survey making thus an empty document as the Budget does not carry it
forward. There seems to be a mismatch between the two. I always find this
Government as a total discrepant. This is the major problem with the Government.
Implementation of the Pay Commission proposals is also unclear in the speech.
More details are sought to be done. Focus on rural and social sector spending,
roads and highways is along the expected lines. The need of the hour is to
accelerate the economy and to promote the consumption but this Budget does not

have anything substantial on this. That will not ease out anything.
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Experts say that the Budget 2017-18 coming right after demonetization
move had raised legitimate hopes for greater allocation for social sector. In fact,
hardly anything significant has been done even in sectors like health and
education. For the first time, the Budget speaks of giving up Plan and non-Plan
sector classification which has been removed and there should be a rise in the
capital spending. It has not been worked out as if this revolutionary step has not
been taken up. We support it. We do support the Plan and Non-Plan merger. But
what is the step ahead? Have you synchronised it? Even it has not percolated down
to the States. The guidelines have not gone even to the States. How do they factor
their Budget with this kind of a new concept? An impression is being made that
the capital expenditure has been raised substantially. Revenue and capital
expenditure data are sensitive to classification and the Budget speech did not
mention how they have been classified. Practically, I must tell you, Madam, that
there is no proper classification at all. So, with this kind of a great change which is
taking place, the merger of Plan and Non-Plan should have been brought in
systematically and scientifically. Overall, it is all clear that how amazing merging
the Railway Budget and discouraging Plan and Non-Plan! These are great steps
forward. We are not fundamentally against merger of the Railway Budget with the
General Budget. But the point is, these mergers have been confused. The direction
is definitely lost.

Substantial increase in Non-Plan expenditure has not been coherently
reflected in the Budget at a glance. Just go through that. If you go deeper into that,
you will get into more problems. So, it is necessary. The Budget 2017 should put
to rest all claims related to fiscal windfall accruing on account of the
demonetisation exercise. It has already been admitted.

I was just looking at some of the comparative pictures of many other
countries and what inspired the Prime Minister of our country to resort to it.
Ultimately, I found in the Economic Survey itself, not from any other document,

that he has borrowed all these three exact words--fighting terrorism, fighting black
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money and fighting counterfeits--from the Pakistan demonetisation order. You see
the Economic Survey. Pakistan issued the order not subsequent to us. They issued
the order in June 2015. After two years, it dawned upon our Prime Minister that
Pakistan has taken a right step, so let me follow it. For the first time in the history
of the country-- it is not for a joke, I am telling Madam—that we are following
Pakistan today. Whether it is right or not, it is for the people to decide that.

I do not understand one more thing. It is all my imagination. As the
demonetisation is also the imagination of the hon. Prime Minister emerging out of
nothing, this idea also emerged out of my mind that in the morning of 8"
November, three Chiefs of the Defence met the Prime Minister. They had a very,
long, long discussion. You go through the newspapers. They explained about the
surgical strike. That idea of ‘surgical strike’ entered the mind, brain of the Prime
Minister and again I think I do not know whether they had suggested or he thought
about it, in the evening he announced another surgical strike on the economy of
the country. This strike is on the common people. That strike was against our
enemy country. This surgical strike is against our own people. I am telling this out
of my imagination because a new trend, a new legacy has started that we all coin
from our own imagination as the Prime Minister has laid the precedent on that. So,
if you can go through that, 22 countries have gone in for demonetisation. The list
is with me here. Anyway, I do not want to expand that because it is not worth
expanding that argument. It is not worth following Pakistan. These are the same
words. There is no difference. I think his advisors must have given the same words
borrowed from Pakistan. No other country has given these reasons. All other
countries have given the reasons of inflation, disruption in economy and many
other things. But Pakistan and India except all other countries of the world have
given these three reasons for demonetization. But there is no gain either to the
common man or anyone.

Then, let us come to the Budget Estimates and other things, I must tell you

that this Budget is very crucial for the Ruling Party. In another two Budgets I do
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not think that they can make any innovation or reform or anything. Reforms
should have happened here today so that they could have encashed upon it the next
two years. That has not happened. So, this Budget is an anti-climax vis-a-vis the
revenue mobilization and fiscal conservatism displayed by the Government in
adhering to a stringent fiscal deficit target of 3.2 per cent. The total expenditure is
projected to fall from 13.4 per cent of GDP in 2016 to 12.7 per cent of GDP in
2017-18. Even the Economic Survey has hinted out a fall in real investment in
2016-17.

The Economic Survey has been given by Shri Arvind Subramanian. He is
the only economist in the entire Government. He said that he cautioned his
Government against fiscal activism. But with all that they adopted this.

While it 1s good for the Prime Minister to have his periodic ‘Man Ki Baat’
with the citizens, I would suggest that the Government should have the periodic
‘Kaam Ki Baat’, which is totally lacking. ... (Interruptions) ‘Man Ki Baat’ is
alright. But there should be ‘Kaam Ki Baat’. You should tell the Government to
have ‘Kaam Ki Baat'. ... (Interruptions) He is a prophet like Prime Minister, he is
not expected to do Kaam Ki Baat; he is expected to do Man Ki Baat. That is what
he has already been doing. That is why we should be very careful.

So far as demonetization 1s concerned, I do not want to deal much with that
because yesterday also it was discussed and from time to time it has been
discussed. I must tell you that there are two arguments on this. One is economic
argument.... (Interruptions)

SHRI MALLIKARJUN KHARGE (GULBARGA): They say that UPA
Government has not done anything to bring back black money. ... (Interruptions)
HON. SPEAKER: Why are you obstructing your own Member to speak?

... (Interruptions)
SHRI MALLIKARJUN KHARGE : That is what he is telling now.
(Interruptions)

SHRI M. VEERAPPA MOILY : I will come to that ... (Interruptions)
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THE MINISTER OF FINANCE AND MINISTER OF CORPORATE AFFAIRS
(SHRI ARUN JAITLEY): You have done so much that it took you 24 hours to
realize what you have done and Mr. Moily has still not realized that....
(Interruptions)

SHRI M. VEERAPPA MOILY : I have not come to that subject at all. Jaitley ji, I
will come to that subject.... (Interruptions)

So, there are two arguments. One is economic argument and the other is
moral argument. The moral argument is what he was doing till the UP election and
he has done it in rest of the elections. But lately in his speech he has toned down.
He has totally toned down. I have a copy of the Business Standard which very
clearly says that he has toned down; his party has toned down. But he has not
toned down in this House because of that pride within him. ... (Interruptions)
SHRI TATHAGATA SATPATHY (DHENKANAL): Which Paper?

SHRI M. VEERAPPA MOILY : It is from the Business Standard.
SHRI TATHAGATA SATPATHY : Then, I will purchase that.... (Interruptions)
SHRI M. VEERAPPA MOILY : Ok. ... (Interruptions)

And, they have toned down. What happened to the moral argument? The
process has hurt the poorest such as daily wagers, farmers, vendors, etc. The State
has unleashed the people in the name of protecting moral standards.

We are told by the Government that it will do the best for its citizens and
citizens need not understand the rationale or reasoning. The blame of black money
has been put on ‘We, the people’ instead of on institutions or institutional process.
So, ‘demonisation’. ... (Interruptions)

SHRI JYOTIRADITYA M. SCINDIA (GUNA): Actually, it is ‘demonisation’.
... (Interruptions)

SHRI M. VEERAPPA MOILY : Yes, it is actually so. Anyway, by slip of tongue,
it has come. Maybe so. ... (Interruptions)

Demonetisation is for losers. This is not told by me. This is told by Steve H.

Hanke, American Applied Economist at John Hopkins University. He said,
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‘Demonetisation is for losers and has been bungled from the start. No one, not
even Prime Minister Narendra Modi knows where India is heading.” I am not
telling this. If we say, they will say that we are personally attacking. Why should
we personally attack? ... (Interruptions) No, I have not said this. You better tell
these people who are experts, Nobel laureates, who have been giving such
opinions one after another. That means it is for losers. Do you think that Mr.
Modi has already become a loser after three years, which he is realizing? Now,
you have a trail of all his election speeches and you will definitely say that he is a
loser. Some people say that notebandi has become votebandi. That is what the
latest trend is. The Government does not want to answer to the people. They say
that we are not entitled to an answer. Their goalposts are not articulated. Every
category of citizen is expected to be a patriot or a criminal. There are only two
categories. We are all criminals because the people who oppose it are criminals
and the people who support it are patriots. There is a new definition. I think, we
will have to carry a conduct certificate! ... (Interruptions) My way is always a
highway, but if you do not speak on my tone, you are criminals and you are
terrorists and you are black-marketeers and you are black money people and anti-
national. ... (Interruptions) Whatever.

Unless people have confidence that money deposited in the banks can be
freely convertible into cash and vice versa, they will be reluctant to deposit or to
invest. Cash withdrawal curbs will further lead to hoarding. People will hold black
money again with new notes. That is what it is. I think, we should all salute
Indiraji who had nationalized banks and taken the banks to the doorsteps of the
poorest of the poor. Here is a Prime Minister who has come to take away the
banks from the poor.

Economic Survey itself suggested you to come out with a policy report. ...
(Interruptions) You can have your turn later. The Prime Minister has already made
you to lose the voice. Regaining the voice, I think, may be very difficult. Is there

any policy support in the Budget which is given here? Economic Survey
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acknowledged adversities of demonetisation and suggested to set the
remonetisation pace faster. Where is the remonetisation? Again, some more
distortions are taking place.

I may refer to one more statement. It is, again, not my statement. Do not
mistake that it is my statement. It is not so. In fact, it is a statement of John
Maynard Keynes, who is the founder of the macro-economy in the world. Lenin of
Soviet Russia is said to have declared that the best way to destroy the capitalist
system was to debauch the currency. He thought like that. By a continuing process
of inflation, governments can confiscate, secretly and unobserved, an important
part of the wealth of their citizens. By this method, they not only confiscate, but
they confiscate arbitrarily; and while the process impoverishes many, it actually
enriches some. The sight of this arbitrary re-arrangement of riches strikes not only

at security, but at confidence in the existing distribution of wealth.

It further states :

“...Those to whom the system brings windfalls, beyond their deserts
and even beyond their expectations or desires, become 'profiteers',
who are the object of the hatred of the bourgeoisie, whom the
inflationism has impoverished, not less than of the proletariat. As the
inflation proceeds and the value of the currency fluctuates wildly
from month to month, all permanent relations between debtors and
creditors, which form the ultimate foundation of capitalism, become
so utterly disordered ... ”.
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So, Lenin was rightly right and Modi is also right in this. The famous
economist said :

“...in the long run we are all dead because of demonetization. The
nature of the current demonetisation, such as it is, may even kill us

29

in the medium term!...”.

Quoting John Maynard Keynes, whose ideas fundamentally
changed the theory and practice of macroeconomics following
post-first world war recession; The Economist quotes him as
disapproving of  Lenin's  demonetization in  Soviet Russia in
1919 thus: "There is no subtler, no surer means of overturning
the existing basis of society than to debauch the currency. This is debauching the
currency. It is committing debauchery on the currency and the economy of any
country. This is what is said by almost all the economists -- including Shri
Amartya Sen -- who is concerned about it. I do not want to repeat those names.

In fact, there were radical reforms and revolutionary Acts before you to
fight corruption, black money, etc. I will come back on details about black money.
In fact, UPA - I and II brought the Lokpal Act. What happened to it? You are not
interested in implementing it. There is the Money Laundering Act and the Direct
Tax Code for which you have said ‘No’. This would have taken away corruption,
harassment, torture from the officials. Of course, you have brought back GST
again after having opposed it. The Benami Act also we have brought in 1988, but
you delayed it. Yesterday, it was said that the Benami Act of 1988 was brought in
... (Interruptions) Hence, sometimes people who come to power should have the
institutional memory of process of democracy in this country.

SHRI JYOTIRADITYA M. SCINDIA : They had opposed it in the Standing
Committee.

SHRI M. VEERAPPA MOILY : Yes, they have opposed it in the Standing
Committee and again it was redrafted by our Government. For six years, they were

in power and they did not do anything. When I was the Law Minister, I redrafted
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the Benami Act and the Select Committee headed by Shri Yashwant Sinha gave a
Report, but by that time the Fifteenth Lok Sabha expired. Hence, the Bill expired.
Now, after three years, it was referred to us and I, immediately, as Chairman of the
Standing Committee on Finance cleared it and now you are bringing it. Who has
delayed it? For the major portion of delay the onus lies on your Government and
not our Government. In 1989, we were not in power. ... (Interruptions) What is
there to dispute? ... (Interruptions) After 1998, for six years you were in power
and for three years you have been in power. So, nine years have been taken by you
and rest of the time you delayed it. If there is onus for the delay, then I think that
you should share it. Own it. You are not accustomed to owning it. This kind of a
culture is not there. ... (Interruptions) 1 cannot expect you to do it.
(Interruptions)

SHRI R. DHRUVANARAYANA (CHAMARAJANAGAR): It is only slogans. ...
(Interruptions)

SHRI M. VEERAPPA MOILY : In fact, all these radical measures you could have
implemented, but you did not. I will come back to black money. My Leader has
also told me to speak about black money. So, I will come back to it.

In fact, the Attorney General said before the Supreme Court when the
question of demonetisation came and he gave an indication that Rs. 4-5 lakh crore
have stayed out from the banking system. How can it be? Now, not even Rs. 1
lakh crore has stayed out as everything has come back. I have been telling every
time that money in circulation does not constitute black money. I do not know
who is advising you on all these things.

In fact, there is a fall in GDP. Even after two months time the banks have
not revived. For two months there was no banking transaction except giving
money or stashing money or helping hoarders of new money and black money.
You have helped and enabled them to do it.

In fact, Shri K.C. Chakravarthy former Deputy Governor predicted that the

financial chaos will continue for another six months. The unplanned, unprepared
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move has affected transactions to the extent of 70 per cent of the economy. The
Government is deaf on this. Of course, it is not dumb. There is only one problem /
infirmity that they are deaf and for speaking there is no problem. He further said
that : “...informal sector accounts for 45 per cent of GDP and nearly 80 per cent
of employment has been disrupted / crippled with this present move...”. Who is at
advantage here? Nobel Laureate Shri Amartya Sen has said “despotic action”.
What is called for those who give a despotic action? He is called a despot or a
dictator. I do not call Modi, but your Government, which has struck at the root of
economy based on trust. You have shaken the trust of the people. Why are you not
removing restriction? I know it very well. Since the people have already lost trust
in the bank — it has now become your bank and not peoples’ bank. So, having lost
that trust, you are afraid that there may be a run on the banks if the restrictions are
removed. Remove the restrictions and see the consequences. Hope that should not
happen.

So, it is a disaster. It has now become a less-cash strategy. That is, as it
should be; the world does not have a cashless economy so far except in Sweden
because Swedish democracy itself is different. No other countries in the world ...
(Interruptions)

SHRI P. KARUNAKARAN (KASARGOD): It is a very small country.

SHRI M. VEERAPPA MOILY : Yes, and if we have a democracy like Sweden,
then Yes. This is the only country and no other country has it. ... (Interruptions) 1
do not know why. Hence, I have said that they are deaf. ... (Interruptions)

SHRI P. KARUNAKARAN : Our population is 133 crore whereas theirs is very
meagre.

SHRI M. VEERAPPA MOILY : In India, Bloomberg data shows the share of cash
in the volume of consumer transactions is 98 per cent. In the US, it is 55 per cent ;
in the UK, it is 48 per cent; it is 90 per cent in China; and 86 per cent in Japan.
Look at this, Madam. And you want a cashless economy in this country when even

the most advanced countries are showing this trend and you want to make it
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cashless. You want all the people to be cashless and money-less. This is what is
required.

In fact, former Governor of RBI, Shri Bimal Jalan said that : "When you
demonetise a legal tender, there must be a very good reason to do it - war, security
threat.” These are two reasons that he has given. I am afraid as to what advice our
Defence people have given them. They must have said that after the surgical strike
there is a threat of war or something like that must have wrongly been advised.
Somebody has ill-advised them. ... (Interruptions)

HON. SPEAKER: Shri Moily, your Party has 40 minutes and you have already
taken 35 minutes.
SHRI M. VEERAPPA MOILY : Is it 35 minutes? I do not know about it. It is only
30 minutes.
HON. SPEAKER: Please cooperate as there are more Members to speak on this
issue.

... (Interruptions)
SHRI M. VEERAPPA MOILY : Madam, the picture that they give is not of the
whole story. There was a Summer Olympics in Mexico City. Those two U.S.
black people, John Carlos and Tommie Smith, got medals but people never paid
attention to the third man. A white man on the second step of the medal podium
was from Australia. He also put the human rights badge at that time. His name was
Adam, who was ostracized by his own country. There were strict apartheid laws.
To protest against racial discrimination in the USA, they were protesting. Do you
know what has happened? That white men was isolated in Australia. Ultimately,
that white man died without his country honoring him for getting the Olympics
Award. But it was only in 2012, did the Australian Parliament approve of a motion
to formally apologize to Peter Norman. I think, one day in this Parliament, there
will be an apology from the Parliament for having done this demonetization. Just

like it has happened in that case only.
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Madam, I do not want to speak very much on that but I want to tell you
about the NPAs, because they always say - legacy, legacy, legacy. On 31.3.2014,
when we left the Government, the gross NPAs ratio was 4.5 per cent. This is our
legacy. In 2015, it came to 4.6 per cent, in 2016, it came to 9.1 per cent. We have
not left any bad legacy. It went on increasing and, ultimately, we do not want to
say much on these banks, but I would like to give a few examples on the Budget.

Ultimately, I will come to the black money issue. I am asking you what is it
that you are doing? In one sector, which I have handled, Petroleum and Gas
sector. The strategic crude oil reserves were created and commissioned only by us.
One in Udupi, another in Mangalore and the third in Vizag. You took three years
to fill up those caverns; they were not utilized at all, that too particularly at a time
when oil price was very low. You could have made use of it. Then to cover up,
you want to integrate oil majors — for what purpose? The only idea is Rs. 20,000
crore loss in GSPE in Gujarat. In order to cover up that one, you want to destroy
all the profit making major oil companies. This is what is being done.
HON. SPEAKER: Now please conclude.
SHRI M. VEERAPPA MOILY : I am concluding, Madam. America has the
largest company, Conocophillips, and they are dividing it for the marketing and
the functioning of upstream units. We are not doing it for that purpose. For three
years, the NDA has sat on NELP. NELP-10 was ready. There is a criminal
negligence. No exploration whatsoever has taken place. You went on importing it
because the price was low and allowed this country to be dependent on the oil
outside. All this happened because you sat on that. Today, even the cess which
you collect, more than Rs. 1.5 lakh crore, you just utilize it for other purposes, not
for the exploration, not for R&D. This is what I just wanted to show. The Finance
Bill under sub-section 2 of Section 18 of the Oil Industry Development Act, 1974
says, “for meeting any expenditure incurred by the Central Government, meeting
the expenditure on any scheme or activity by the Central Government.” You are

going to divert the entire money for some of these things.
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As far as black money is concerned, it was the UPA-II Government, and
not these people, which made investigations into the black money which was
stashed outside. In fact, a reality check can be made. Why has he promised? It is
because there was a report, a White Paper, saying more than Rs. 62,000 crore
black money has been stashed outside. That report was brought by us. He just saw
that report. Before the elections, the Prime Minister saw this report, picked it up,
and said that this black money would be distributed without knowing what the
consequences are. Look at this! In fact, notices have gone to the people. The
matters are under litigation. Even today, not a single case of stashing black money
has been pursued vigorously or taken up by this present Government. Who is to be
blamed for that? Am I to say that you are sheltering them? This is what has been
done. In fact, even now it is for your Department to make an investigation.

He said that there was a Review Petition pending before the Supreme Court
of India. That Review Petition was disposed of when we were about to step down.
That is why we could not appoint them as per the direction. It is a Supreme Court
monitored investigation. Nobody could have taken it up. Just because you took a
decision in your first Cabinet Meeting, you are claiming that you have done it. It
was all done by us and the Supreme Court. What you are doing is chest thumping
and you continue to do that. What is the reality? Even now you have not continued
or you have not prosecuted and brought all these things to a proper conclusion. I
do not want to prolong much on this.

I must tell you that whatever has been said by the Prime Minister yesterday
falls to the ground, whether it is benami or whether it is the question of black
money. Nobody has prevented you from carrying out further investigations into
the matter. I do not know what has happened. Even senior leaders like Advani Ji
along with Shri Yashwant Sinha, till May 2014, till they came to power, were
vehemently opposed to any amnesty scheme. Now, all of a sudden, they remain
quiet about the amnesty scheme. Not one, but two amnesty schemes have been

brought about. We are supporting it; let it come.
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These are some of the things which I wanted to mention. I must say that our
economy has been ruined by this present Government in the name of legacy. In the
remaining two years, we do not expect that they will improve the situation in the
country. As far as investment is concerned, it has totally disappeared and it has
become stagnant. This Government is not at all interested in building this country.

Thank you.
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3AfeTT S0 T &1 3R fad o §1 I ST ofk wRa &1 duy gl

# T A1 S BT gaTe <A1 AR 6 I=M WRA # e T e & W g
P AT BT B 39 Jg HT UR0MH TaT &l KT BRM, Afh 39 Ueh a1d w9t ofiforg
JE B URUH 38T Mdenm, wife 9@ d, We, 7o, fFaH onfe q§ o1 W gl
fegea™ @ 85 UfRId AN oel & X Alal Sff & W WS § I9® 3R 15 e Al &
9 H gg s g 81 ... (aeT) I8 ST 8 3R $HehT ARIBR0T BT | #4 rq fawrsr e
g T oy 39 W AUyl 89 wed SR, Afded oY e el e

JHIfa Heredn, S9 o Afcddrod wed Sff @l 8 9, A1 oy feam SR i
fFaM &1 99 R W A1 99 1990-91 ¥ G fFAH 59.4 ufowa o iR oy A 18.8
gfeerd 1 gy 2010-11 H WHIG fHAM 59 WA A IgHR 64-65 U 8 T AR oY
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P 18.8 WRIerd W @R 18.52 Wiawd 8 | - AW fbam 9, 7 oY B &=
| & BFCAR, UM BFCAR ST dTed Ush 8acaR, 3T 2R S & b a1 M| I8
fpaT 59 UMY # &7 & folg AorgR fopam or| # amay wieien &Re1 91ee & oy 8 A 6H
39 W S fa 9 Wiyl . (ragm)

3t AfcodIo[ @S @ gaHGd Sfl, H SMUDHT WU BHIT dgd FHRAT & A1 gAdT § il
3T U ARG Tl & JHues I MY 81 ! s &k 3 g8l ... (r@em) dfean
Sl UBS HIUA H ¥, ISP 918 ARG a1 I8 I W IS gV A | I8 Jredrawel H il
9, TERY IMMHA W AETORT | AT FATH W 37 1, SAMAY droidl & 1T g1 3@ a1
g 2 fp o ofs Rerd dre oicd &1 Sl o afdt =Y § a1 S SR S arer i
8, T A 9 [h! BT DA ATed & AT Sl BIe fHAM 8, S {7 o Hag Bl
T 87 MU 39 IR H dIfery |

3t gFIGa AR ATGd : H IFH] HAIfTSE Tal HRAT dTad], b d GBI hirice Wl T

DT Aledl|

B Uh IR% AL, AR 3R SMgfie W @ 910 AR §, UEd gl iR 9 o
Wl Bl o, 379 garex W Wil Bl B Uscl HOIGR SYAT W g HIedl AT, 3d s 4= A
g Pledl ] U TR% Ped o (b d=lid Wl R, FAFIGT Well P AR GO TRB S
B FeIRT DR QY| 98 YA IR T8 A1, 98 YfF B o Al YfH YuR b1 qdcd 980 o
BT 8, RO R 31 o9 989 &1, 99 8H BR i |... (aer)

3T T ST S & IR A Pper| ARG JEEAT S T 99 FERI B S B
I BT S/ 8, Sieell St < SUH B qUel Pl YTaETd AT g, A1 AU | & I8 wEi
A ST W 1955 H WSS Jadh AW & G4 G § ARG od gY biad gfad W

STaeX SATSAT =T BT AT

AR I B o Bl fbg U BT a1 A U8 I8 AEAWSD © (B
ISP T W U WfGaITell S AR 87

T A S A S IR & & foy &8 oM a8, 9 98 99 dr Jas

AT 1 BT BIH BR qob IR FHAT ol FHS WRA § AT b | J01 [y BT S,
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forea! STl FRafRy BT STEl, &l A= ggeEt St o fRaR & qamn on ek iR
fEIdRoT & R | W9 A Sicel! St (U JfdHl F Sidd § ]2 9, A1 94! @1 99 81 I,
fdt & Hg ¥ aft 981 Freell, 5l @ o @15 @ T8 A1 99 d@ 8 o1 A Fed o
IoHR I oy, DI F8MET A1MBY 7| SAFAY MY §60 W IR A Ayl # aArgelt St F go
Aredl § b oo gaq sfibs Ry € # sribs e rear g1 sRamon &1 fhar dedr © -
RT3 @1 g, 91 Par g9 | Ut |9 e iR srids S g dfed fgwe &
IHR-TRIT H B T goT? FGEM & d 3R SR H Heh AT gall? Py 3R I&AT § B
FT GRA? AT U FIN? AYBI AN AR AT & HRO YT G| 3T ABAR 3R
FPIRA!, T T8l I fhT MU= B 39 91d W R T fhaA1l oy 59 W |ifvl =*i A1d

JUT | STaeR ASAT ¥ BT AT

“fegea W I sfpumel € 9 | fawerk @iw & gHE g1 S 49
ORI, I d AT 3R MR MY 19 FOIE1 F8l SfFd al Sl MY T
EEIRISIETE

ATy oY 3 |HIIY, I8! BT € a8l 3fibs g offhd S 3fidbs @I 3T b
J A TE UG F| TYHT ABIATE 9 FoIar o SR My A A e A Sft H g
St ot R & Stfds B AT w® E iR RgWH & Ma-TRE & G B SR W o S
w® gl SAfy 39 91 W [re aifey| oy e @ ¥, SHd A A e A St |
Tra-TTg § gHeHR, TARG B RId ¥ 91 W B 2R § F e @l @1 o @ g,
T Wl B, N WrN g, e R A W g, et S R 9, et "y ) 9l g,
SB! @I B, 3Ty g AN Ot &) gfte SeR B, omua! gfte SerR oft| .. (aragm) swferw
3IMUhT U &l e 2 ... (gaer) Afeorrod wrgd, # o< g fb # Saex dlfed] & bR |

U g H AT 1950 W AH P [AATD g, I8 a1 W A T4 D A1 Pedl gl

T Y B WANGD [TBR | Yeb A DeArerafer s o 2, arerefty (9 gqer St b
a9 S gery AFRR A 3=l 3 e JRET W@Aad [98R 3§ $ls gavl 78l ol §
1950 &1 WAMGDH 8T §, FHTSEIG! AfQle § @I, offh WX 7% o Rq@mr f& doydel o
e A7 | o o e # W@, 99 W 6, fUsel @1, gfodl 1 Adr e T g, e
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STH! HIYel! ST TAMT TIT| S WA B B0 B T2 g1 STBT Bt -1aT & a7
e | # R fffear & @ oo ardt & e ¥ I @1 g, F91 39 S99 e &
A1 91 Ahd 22, (FaY™) & e T Bl ... (aem)
HON. CHAIRPERSON : Hukmdeoji, please address the Chair.
2 IS ARMVT ATEd ¢ FHINT Sff, JaT= 41 BN RGars Ao & qR 3§ Pear arsdr g
o wfcaamro St @8 @ 9 A1 399 SATaT AW fhdad! BTl & Wd @I U, & S Bl HE
firerm, fUosl @1, afoml 1 iR FHGR T B AT oW el T, Riifh Wd-fear a8
ST B B BB WA H U S, D WA H SRATH MY, TR H GRTell My, T
TR ATl MU, Jei-a<al Bl 3 FSII-UGIYIT 3R Ig 9 I8 dd BN, S Sqd Wl §
T STTQAT | ST S ASHATG a1s, # fIgR 4 g SR 4S¥ & o 99d @ o6 amue faatt
s AoMTg g8 | Ueb ufPaHt BiRfl Te} AR fRereriaer # €1 1960 H I8 ATSHT YO B TS
off 3R ST db WX WAl § g1 981 ar| SHiE Y 78, Ieured Wt 11, Aromg fpafary g+t
5 U= IS T S SR g6t SMY iR T g8 T8l 811 §olifeR, =aT 3R Sdar A1
firetex faemsl a6l SR ge-gedx WM @l 3iR $9 Aol & HHl & A7d 81 ... (Faem)

IR Je¥ B Rars Aromn wdi g8 T8 g8, 39 fow B fwErR 82 gar @3 1
Hhed forl Tl 3R 5T WRBRI BT FEAN Aol @1 & Wd B gl Fel T, & 8T & &M
AT, <EY R el 3Tgl 3R &R BR H guerel Al

TEH IR g W Ao gl G g wre ft Bl i gaw faAi 9w i e
AIE1? 3779 q AT SHIF H @IE od @l T ... (Faer)

BT S, 39d U 9T AT I€ FHE, U 18 Al sl § o Hereidad |
Fed ol RGN & 3R 12 TS IR SHIF T, ITH JaT TRE BT B T T8 g
Jg WR R g9 oIy B BT 811 21 By fIsm ol 4 o9 o W g1 37 Rewr 7ei+
@ g A e @t 99 @ 9o 5 99 o @ & 21 SEH gRAT &9 § A1 Aggio
DH & AT BB HH © A1 Ui HF 8 A1 51 HH 8| I8 A &R & a8 fhar Idd
A ¥ I I8 WG SN 3fd AT el A il 3¢ AR 8l gl 3/ IR1 Uil qsiy
RMET BRRIR 8 i HFeR A e ¥ Maaas 9t ad S@dl 21 3FR 98 I8 & BT a

qg YT Well BT
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ST e W AG-A [BAMl B AR H H P A {6 grHon Teedr MeH B
ST oree fa8rt aroudl Sff 4 o &t ot 89 4 @1 f2are A € o W <9 99 & R
ST fo6 e IO Teet MM 9 TR-I? MUY 39 AToTT &l oW & fear| fIgrR § &el
W MeM T8 2| fFam &1 g T8 @A S @ 7l AHR $ X 1350 39 fadgead gl #
frar 1 o= 120 fdace €19 1200 TT # JTHR M1 E| TR WREBR & G FHal 22

SR U § A Wedh 8T 2l 981 W Tooll MM Rl T8 a-1-1 T1? a8 sdifere gl a1

5 SR ATHIOT TTea e a7, T @ SfaR g1 @RIGT SU, R &1 SmaT Xe el ar
fpaT gereTa & S a1 A e g arel A el Aid? g9ty e a1 Wd
@I 3R SRl B oW ugard <@l fRe &1 Wa e, et @ A ugarel, sua a A
ARG # MR Y& e & {0 qed H @1 gor g

JETTHAT St A ol db B WA B | IW fhe v el <@ g, (eraer) e f
T4 firel, TP MW B < @ 2. (@) M9 IR A AT a1 966 F qoh TR R &
ARG WYY P BT Hol (@dT ST §| 1 MU g9 a) H HH qrar o1 {6 ge &l S W)
9 d@ w1 il | 98 v TNe @ feh, e & 3¢ @t fierft, aoiR & 9 @1 firendt,
®I fierft @ S8 = werErel smRf|
T WG HW B A 2 T B e &R o WS & A B E S B H B
AftheT SADB! B YATOTRAT 81 off| TRw A1 St 3 AT {6 S I Hal 3Msclas 3R
LIS H Yo SR, SAfTV Ma-Td § HIored qpra Arorr & forg ufdreror &= =l
I dF BOR W AREV & WA A fen ofR iE H I% Bled b1 Ud JH-uF Al
frerm | 92 w9 el g ok Parad Ta &1 TH-uF ferm| I &5 § 9t B e
arell Bl YHTO-UH Al | @ Al Ueh U0 bR hEl SR, i 84 fehes ofak Pal
ST 7| fTT SMiehes ek €, <lfeh 3 Al Rebes o~y &l

# b gR AT WA H g el ]8T ATl W M B T H fSh Bl garg uedl 2l a8l
SRS IS W@ AT A H Wb W1l H e 6 gars See S atdl SR W $9 did @ §l
#3101 # H wel fb a1 diel J81 8, JH TE BE % B b A <l B SR garg e
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IS W® B JH B8 RIS SAR &Y 3MMRA, 3R Bl Udhs X, Wd W &R Il g4 STerol
I # # dAF-<fedma g iR g Tam # g A-<faTdmd B, a &1 |ie /R B O
fen &1 9 9, A e g T S

TSl fHAM BT a1 HA ATl Fo-a$ a1 8] I foA v off v w A 9 A
B MUY T R H g <MY a1 ST g8 91 81 g1 © 6 g S I | A1 9o |
femerar gl 9 Frell 99 3R Flell T | Db T8l B ADhd || (@r@agH) &v fpar & aa
&R €, B G€ Al T8I 8, Sl AP B 8

R # T BRI ST ©, B Il §, HY W 3N WAl B, Th IR® qcl Pl Sl
g, 3 BUS Pl BIS DR AA-AGT] BT Wel BT &l I AR AT H AA-HST] BT Wl
2l T Wel HUsT o #g R fE € f5 A% dust %l 2l ... (Fau™) 98 Wer g, offde
11 foxar I &1, ATl {6 g9ue § R el o1l (RagE) g 9999 W %S BUS UETd I | AR
Y H A8 S iR e el ATl Y S 3R de Usd ©, 89 98 oW dlell U gEd 9,
IR HI T W Id I, A H IR WA Wi F| S AT B R HF A B, I D ATA H U
B, O B faS9 §, Pel W U DR AT 8 AR AT fhft & IR § Aed d_a a1l safeiv 3y
39 91d DI AT

FHIRT FEGT, H 59 W D S AN Dl FHA 18] § [ S 3MSH! (U e &b
P 3R AoIR &1 de1 Wt A1 § 991 iR Tel-forkaT §l 9 olueiy, e 3R Alasd &
219 ft 7T R 99 B @A 21 T TH-US A B T F AR AT G B HEH [T B
#1eH W AdbTel PR Ug oid § gafey g9 el @l aar e < Wohd g

# RaR W deT dredl § B ST Ub-Ush ATSHT DI oIy, R ezl it o
A g1 T | d$d a9 B fu gerEE aEin wse Ao e Qe arsiudt St |
Tl oAt § 9 9T S W wA o7| i § Few 8 off, § 9 s A o forar g1 H
T AT H 916 b T § TAdT AT S goltd A G off 21 § dY 3R B a5 B
Slp H RO & AT AIgfhd W gordr a7l & N fhardier ao 4 asfed o 9 )
JOTHR ofehR STl o, fhR 3FT 6 fhaiiicy IH R o] ST AT 7| H¥l Asfha g1 R
gl o, @ W ¥ Arsfhd W BT ATl ITBT BRU IE AT P a8 Tahl Tsb e off
safery A # 98 Fras B ST A1l o9 g fedt @t wrdt Bt oft, @ % ged a@
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BHIas § H ORI AU FGRIA SHT TdT 7| S e T8 aro:lt St 4 U 9Rd &
SE P GHS AT| IB FATHAT T T Aol Po D1 ATl 71a & W9 B 9 !, e
Sl BT 9¢1 wepl, 3@ gH Al AU AR Ueet e STeidl, g W 3F TS H qoBR AT
YR S| g W 3@ W9 T8 e, R W AE-Aias geelt| a0 & a)4l 9h
3TUAT (ST FATIT| TETTHAT I ASh ATST DT MU 3W Y f&AT| M9 I8 q8=1 a9 s
ST WRBN 39 AT & forw & |t € S f6 oMy urg w181 g1 ofue e a=«l ot
AT B G a9 | B A1l R AT 9 Ao & d8d e R oSt |t 3¢ @ | e
“El Bl 3T, Pel DI ST, WA o a1 S BT B b7 S0 Aren b Hacr aret i@
3¢ STABR 39 Aol BT RNA=Id dR Q1 399 qSH dl T8l a9 Afps d & AT
vy W dre &7, T i & drT g9 9 T8 2

g X A& Sl JETEE U WD ATSHT & fY 27 8GR IS ¥UY © W@ Bl 39
ST | 113 AT 115 fholiHfier T A9 & A0 BT &g &1 11 21 399 T g8 | 1
H UFh! WS I, TN B Al GabI BRI ST HAN AT TS| H deal g fh
I I W AR TG B GSDI 3R TR BT Takbl BT DI HTH B, AR o 7, Taex

IR Arex-ATgfhel T BT AT I9d1d | S/ 1T BT BIATHT 3R B0 & SdT| ASh

oAt Te SUTET AR UG BRI AR fABT BT BT A1 2 YBT3 R -7
TE TAT| MY A G, B bR b | TR Al St d7dl WA, B PR D fe@H R
fears T@d g1 # IR HEr ArEdn § 6 MY S 96l W AR Y| w9 wed € fF ag e
F T8 3Tl 60 ATl Tb MU WRBR &I, Fal A il F Y8 ARBR TS 21 60 A A
MUY S B BT Tl fhar 3R &9 ®g 2 & 87 30 |ar di9 91 4 = & e |
HIRG ST A FHET T

“O-R X 7, IR 99 $B I,
Arefl e 4l TS, g U Bl BYf”

S A Fel € S I¥ B H 9Hy o] A SEatetd Ao g1 g9t gRomd
T AT N = H Fdwer| g T U 91d ® 3R e 'R iR uRar i,
U FAH BT AL A erer 99 B g9 gfte 3R fRwm srer Bt ®1 Aigelt S
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MY B R <@ 8, AT (U MY BT SRIV| AR MR 74 <RIT, g ART IT=1-370+1
3R <RaU|

“SINT TNV oG HiY. Toll 29 8d—,
Y AT 7 3Mas, e anfe 7 3idf”

ORI BT AV TEHY 2Hd-ad A AT, AT AT TS WieAdx IqH iy b iR s
71 fhar & a1 400 | FR AIST dTel AT 44 Al W AT MY &l 3T g9 IR F QI
A omrearol Sff € 89 dal Q1 Wiel W 9 3R ST 282 ¥iel WX Ugd Y B R g
$B U, B Hiiaferad arf, a3 fawar fear arm, o &9 T’ 9@ g E1 8 F'l 9@
dIe QPR T8l AY &, dgb & a1 W A 89 I8l T8l MY &1 89, AN BT [I%ar Siaer 3y
g1 3T W WRA & RN Pl 8F W I B

3fd H # g & Hgm P Aedd R Igd 79 g8 2 fhu & an # +ff 957 99 g
2139 W o T w7t g8, e ot ) 3=t R ==t g€ 21w Aedd € o1 a8 2R o
2 fh S19-519 e 3y, q9-7d el TONHR WA &I Biad HI| § by oAl 9 I8 a1d A
I &l U IR A= TR Sl 7 Ielial e § QAT fhan ol g wR & 2 ded aran U&
&R a1 B, # WET SWH AW TE <M, a8 W 98 gI§ T AW q% QA7 & BT AT HRa
T 9 W AT 9 31 T | 39 W BH AN 7 UfelIHve § 39 §§ HRaM & aR § P,
dq el TR ¥' 45 8 Unl I ARE 8 4N, 2016 W fER <Ray, g8l 39 Aedd W &
EEIERGE]

B9 Al fhaM 8 89N 48R #, SR uew 3 &l fhae @ eR # 9%hal @9 &1 89IR
S A QT e §l At 37U, A MU, g, MU, Feoll AU, Y AU, GBI YU, TH
U7 R T BN, AT U7 HeepR WY | BRI Al Gl BOIR B9Y | HEMT gl &l IR B9R
PUY qEeT BT QT W1 fh gaa ofl, fhdl TRE a=rbr 4000 YA, 2000 B9, 5000 BUU
WH W I UH T # a8 R o MY 3R R 3-4 781 I% &R § @Al FAAT| Fololl
STHT Hedl &, S BIsd WR Bled H SaR W& §, Ao W& 8, gg¢ Bl [ Ud

A, S¢ G BT 2 Udh 3T # U Bled # WA 1 98 qarn w6 ag e gse @
PRI, U d BT 5 g v Bl AN wal B S foar |1 fh Sad v R/ gl # T eiR
T8l g9 & dTell ARl € A1 el | 9 del {6 AR 1 99 g1 & FEl 6 o9 g W A
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g a1 R SO oTa ! AN, SO 99 TR W WA W S 9| gwfery § wedr € 5 e
H @ al DI A DIY] AT IJTHT 1 B © Ol I BT T T8 B 6, diep G4 Pl
U IR ¥ Wed # =af g8 fF g 19, S 9, w9l # #E 9 emg | U W wneft
g WA W, # STb1 AW AL o, Hifh g8 g9 8l Tb o SFb U # WA @1 g8 §rdel
e &) I &1, #7 Fel F I8 S @ wEd 2 Q1 S el b g8 e g faceh,
# wer b facw & ) 9dd g9ar & g9 fhadl a7 S=i9 darm f& 45000 3T
DHd 8 # I fANT # e e o f6 45000 ¥U- @1 wEd At # Sftaq # g
TS| 3MUhT Id! T & ST 45000 TU &1 AIAS BT o6d Ul &, IbT FIT BRN| B
FIT B, i1 9gd AN IS/ B, dgd AWl Bl 8, < Bl WOl el 8, Jedrdl &, dichr Wl
gl T A 3MQ, YT et O b Faent faren e Smgm, e, W9, e, wege
GIET AR R a9 S| S ¢ B T8 W alell A | S o | FGAslell Mg,
g9fely. .. (@ragm)
3t BT SO (SARMQR): 3 b a1a dlell SAfely |Gl Sl 10 o 39 Bl & Usd
2l... (Taem)
2 gFIeT ARWVT ATQd : S I 8, HATol Sif 3T I d1d el AHsH], Jifh 3T AT Fed
EEIC ]
3t Bearor STt ¢ BH qdHIA § D, S B, g NG et & Idbid B
2 gaTQd ARMEUT ATEE ¢ 3MUHT Sl SAET UF <1 8, 377 IAS [l 989 B 8, NI SqD
IHIA g S SIS BN I, S foly MY 989 Hl, S @rgd fhar g a1 =8 fhan g
qEd Yo BR 1|
AT [ATART ¢ P <@ Sl, WISl MY IR B aR% o DR d1d DIt |
# gST RV ATed : H AT I FHW B §Y UH 91 Dbedl § (6 BT & g,
RiE, A, oy, fUss, afea qas forg &M fear Tl 4id) St 5 ®el, daeT A1, qab]
e, SO &9 78 g, R 2 Jaoam g R g 918 § W9 g ok § fiwer g <fora
g, GIH1 A1, FIH1 e | Wd § U, F9D W H U, W T B B, FD &I H B,

W Th &b de¥ W dloll, Gddh de¥ TN oflell, & THddl ATdl Bl 6 TN ¥UY, Hdd X H
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6000 $UI DTS WewTd &l fhar 77| sl g & oy 718, 7 sroiEd g 7 I g,
fegWIT Ub HHM ©, Sy AHgC R, [ foly SRR &1 B HIRY, dd AR I,
AR ARl a1 3R WRA erfaaenetl 3R Aoiqd M| 8ART @ Sam@r & 9+, o9
HgDh I FAIHY Ul A1 FaH el g9 Uws ¥ & Al Al ugd, Fifh sAR W Saral
g, afeld SumEr Aiedl o, i IHdl AR SAEl §l o9 wdd A B8R, S9H W
iRt =urer Brft, S 9@t HearoT N, W Rk Sarer enft, gty g 99 g
H ArEd g1 e A S B Ao A BgEE s, qrifie, [ISifad, Aipiad 3R
e TR AR 3 | eI &1 STl BN arell 8, SUifely # 9 qofc b1 dHdT
FRAT E, $TIR | WRAT vl g o T $9aR oMy s Al S B @I BIY, 3R BIg Ghe
AT 91 89 RN H S-Sl gic ST, oifhs Rg 71 St & SR Bl ddbe | 3| I8
e, W9 fFaml & T99 & AN 2, A I g$HT 7, MY STd! @ A1, orad 98
PO HD [GE@RA| gIarg|

HON. CHAIRPERSON : Hon. Members, there is no Lunch Break today. The

debate will continue.
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PROF. SAUGATA ROY (DUM DUM): Madam Chairman, I thank you for
giving me this opportunity.

Madam, we started with a very serious speech on the Budget by Mr.
Veerappa Moily. After his serious speech, there was a need for comic relief and 1
am thankful to Mr. Hukmdeo Narayan Yadav for providing the comic relief. I8
S g ... (STFET)

THE MINISTER OF LAW AND JUSTICE AND MINISTER OF
ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI RAVI
SHANKAR PRASAD): Madam Chairman, I want to remind Prof. Saugata Roy
that Hukmdeo Babu became an MLA in 1967, he is an MP for so many times, he
is a senior leader of the country and if he is speaking about the poor, you say
‘comic relief’, this is not fair from you. This is not fair. 3T I8 IfE T8 3l
..(caeT™) #§ U ' B Y g9 fagg SR oy 9gd WRR &1 gPpHad 19 o
IR AEHT & TN BifADd Refls ara1 St &l 2. (Faem)

PROF. SAUGATA ROY : Madam, ‘comic relief” is neither a derogatory term nor

an unparliamentary term. I do not know why Ravi Shankar Prasadji is objecting to
it. I remember seeing Mr. Hukmdeo Narayan Yadav in this Parliament in 1977,

when I was there. ... (Interruptions) Please listen to me. fd ¥R gAE S, I THI

IeAT § IHhTad Hed O, # T8t W o1l . (raur)

A M vibr gg ¢ g8 g AR

. WA I AW, 1977 H gPHed d1g W ARITRE ¥, YFh! ARIfORT TSl Aaral a9 T
g, U8 WD UG U AT 915 89 S8 59 aNb W & . (rae™) S B .. ()

2 gRTed AR AQd ¢ 1977 ¥ FHISMEIG! UrSt &1 off, q@ S urdl off, S9 qHI 9rord]
Y FaTfRd off iR & St S=iet Uit &1 | ol .. (qaer)

PROF. SAUGATA ROY : Madam, I rise to speak on the Budget. Today is the

three months completion of demonetization. I take this opportunity to offer my
condolences to the families of more than 150 people who died in the queues due to

demonetization. This House has not adopted a condolence resolution. But I
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propose that a condolence should be made for them. In West Bengal one man died
in Kanchrapara in the queue. He had a heart attack while standing in the queue.
Before anybody could take him to hospital he died. But I am not on
demonetization. For the last two days we have spoken enough on demonetization.

Arun Jaitleyji is said to have presented a non-controversial Budget. The
media has said that it is a workmanlike Budget. I do not disagree because the
Finance Minister has not rocked any boat. He has gone on a conservative path and
so there is no hype and hoopla over his Budget. It is conservative, I agree. Now,
why is the Budget conservative? There was an opportunity for him to take new
paths in reform. Why did he not take that? Let me put it this way that the
expectation or the speculation of the Government was that they will have a
windfall of Rs. Four lakh crore to Rs. Five lakh crore due to demonetization. An
amount of Rs. 15 2 lakh crore were demonetized. They expected that only Rs. 10
lakh crore would be deposited, so Rs. Five lakh crore will be with the Reserve
Bank of India, they will pass it on to the Government and, that is why the
Government floated this idea of Universal Basic Income through the Economic
Survey. The Government has not been able to do any such thing because there is
no money in the kitty. Actually, as much as Rs. 15 lakh crore must have been
deposited in the banks, and which is why, the Government is not coming forward
to speak on the subject.

Now, Madam, speaking on the Budget, the total expenditure is pegged at
Rs. 21.46 lakh crore, which is only increased by 6.6 per cent. Normally, a Budget
should increase by 10 per cent. Out of that, Rs. 16 lakh crore is the Government’s
revenue/income, which leaves a gap of Rs. 5.5 lakh crore. This will be the
borrowing. So, the Government will borrow this much amount to fund their
projects. Tax revenue will be up but non-tax revenue, which last year was due to
sale of spectrum, will be down by as much as 13.7 per cent. Capital Receipt is
expected on the ground of disinvestment. But it is doubtful if the Government’s

target of disinvestment will be met because up to December, only Rs. 23,000 crore
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had been found due to disinvestment. So, the Government will not be able to meet
its target of disinvestment.

Now, the Government has, out of this Rs. 21 lakh crore expenditure, done
disinvestment of only Rs. 23,000 crore up to December. So, they will not be able
to reach their target.

Madam, for Railways, which the hon. Finance Minister took over forcibly,
there is a Budget of Rs. 1,31,000 crore. For this, the hon. Railway Minister even
could not protest. But after the Finance Minister took over the job of the Railway
Minister, two major accidents had taken place — one in Kanpur Dehat where 46
people died and the other in Hirakund Express, where 36 people died. So,
Railway safety, for which he has promised Rs. 1 lakh crore, is in a very bad shape.

Madam, the Defence expenditure is pegged at Rs. 2,74,000 crore, which is
only 26 per cent of China’s military budget. We want to become a big nation, a
strong nation but when spending is concerned, we are only spending 26 per cent of
China’s military budget. China has got the newest missiles, multi-polar missiles.
Together one warhead will carry 10 missiles; and we are far behind China.

Now, Madam, the main problem in this Budget as to why the Government
could not spend more money, is that there is no money in the kitty. The main
problem, as I mentioned, is that due to failure of demonetisation, there will be no
financial bonanza for the Government. Secondly, the major constraint on
populism was surely GST because the Centre has, now, signed a blank cheque to
reimburse States for not only revenue losses but also guaranteed a 14 per cent
growth annually. That means, with the drop in tax revenue, the compensation
figures for GST — the Centre will have to compensate the States — will swell to
Rs. 90,000 crore.

So, while the Government may have wanted to offer full sum, its kitty or its
pocket is empty. It will have to compensate the States and it has not got the

money from demonetisation, that it expected.
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Now, what will this lead it? This will lead to severe joblessness. Madam, |
will bring some figures to you that this was a Budget where the Government could
have taken a big step towards jobs. Now, how would that be done? A million
people are entering the job market every month; and in 2015 of which figures
were available, only 1,35,000 jobs were created. Now, to create jobs, what is the
policy that should have been taken? There should have been relief in Corporate
Tax. There should be some method to encourage big companies. But now that
has not been done. There is no investment by the private sector in the Indian
economy. Where will the jobs come from? That becomes the big question.

Now, they have said that for job market, youth should be skilled. They put
a target under the Skill India Mission — 400 million Indians employable in seven
years. Now, only 1.76 million have been skilled. Out of 400 million targeted
youths, only 1.76 million youths have entered the skill training course and of them
only 5, 80,000 have completed their course. So, there is a serious shortfall in
skilled Indians and unemployment will grow in the absence of private sector
investment. This will be a major problem which the Government has not really
attended to.

Now, let us see, Madam, as to how the Government is spending. The other
point I want to mention is that the Government has rejected the option to boost
aggregate demand, to cut Indirect Taxes especially, Excise Duty and Service Tax
which affects everybody. This would have given relief to crores of people. The
Government has rejected this option and the Government will pay heavy price in
terms of poor demand, lower sales, fewer jobs and closure of micro, small and
medium enterprises. Also the gross fixed capital formation — meaning net
investment — had constantly shrunk under the Modi Government and was minus
0.2 per cent in 2016-17. There is absolutely nothing in the budget in terms of

either new strategy, or policy measures to revive private investment.
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The other thing that is to be noticed in this Budget is that there is no talk of
farmers. Hukumdeo Narayanji was making a big speech. The Budget even does

not mention minimum support price to farmers which is absolutely essential.

2t AR g9 (M=) : qM€, I8 Toic BT Ui He Bl 87... (aem)
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M. AW W : 3MY §6 SMsQL..(@agr) The minimum support price at the time of

acute agrarian distress is not there. So, the Government is not being able to
provide relief to the farmers at this crucial time. The demonetisation has affected
farmers, farm workers, manual labourers, artisans and micro, small and medium
business persons. They lost crores of rupees in the form of wages, incomes and
capital. There is absolutely nothing for these sections. Yes, there is a little.

Mr. Jaitley had the difficult task of doing damage control on behalf of his
Prime Minister because many sections of the people were affected by
demonetisation. Many sections were angry. So, he has given three small sops for
these sections. One is towards the middle class for income between Rs. 2.5 lakh to
Rs. 5 lakh, income tax has been reduced from 10 per cent to 5 per cent. This is
one sop. Second is that the MSMESs, as I mentioned earlier, have been affected
badly. So, there is another sop for them who have the turnover up to Rs. 50 crore

and the corporate tax has been reduced to 25 per cent.
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Thirdly, they have kept up the allocation for MGNREGA at Rs. 48,000
crore, though it is a very small increase. Last year, it was Rs. 47,499 crore. It has
been increased by only 1.1 per cent. The need was to increase the allocation for
MGNREGA by at least 10 to 15 per cent because many people who have lost their
jobs are coming back to the villages.

Hukmdeo ji was talking of rural development. May I mention that in
Pradhan Mantri Gram Sadak Yojana, last year the Revised Estimate was Rs.
19,000 crore; this year also it is Rs. 19,000 crore. There is zero per cent increase.
May I mention that for Pradhan Mantri Fasal Bima Yojana, the allocation last year
was Rs 13,240 crore. This year it is Rs. 9,000 crore which means there is a
reduction of minus 32 per cent. They are talking of the villages and this is what is
happening to the villages. Again, as far as the cities are concerned, they announced
a Smart Cities programme with much fanfare. For the Smart Cities Mission, the
estimate has been lower from Rs. 4,676 crore Revised Estimate last year to Rs.
4000 crore this year. So, where is the focus? Where is the thrust of development
in urban and rural areas? This is a question I would put to the hon. Minister.

As far as the direct taxes are concerned, I mentioned earlier that two sops
have been given, one to the salaried class, another to the MSMEs. There have
been no major cuts in excise. | have no objection to this because you have to keep
the tax net big. He has given a lot of logic that India is an under-taxed country.
Our gross tax income to GDP is low. Actually, he was planning to increase taxes
but faced with the anger of the middle classes, the Finance Minister has not
increased the taxes.

The Finance Minister has tried to be path-breaking. He is saying that he
wants a new law on funding of political parties. Instead of Rs. 20,000 as
individual donations, only Rs. 2000 they can donate. The problem is that instead
of printing one receipt, you will print ten receipts. How does that contain black
money? They are saying that you can buy election bonds. You can give your

name to the bank and then you can buy election bonds. That is why the RBI Act
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will be amended. Now, who will want to go to a bank, write his name and buy an
electoral bond? It is because, the Government can always access the bank as to
who are the people who have bought election bonds from them. This is not the
way. Our party even yesterday demanded that there should be State funding of
elections. If you had a bonanza, you should have State funding of elections. Let
the Government finance the major expenditure of the successful candidates as it
happens in Germany and many other countries in the West. They have not talked
about such election reforms.... (Interruptions)

Madam, this Budget is a conservative Budget. Just as there has been no
new taxation, there has not been any major rebate in taxes which will help to
create employment. I have mentioned that demonetization has failed to provide the
financial bonanza to the Government. Demonetization has harmed the economy.
Now, even in the Economic Survey produced by the Government of India, they
have said about three things.

Demonetization will have three problems. These are the shocks of
demonetization. One is aggregate demand shock; demand will fall. Second is
aggregate supply shock; production would fall. And the third is aggregate
uncertainty shock - people will be very wary of investing new money. Now, this is
not all. The country faces a grave crisis in the sense that oil prices may rise this
year. So, this year subsidy has been lowered for petroleum. It may suddenly
shoot up.

My second point is about the trade tension because of the new protectionist
policies of the United States may reduce global growth and that will affect India
also. This Budget does not provide any vision. The Economic Survey of the
Government of India said that we need a vision.

Shri Arvind Subramanyam is a truthful man and he mentioned this, with
which I will end. He said a new economic vision is needed. If that new vision is
not to be found, India will waste the second half of his youth bulge the way it
wasted the first. The demographic dividend with the youth bulge is already lost
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and it will have peak by 2020. So, this Budget does not give us a bright picture of
the economy. It is just a conservative Budget in which the Minister has tried to
hold the baby for the Prime Minister and done damage control. He was not able to

take any major decision. That is why, I cannot support the Budget.
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DR. PRABHAS KUMAR SINGH (BARGARH): Madam, I may be allowed to
speak from this seat.

I rise to speak on the General Budget on behalf of my Party Biju Janata
Dal. I want to give some brief highlights. We found three major changes in the
Budget — early presentation, no Plan and non-Plan differences and merger of the
Railway Budget with the General Budget.

This is the first Budget which the Government is presenting after crossing
the half-way mark. We are expecting a big bang Budget targeted for the people
affected by the November shock but instead we got the Budget which is heavily
dependent on welfare schemes.

My Chief Minister Naveen Patnaik described it as a mixed bag and that
falls short on many expectations. An assessment has been done by the
Government of Odisha. The impact of demonetization between October 2016 and
December, 2016 is that the tax collections like sales tax, excise and entry tax came
down by eleven per cent. This move by the Central Government has hit our State
hard.

14.00 hours

Though this scheme related transfers to the States have been proposed to
increase at the rate of 5.5 per cent, in real terms there is no increase at all.
Allocation for schemes relating to rural roads, rural drinking water, education,
mid-day meal programme and urban development is stagnant. Initiative related to
job creation for the youth is an area of serious concern where adequate focus is not
given. Similarly, in non-tax revenue subjects, mining royalty came down by over
40 per cent during the same period. More than 70 per cent of our farmers are
serviced through the co-operative banks. About 40 lakh farming families are
covered under Kisan Credit Cards. Dislocation in full-fledged functioning of these
banks is severely affecting the farmers. By barring the co-operative banks from
participating in the demonetisation scheme, this Government has worsened the

rural farmers.
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Even now the co-operative society banks have been barred from accepting
funds under the Pradhan Mantri Garib Kalyan Scheme. The Government needs to
elaborate how it intends to treat the cooperative banks in the future. Madam, there
are no banks in most of the Gram Panchayats of Odisha. Out of a total of 6234
Gram Panchayats, 4596 did not have any banks till 2014. Against a target of
opening 2045 branches, only 196 branches have been opened so far. Opening of
new branches needs to be expedited at the earliest.

My CM also expressed his unhappiness that there was no growth at all in
the allocation of special Central assistance to the States for the Scheduled Caste
Welfare Scheme as well as social security scheme like pension under the National
Social Assistance Programme. I request the Government to look into this and
increase the allocation.

So far as the railway is concerned, Odisha has been allocated with an
amount of Rs.5,102 crore for the development of railway infrastructure in the
Indian Budget. Our demand was about Rs.5,070 crore. The allocation made for the
year 2017-18 is nine per cent more than the previous year. There is an allocation
of Rs.4,682 crore. This is a welcome measure... (Interruptions)

HON. CHAIRPERSON : Dr. Prabhas Kumar Singh, you continue. All these are
not going on record, except the speech of Dr. Prabhas Kumar Singh.

...(Interruptions) ...”

DR. PRABHAS KUMAR SINGH : So far as the railway infrastructure is
concerned, a lot of initiatives have been taken. But I want to know that there are
certain projects which are very profitable like the Bargarh-Nuapada railway line.
The Government has made three times the survey. The RoR is 18 per cent. I am
surprised why the funds are not given to such project.

Again, there is a long pending demand for the creation of a new Railway
Division at Jharsuguda. Jharsuguda alone is giving Rs.6,000 crore to the East

Coast Railway out of Rs.15,000 crore. It comes under three Divisions, Sambalpur,

* Not recorded.
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Chakradharpur and Bilaspur. It has enough infrastructure. A new airport is coming
up by 2017. A number of industries, educational institutions and IIMs are there,
and there is a lot of demand from the people of that area for this. So, there is every
possibility and scope for the creation of a new Railway Division at Jharsuguda
(Orissa).

Also, our State Government has agreed for making a new ROB at
Jagannathnagar-Barpali in Bargarh district and the estimated amount is jointly
prepared by the Railway Department of the Central Government and the State
Government. The total amount is about Rs.2200 crore. 1 do not know why this
does not find a place in this year’s Budget. So, I will request the hon. Railway
Minister that he should think not only about taking measures for railway security,
passenger amenities etc. but also look at where ROB is required because on this
also depends the safety and security of people.

14.06 hours
(Shri Hukmdeo Narayan Yadav in the Chair)

Regarding farmers, hon. Finance Minister has given a lot of incentives for
doubling production within five years through har khet ko paani, Fasal Bima
Yojana and Soil Health Card etc. Prof. Saugata Roy was telling about MSP. What
is the MSP for paddy? During the last parliamentary election, hon. Prime Minister
had said in his speech that if they come to power, they would implement Dr.
Swaminathan Committee Report. Our Chief Minister, Shri Naveen Patnaik, has
written so many times to the Central Government to increase MSP for paddy to
Rs. 2,500 per quintal. I think, at present, MSP for paddy is Rs. 1,460 per quintal.
Only increasing the production will not cater to the needs of the farmers. We are
getting a number of reports from different media that farmers are committing
suicides and in order to remove the plight of the farmers, we have to increase the
MSP of different agricultural crops like wheat, paddy etc.

After demonetisation, there has been a drastic drop ranging from 80 to 85

per cent in the prices of vegetables like tomato and onion, as has been observed in
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the winter of 2016. There has been a bumper supply of vegetables due to
favourable monsoon, but there has been a major drop in the demand of these
vegetables, primarily due to demonetisation which caused an imbalance and it
resulted in prices of vegetables dropping. The vegetable markets will take time to
recover from this shock. Does the Government have any contingency plan to
compensate the losses the farmers have suffered in the past few months? This is a
very important thing for the farmers who are suffering a lot because despite
increase in their production, they are not able to get sufficient prices.

Very important for my State is what you are planning for our old share of
Central Sales Tax (CST). With Goods and Service Tax rolling ahead, Odisha’s
pending dues of CST share must not be forgotten. I hope that a solid commitment
will be made on which dates, what amount of our pending dues will be given back
to us.

Sir, Non-Performing Assets have doubled since last year. In February 2016,
our banks declared that four lakh crore of rupees of the total loans are not
recoverable and they are Non-Performing Assets (NPAs). This was also confirmed
in an answer given in response to a Question raised in Parliament in July, 2016.

According to the Economic Survey Report of 2017, 71 per cent of all loan
defaults are by top 50 Indian companies. Any further write-downs of big loans will
compel our banks to face a huge cash crunch. This year's Economic Survey report
also confirms that NPAs have doubled since last year. This is a very serious matter
and we have to look into this issue.

New lending has practically stopped. There are too many bad old loans to
take care of in the farming sector, lot of loans have to be recovered. I think, if we
can give some loan-waiving to the farmers, it will be a big help to them.

We have seen the highest unemployment during the last five years. On 6™
February, 2016, Minister of State for Planning, Rao Inderjit Singhji, in reply to a
Question in Rajya Sabha said that the overall unemployment is rising. He said that

: “The unemployment rate is 5 per cent generally. That's a 2 per cent increase in
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two years and it is the highest in five years.”. These figures only show the state our
economy is in.

So far as the manufacturing sector is concerned, the Economic Survey of
this year reveals that the manufacturing industry is experiencing an all time low
with no money nor any loans available from banks.

In November itself the Nikkei Markit India Manufacturing Purchasing
Managers' Index (PMI) -- a gauge of manufacturing performance -- fell to 49.6 in
December down from October's 22-month high of 54.4.

So many schemes have been introduced by this Government like five
special zones to boost tourism. At the same time, we have to develop so many
tourism spots where we can get the tourists to come because tourism is the biggest
market to allow everybody to earn income. In Odisha, there are lot of Buddhist
Circuits like Ratnagiri, Lalitgiri, Khandagiri, Udaygiri, and we also have very
scenic beauty in my Parliamentary constituency, namely, Nrushinghanath where
you have natural beauty, tribal lives, monuments, natural medicinal herbs, which
can be developed and included in the tourist map to allow these areas to develop.

Finally, I want to request the Union Government that the Budget, this year,
was expected to be full of reforms given the demonetisation exercise last month. It
instead gave mixed signals with a sharp increased allocation to social welfare
schemes and a minimal increase in education and health spending. You have also
neglected the education and health sectors because education is a big challenge for
our country. Not a single University from our country comes in the list of Top-200
universities in the world. So, sharp focus on education, especially allocation of
funds to the Ministry of HRD should be increased and we have to focus on
education and for the overall development of our country. We also have to see and
assess how we can develop the farm sectors, manufacturing sectors, etc.

A lot of welfare schemes have been taken by our State Government. Our
Leader, Shri Bhartruhari Mahtab, was just mentioning about the Mamata scheme,

Aahar scheme, and scheme for the farmers, masons and organized labourers. If we
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get more funds from the Government of India for those schemes, then we can
develop them a lot.
Once again, I thank you for giving me the opportunity to speak on the

Union Budget 2017-2018. Thank you.

SHRI JAYADEV GALLA (GUNTUR): Thank you, Sir. I thank you very much
for giving me an opportunity to speak on this historic Budget. It is historic, as the
Finance Minister says, not only because of merger of the Railway Budget with the
General Budget, but it is equally historic not only for me, but also for the people of
my Constituency Guntur where the new capital of Andhra Pradesh, Amaravati, is
coming up for the people of Andhra Pradesh.

It is historic because the hon. Finance Minister made a historic
announcement in paragraph 150 of the Budget exempting farmers and other
persons who have given more than 32,000 acres of land voluntarily from the
capital gain tax on a call given by the Chief Minister of Andhra Pradesh on whom
they have full faith and confidence. The announcement of the Finance Minister
has really reinvigorated that confidence and faith of people on our beloved Chief
Minister, which I had seen personally when I visited my constituency the very
next day of the presentation of the Budget. So, all credit goes to the hon. Prime
Minister; Finance Minister; the Chief Minister of our State; and the people of
Guntur will remain ever grateful to all of you.

Sir, in short, the hon. Finance Minister outlined his Budget in two words —
TEC India. That is, Transform, Energise and Clean India. This agenda seeks to
transform the quality of governance and quality of life of our people; energise
various sections of society, especially the youth and the vulnerable, and enable
them to unleash their true potential, and clean the country from the evils of
corruption, black money and non-transparent political funding.

I congratulate the Finance Minister for taking various measures which help

in bringing down the inflation from 6 per cent to 3.4 per cent at the December last;
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Current Account deficit from 1 per cent last year to about 0.3 per cent in the first
half of 2016-17. Various monetary agencies have also said that India is a bright
spot and projected a healthy growth rate of over 7 per cent in the coming two
years; and healthy 36 per cent increase in FDI inflows in the first half of 2016-17
when compared to previous year despite 5 per cent reduction in global FDI flows.
These measures have certainly helped the Finance Minister to make this Budget
more poor, farmer and middle-class-friendly which is the objective and slogan of
the Government — Sab ka saath, sab ka vikas.

Before touching upon some of the issues relating to the Budget, I would say
that the people of Andhra Pradesh were expecting an announcement either in the
Budget or in the President’s Address of giving legal backing to the Special
Development Package announced by the hon. Finance Minister last September. I
hope, while replying to the debate, the Finance Minister certainly throw some light
on this. Secondly, there are some issues which are to be implemented as per the
mandate given under Andhra Pradesh Reorganisation Act. I wish to touch upon
some of them and request the hon. Finance Minister to please ponder over those
issues and take positive action without any further delay.

The first one is about the revenue deficit of the residuary State of Andhra
Pradesh. When Andhra Pradesh was divided, the revenue deficit was Rs. 16,000
crores and report to this effect was also submitted by the Governor to the
Government of India. The Reorganisation Act mandates that Government of India
should fill this gap. So far, Government of India has given just Rs. 3,795 crores.
We want to know when the remaining Rs. 12,205 crores are to be released to
Andhra Pradesh. I am given to understand that Government of India is putting
queries by saying that the Andhra Pradesh Government is giving pensions
implementing farm loan waiver. But I am sure that the Finance Minister will
understand that this deficit is from 2014-15 and during that period, neither were
there any enhanced pensions nor any farm loan waiver scheme in that year. I

remind him of his statement, “each paisa or rupee of this revenue deficit is going



08.02.2017 123

to be paid to Andhra Pradesh and we will continue to pay that”. This is the
statement of the Finance Minister. So, it is not fair to stop money based on
irrelevant queries or on one pretext or the other.

Please let us know as to when this Rs. 12,205 crores will be released to
Andhra Pradesh. The second point is about the apportionment of tax arrears and
refunds. Section 50 and 51 of the Act confer the right to recover tax arrears and
loans as on the appointed day i.e., 2™ June, 2014. But, here, there is a problem.
These two sections mandate to collect arrears and refunds on the basis of
geographical area and Section 56 talks of sharing of liability on the basis of
population. So, there are two different yardsticks for tax arrears and for refunds.
This is absolutely anomalous and we have been demanding to rectify this. Because
of this anomaly, Andhra Pradesh is losing Rs. 3,820 crores and the Chief Minister
of Andhra Pradesh has also written letters to this effect with the latest one being
last October. But I do not know what has happened to this. I want to know when
the Government of India will rectify this and save Andhra Pradesh of the loss Rs.
3,820 crores.

The third is regarding the Special Development Package for backward
regions of Rayalaseema and North Coastal Andhra. The assurance was that the
development package was on the lines of the KBK in Odisha and Bundelkhand
region in MP and UP. But Government of India is washing off its hands by giving
just Rs. 50 crores to each district for three years and it will be extended for three
more years. What kind of development can be taken up with such a small amount
for the entire district? We are not asking for anything extra; we are only asking to
fulfil the assurance which says that the development package should be on the
lines of KBK and Bundelkhand. So, without any further delay, I request the
Finance Minister to also announce this because seven out of thirteen districts in
my State are covered under this.

The fourth point is regarding Polavaram. I sincerely appreciate the fact that

Government of India is bearing 100 per cent expenditure for this project.
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However, under the package, the Government of India is silent on whether it is
going to pay any money for rehabilitation and resettlement of displaced persons.
Since the hon. Finance Minister himself has announced this, I request him to
clarify whether the Government of India will bear the entire burden of expenditure
on Polavaram, including R&R expenses. If not, please give us the reasons for the
same.

Sir, the hon. Finance Minister is on record saying, in September 2016,
“That the Centre had decided to give Andhra Pradesh a ‘Special Assistance
Measure’ that would be equal to the benefits the State would have got under
special status.” We felt happy and accepted this assuming that Andhra Pradesh
would get benefits equal to what one would get under the Special Category Status,
if not more. But, when I closely looked at it, I thought some aspects were left out.
I wish to bring those issues, through this platform, to the notice of the Finance
Minister and request him to add them in the Special Development Package. They
are as under:

1. Period of Package should be extended from five years to 10 years. We need
at least ten years to establish a level-playing field for our State. So, please
extend the period of package from five years to 10 years.

2. Please implement Section 46 (2) of the A.P. Reorganization Act which
mandates that the Government of India has to give grants and incentives in
the form of special development package for Rayalaseema and Northern
Andhra Pradesh on the lines of packages given to Bundelkhand area and
KBK districts in Odisha.

3. Need to give incentives to industries in the form of tax concessions such as
Service Tax, Income Tax, and Excise Duty, as has been given to Himachal
Pradesh and Uttarakhand. We have been given some incentives, but I feel
they are not sufficient and we have been promised that it would be on the

lines of what has been given to Himachal Pradesh and Uttarakhand.
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4. GST implementation may affect those States also. However, in the same
way the Centre will treat those States after GST is rolled out, we request
that Andhra Pradesh should also be given a similar treatment.

5. Section 94 (3) mandates that the Government of India has to build a new
Capital. The people’s Capital of Amaravati, in its full form, will require Rs.
3 lakh crore before we are done. No allocation has been made in this year’s
Budget so far. The Chief Minister of Andhra Pradesh has also requested
you to permit Andhra Pradesh to raise Zero Coupon Bonds and Tax Free
Bonds for the Capital development, and exemption of taxes on investments
made in the Amaravati infrastructure. He has also asked for Rs. 20,000
crore in this Budget, but the Finance Minister has disappointed us on this
front. So, I would request the Finance Minister to make an announcement
in this regard, when he replies to the debate.

6. The Chief Minister of Andhra Pradesh has been requesting, even I had
raised this issue of increasing the FRBM limit from three percent, and it is
good that the FRBM Review Committee submitted its report and has
recommended for an ‘escape clause’ for deviation up to 0.5 per cent. But a
mere 0.5 per cent would be of no use for a State like Andhra Pradesh which
is reeling under severe financial constraints. Earlier also, I had requested,
on this very floor, to increase the limit to at least five per cent for the
Special Development Package period so that Andhra Pradesh gets an

elbowroom to address some important areas of economy. ... (Interruptions)

S tawa (sifdea) @ wwufd #welew, Wed # oA T8 gl ...(=ggr) This is an
important discussion. There is no quorum. Hon. Chairman, this is a very important

discussion. ... (Interruptions)

HON. CHAIRPERSON : 317 ®Ik" & fedqis &) & & 71 31ushr e afers— 27

... (cgaym™)
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ST, T 9URT AEIed, 89 ®RA @i feAts &) @ 2l ... (arag) In the Lok Sabha,

on the Budget discussion, there is no quorum. ... (Interruptions)
HON. CHAIRPERSON: Let the quorum bell be rung.
3 U B TS 2| A e A Sied Toell U1 HINU[ SR} R@ Febdl 2|

SHRI JAYADEV GALLA : Sir, in the second Sunrise Andhra Pradesh Investment

Summit held at Visakhapatnam resulted in signing of 665 MoUs envisaging an
investment of Rs.10.54 lakh crore with an employment potential of Rs.22.34
lakhs. Hon. Finance Minister graced the occasion and said and I wish to quote:

“Let me assure you and the CM that we will not only fulfil whatever
promise we had as far as the Central Government is concerned, but
will walk an extra mile as far as the State of Andhra Pradesh is
concerned because we know that it is here where the potential of
much higher growth for the State and rest of India arises.”

He said that the Centre had a genuine interest in the State and also said :

“Centre had a genuine interest in the State. There are reasons for
special relationship with AP as its division has created two unequal
parts. This part Andhra is more unequal on account of several
reasons.”

So, everybody, including the Finance Minister agrees that Andhra Pradesh
has real potential to grow much higher than the pace at which it is currently
growing. Its GDP is already one of the highest in the country and this unequal
part is more unequal due to several reasons which the hon. Finance Minister is
well aware of. So, all I would urge is to make AP as equal part and equal partner
in the growth trajectory of the country.

I have a few suggestions on the Budget and then I would conclude.

AT [ATAY @ Tooll S, 31T U a1 FHTG BTG, 31T gaaiail bl WY e 2
SHRI JAYADEV GALLA : Now I come back to touch upon some of the issues
relating to the Budget. I have been disturbed so much, you can please give me a

couple of extra minutes.
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The last letter of TEC India is ‘C’ which aims to be ‘Clean’, the country
from evils of corruption, black money etc. I appreciate the efforts of the Finance
Minister and the Prime Minister to fight corruption. But, I only suggest that do not
be selective and do not use it as a political tool. Only if corruption is fought
consistently and going after all types of corruption without harming or troubling
the poor and down-trodden, will we earn the trust of the nation.

Secondly, the focus should be on ensuring that fraud does not creep into the
financial system. Viewing the ongoing experience with the demonetization
exercise, it becomes clear that many cases of fraud have crept into the system and
one glaring example is the flow of illegal money into Jan Dhan Accounts. The
Finance Minister is aware that nearly Rs.50,000 crore deposited in 48 lakh Jan
Dhan Accounts during demonetization. Secondly, banks themselves have involved
in nefarious practices of exchange of withdrawn money with legal tenders which
runs into lakhs of crores.

From my interactions with people of my Constituency in urban and rural
areas, with people waiting in lines, with bank officials, with vendors and with
industry, I see that everybody has suffered, everybody was inconvenienced. Not a
single person in the country was unaffected and the after tremors are being felt.
But everyone I spoke to has supported this move.

We had lost the entire last session in Parliament due to disruptions from
opposition parties. They shouted from the top of their voice that the entire country
was victimised due to demonetisation. I am surprised at this because not even 0.1
per cent people apart from opposition parties have opposed the PM’s move. But
the reason they support this move is because they want to see India of our dreams,
a developed, corruption-free, poverty-free, productive, inclusive, peaceful and a
happy society. I hope and I am confident this Budget and coming measures of
Government of India will take us to that.

There is still an overwhelming support for demonetisation but I would like

to use this opportunity to caution the Government that if within a year or two
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things go back to square one and nothing really changes, that is when the
opposition to this move will be felt and known because when people realise that
all of this pain and suffering was for no reason then their pain and anger will erupt.
So, we have to make sure that all the steps are taken to ensure we do not go back
to where we were before demonetisation. Corruption has to come down. People
have to regain confidence in our Government and the system.

I agree with the Finance Minister that many financial institutions and
agencies say that India is a bright spot. Even though I am not an economist, with
whatever little knowledge that [ have as a successful entrepreneur I would say that
the growth in GDP alone is not the best measurement of how well our country is
developing and growing. There are other indices that have been talked about. The
impact on GDP by demonetisation which is about 0.5 per cent of GDP does not
reflect the pain that the people have gone through appropriately. We have to
measure that with other matrices in terms of demonetisation’s impact and address
those quickly. These include job loss, impact on farmers, impact on Micro, Small
and Medium industry and on the poor.

The House is aware that the Chief Minister of my State Andhra Pradesh is
heading a 13-member Committee which is looking into formulating policy and
other parameters to promote and switchover to digital economy. My Chief
Minister has rightly said that if you do not withdraw Rs.2000 notes from the
system, black money can be accumulated in no time. I understand that Rs.2000
note was introduced to pump in a large volume of cash in a short period. Now that
Rs.500 note has been reintroduced and the circulation of cash has improved, steps
should be taken to now remove Rs.2000 note from circulation. In addition, we
should increase Rs.500 notes, increase Rs.100 notes and introduce Rs.200 note
instead of Rs.2000 note. I think this will help us contain the rise of black money
and hoarding of black money. So, please withdraw Rs.2000 note and introduce

Rs.200 note. That is my suggestion.
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As I said in the beginning, this is a historic move to merge the Railways
Budget with the General Budget. Being an agrarian country, farmers made India a
food sovereign country. But unfortunately in the recent past, farmers who are
behind this outstanding achievement are resorting to suicides. The fundamental
reason behind taking such extreme step is increase in input costs, loss in
agricultural operations, spurious seeds and fertilisers, lack of MSP, poor marketing
of their produce, increased labour cost, acute problems in repayment of debt taken
from financial institutions and moneylenders resulting in farmers leaving
agriculture.

To address this, for the first time in the country our visionary leader Shri
Chandrababu Naidu garu has decided to have a separate Budget for Agriculture
and allied sectors from last two years to make them profitable and sustainable and
to extend a helping hand to our rural economy to regain its lost glory and finally
make farmers profitable. I had also raised this issue on this very floor in July last
year. It is the need of the hour to have a separate Budget for agriculture and I am
sure that the Finance Minister and Prime Minister will give a serious thought to
this suggestion. Since 65 per cent of our people are dependent on agricultural
income, a separate Budget addressing the 65 per cent of our population is of
utmost requirement.

I will just skip to the end, Sir.

AT [HTART ¢ 309 §gd 99 of fordnl e w9y 3@ @A 8 Wl & e, |1 e
PR AT qgd FH o foranl

.. (2T
AR QU @ s YS! SN, 317 P% HRY| 61 AISS 1% 8 AT 21 37! a1d A«
Reprs # 781 Syt

.. ()
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SHRIJAYADEV GALLA : Sir, I have one last point.
A [Tt : o9 § VAT 61 el 2 39 o e 9 @1 fide, o1 fiFe &g < €1 s
REp AR

SHRI JAYADEV GALLA : Sir, there should have been some announcement to
counter the above in the Budget. But the country is disappointed that the Budget
has not addressed how India is going to counter the new executive order issued by
President Trump on H1B1 which impacts the country and in particular threatens
our supremacy over services in the world, most particularly in the US. Mr.
Narayan Murthy is on record saying that IT companies cannot fight with the
Government; so, it is up to us. I sincerely thought that the Finance Minister
announces measures to encourage big IT companies like Infosys, TCS, Wipro,
Tech Mahindra, HCL etc. to set up bigger operations in the country which will
achieve twin objectives of offsetting additional cost that they may incur in the US
and provide opportunities for the Indian jobs lost abroad. I hope he would
announce this when he replies on the Budget.

There is a lot of emphasis on rural India in the Budget. The PM Saansad
Adarsh Gram Yojana is a pet project of the Prime Minister and it is unfortunately
not doing well. If one looks at phase-I and phase-II, it becomes clear that the
Members of Parliament are not willing to adopt any more villages. It is because of
lack of funding with them to take up the works. MPLADS funds are very less to
develop one entire district. Just for the consideration of the Finance Minister and
Prime Minister to create a separate fund called Village Local Area Develop Funds
and provide at least Rs. one crore every year to the Member of Parliament to

develop the model village. Thank you.
AT Tt s vee! Sf, s a1y iferg|
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5t T.d. s IS (WEgER): 9T 7RGy, H Id sy Al far fh # aoie wR
qrel arell 8 g1 g9 A IE S Wiepl foIr 8, W H AU ARSHN Ybe wRA B fU I
AT ATEAT g g9Ic BT Sl Wi g §, 89X T 9T DI a9 gU 18 AIcl gV §, o4 S §gd
B G | B9 ARPR & A W FEANT & W1 Il I8 © b 9 BAR I DI UGN A AT
golc &, U1 < O1fch BART I 31T 9| HISH ST T H AT A1 3iR AT faarT €, offepH
B9 <Ed ¢ [P oIS ANl & WY & Il Y g AR ST61 & [Ab 2 @ ©, qadb e
el 8 <@ gl

AN AN Yehad oifvifede gl wee RelltiHrgoe vae # S fofen 8o &, g9 a8l
AT g1 Fet fo 5w w3 St 99 € § S AT ot g # 9o Aifed § A aredt g W
T A g8 3 Al B ol MR B 39T oarg Wi <1 $HHBT a9 & T8l dfes 9 HHIS
q B

A Ul AT I8 © [P AU & A, ARG AR ORI Dl goic H T BT 3Ydel
fear g1 s e ReifATZoIe™ Yae & qarfdss dem & forg v &1 wifass o 21 &R
B QR BN Tl B, Afed ol T TSI IS DI T HI A T8 gl 2l B T8
if¥raferd) =8 areq € & e 2 fr | § 5= S 8 a9 € ok nwr diee IR |

TEley, YITTEAT S 7 ST ¥ drdT § fh &R e § TP IME.37S.TH. ST S|
9 A W 8N Je We & geEEl St 9 SR ' werA ot 9 faed e,
Tg.AR.S. fAfer 9 fFae far iR wregav fAfTrer it 9 ot faea B, «ifees e 9@
BN ALl WA &l o1

ARGy, YT Ul € {6 TART e 1 2l SAfY BN AT afllcHve 3t oS, Q.74.
U e H.ud. Sfifthad g1 ARy, e o aa var e gen ¥ Ugel sUR AR 10 Rl
| T S 31 fSRgaew # g fvar g @rfes ufets & fog sreet vsfafregfea diferiis
TS O 9D | 39d forv 8 oM o Bie-Bie el ¥t a91v €1 For better administration,
from ten districts we have made 31 districts. 37 &M & fy 899 AE.0.gE. Us
s quw. Sifhesd @t AT @t g AfFT oM I% BOI AT AT YA TE S 2 AU
AR AR T Bl ST S 7Y ME. LU, U s f.uw. ofifthasd Ree &8 @ € S 9
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5 Sifhart afig-yae 4 QU MY € wafd g4 dadl a1 a7, d1.gd. SAlfhay o1 arcicdve e
T gl TR 31 fSfgaed @ AT 89 W W g I8 SAifhes @1 erdichve T8l fear o
e 2| UE B9 IE 9qr °E W © b, Gad! Wiy, ¥edh! [Jhr 8 8 @ g, N oA &
ST BT fIwT 81 @1 21 SMY W Fefoly 3R g | S eofis-aga e =ifey, a7 omw &
dforl

TG, ATYD! TAT & o Tl # A qek & U 980 &l A8IRE Hie™ adt
W Tl B W FET 17 FRIRE TIAURR §U 2| A7 S Hold H & oy 1 qerfera @t |f
&1 fl| Up Ferferd H Ueb BOIR MMEAAl 1 B Bl 8] 59 {de H 84 U dariordd Sucial
HRU O B forv Wiy fear war en| afe S99 Ud gerforid § 9 89 ddd diF due o
el €1 9 Bulral &1 Adeld &R HUH § e Al STAH| AN Yeb BOR ATGHAT b AN &b
99l § BN T8l Had o9 <t IMEfal B AST AT Bl 89 s9h IuR ) ARSHN a2l
3Tl 31T g 32 ¢ b aofe U™ 81 & are i fdl § § 3R A 91 14 A1l & 89 | @
UT ARTSH ST §U UITATHUE | Uaie &1 i AU ARTST (GRER B & (oI T8 Sl
e faam T B, 59 a9/ | H TE AU S ARN B SR I DR B g AR g o &=
W OGS I @ Y, 99 W BA AN T WA B B T qHL A0 W W dAHAB od g,
AEHRDHIA 3[H BE-PIC DI AR W B gl FIHF BIC 7 SRSl ACIHE BN §Y T8 A
fear g f5 o sHaT A fhde I By, AfeT et a9 g2 Ig TE udr @en g 5 uw
Ao i T8 S A S e 2

TG IR, FRES 3R BTG BT fI9TS garm o, @ aa8f 15 Al & ofcw dwve
Be-PhIc Sty B QU U 9, Aifhs o 3y 318 AT & 91 ft IS W H Be-dhIc
BT WM & PR UIY &1 37T 1 4o 87 SN 89 B8 w © (3, @rell A1 il &1 &
T T, FIHT AT AR FIH1 A T B <@ 2

RO Y= St BT S I8 HA 8, $9 MY I WX NV Ty Aadh! A1 3R
JgHT fAH™ B AD| MU AdH! AP HA BT AlpT SOy 77, ISR, (SHRATH
CHIATol SAveHTe W9H) @ fdild BevIdle § Udh WIoge ST o, offhd g8 a¥ & q1g W
B @] e T8l firell §l oy 39 WY Ale I 3@ # #31 Sit BI g qam v g b
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5 9 qoc # DT BT Iood TEl fHAT T El I BH 98d & AR 2 B 1St qore
® IR D] Jooid el ANl ®, Iy B9 WTEd © [P AT Sfd I W€ ¢ I §, I 8N
HHT HiFcHe a1 Syl # iR ST d9ic & aR | 7 atern =@redt gl [ have come here
only to register my narazgi.

HON. CHAIRPERSON : Now, Shri P.Venugopal Ji.

DR. P. VENUGOPAL (TIRUVALLUR): Sir, I rise to participate in the discussion
on the General Budget 2017-18, presented by the hon. Union Minister of Finance
on 1* February, 2017.

On behalf of our Party, AIADMK, which is following the policies and
principles adopted by late revered leader, six-time Chief Minister, Dr. J.
Jayalalithaa Amma, I would like to put forth the following views for the
consideration of this House and of the Union Finance Minister Shri Arun Jaitley Ji
and also the hon. Prime Minister Shri Modi Ji.

To begin with, I commend the Union Finance Minister on the difficult
balancing act that he has undertaken in this Budget, which represents a significant
move forward from the previous Budgets.

I welcome the three important reforms in this Budget, namely, advancing
the date of presentation of Budget to 1* of February; second, merging the Railway
Budget with the General Budget; and abolishing the distinction between Plan and
non-Plan expenditure.

I am happy to note that the Union Finance Minister has heeded to the
repeated calls of our late hon. Chief Minister Dr. J.Jayalalithaa Amma, who had
strongly advocated the idea of doing away with the artificial and irrelevant
distinction between Plan and non-Plan schemes in the Budget.

To come to the points in the Budget, I would like to say that the emphasis
on agriculture and enhancing farmers’ income are welcome features. While the
hon. Finance Minister spoke about the general revival of growth in the agricultural
sector, | am sorry to state that he did not highlight the acute drought situation

which has affected agriculture in our State, nor did he allocate any fund for
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mitigating this. In this connection, the Chief Minister of Tamil Nadu, Shri
O.Panneerselvam, had already met the hon. Prime Minister and pleaded for
allocation of nearly Rs.40,000 crore. I request the hon. Finance Minister to
consider allocating the funds, as requested by the Chief Minister of Tamil Nadu.

While welcoming the enhanced agricultural credit target of Rs.10 lakh
crores, | urge the Union Finance Minister to ensure that Commercial Banks in
particular lend more against land and cultivation related documents and not as
jewel loans, so that the availment of agriculture insurance is also simultaneously
enhanced.

I welcome the announcement of Mission Antyodaya which is directed at
lifting one crore families out of poverty. Such a focused approach to tackle
poverty is what we have been attempting in our State. We also welcome the
enhancement of allocations for the MGNREGA, the Prime Minister Gram Sadak
Yojana and the National Rural Livelihood Mission. We expect that with this the
Ministries in the Government of India would be able to ensure timely and
adequate release of pending funds to the States, including Tamil Nadu.

In the area of education, we welcome initiatives like the “Innovation Fund
for Secondary Education.” This would give greater flexibility to State
Governments to pursue strategies and implement schemes which are suitable and
appropriate to local conditions. But we are seriously concerned about the
implications of proposals relating to the National Testing Agencies to conduct
national entrance examinations.

Tamil Nadu’s stance on examinations like the National Eligibility and
Entrance Test, that is, NEET for medical admission is well known. I urge upon the
Government of India to ensure that national level testing is not imposed or forced
in States like Tamil Nadu which already have a transparent, fair and robust system
of admission based on a school leaving examination which is conducted with an

un-impeached integrity.
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In the Health sector, we welcome the proposal to create an additional 5000
PG seats and the proposal to strengthen Health sub-Centres. However, we are
sceptical about the proposal for structural transformation of Medical Education.
The draft Medical Council Bill proposed by the NITI Aayog has a number of
problematic features which diminish the Governments and discriminate against the
States like Tamil Nadu which is relatively advanced in medical education. Hence,
I would urge the Government of India to take up the structural reforms of Medical
Education sector, only after adequate consultation with the State Governments and
all stake holders.

We welcome the enhanced allocation for Welfare of Scheduled Castes,
Scheduled Tribes and minorities. I hope that with the substantial enhancement of
funds for the welfare of Scheduled Castes, the long pending arrears for the Post-
Matric Scholarship Scheme for States like Tamil Nadu would be speedily cleared.
As I pointed out in my speech on the Motion of Thanks on President's Address on
6" February, an amount of nearly Rs. 1,945 crore is pending to be reimbursed by
the Ministry of Social Justice and Empowerment and also by the Ministry of
Tribal Welfare. I request the Finance Minister to advise the Ministries concerned
for release of money.

The abolition of FIPB (Foreign Investment Promotion Board) is a welcome
move and would ensure faster clearances of foreign investment projects and would
benefit a State like Tamil Nadu which is a favoured destination for foreign
investments. As the House knows late lamented Chief Minister of Tamil Nadu, Dr.
J. Jayalalitha had inaugurated Global Investor's Meet in our State, in September
2015, which attracted a record investment of Rs. 2.42 lakh crore. The present step
of the Finance Minister to abolish FIPB, will definitely boost our State, which we
welcome.

The Union Finance Minister had announced that a new Health Protection
Scheme would be launched to provide insurance cover for poor families that

require hospitalization. We welcome this move and request the Government of



08.02.2017 136

India to converge its new scheme with similar schemes that State Governments
may already be implementing, like the Chief Minister's Comprehensive Health
Insurance scheme in Tamil Nadu. It is disappointing that the Budget 2017-18 has
not made any announcement on the implementation and funding of this scheme.

The taxation measures indicated in the Budget, in particular the reduction in
the rate of Corporate Income Tax for MSMEs to 25 per cent is a very welcome
measure. Tamil Nadu has the largest number of MSMEs in the country and
reduction of tax rate would boost this sector.

Coming to the Railways, which is not going to have a separate Budget from
this year onwards, I have the following, points to make.

I welcome the announcement of the Railway Safety Fund, (Rail Raksha
Kosh) with a substantial allocation of Rs.1 lakh crore. I specifically welcome the
announcement regarding elimination of all unmanned level crossings in broad
gauge section by 2020.

It appears that the funds allotted by the Railways for passenger amenities,
especially in the Southern Railway is very meagre. This will affect the work of
passenger amenities in the States of Tamil Nadu, Kerala and Puducherry. Hence, I
request allotment of sufficient funds for this purpose.

I also feel that during the last three years, there is no progress in the New
Line Projects in the country including Kerala. In the Avadi-Sriperumbudur line of
60 km, against the sanctioned cost of Rs.839 crore, only Rs. 10 lakh has been
allotted this year. Secondly, in the Athipattu-Puthur line of 88.3 km, against the
sanctioned cost of Rs.517 crore, only Rs.5 lakh has been allotted this year. With
this meagre allocation, it will take decades to complete this project. I would
request the Finance Minister to see that adequate funds are allotted to these
projects for completing them early. There is an essential need to have third and
fourth lines between Athipattu and Gumudipoondi to ease the traffic congestion. I

request that this project may be sanctioned early.
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Coming to railway accidents, it is stated that the Railways had relaxed the
periodical checking of train formation. It is also stated that faulty design of
coaches is leading to accidents. It is pertinent to quote the media reports that state
that the Commissioner of Railway Safety has concluded that coach defect is a
major reason for derailments. Hence, I request that the Railways may restore the
earlier frequency for maintenance.

For the post of keyman, that is, Track Maintener Grade I who daily inspect
the track, sufficient posts are not sanctioned resulting in staff deputed on ad hoc
basis. Keyman inspects tracks by patrolling daily to detect rail fractures and
tighten the fittings as this will affect the safety of the public who are travelling by
trains.

Moreover, goods trains are permitted to run with a carrying capacity of plus
eight to ten, that is, each wagon is loaded with ten tonnes of excess weight. This
policy of excess loading is not permitted for road vehicles and action is taken at
check post. How can Railways permit excess load which will definitely cause
over-stressing of Railway assets? Over-stressing of rail is the reason for thousands
of rail fractures which endanger railway safety.

At Avadi Railway Station, the level crossing situated at this place is not
opened for the last ten years since there is continuous train traffic.

Hence, I request the Railway Ministry to consider an RoB at this place in
lieu of level crossing at the Avadi Railway Station.

At the cost of repetition, I would like to point out the essential needs
regarding Railways which I had mentioned in my speech on President‘s Address.

The policy of recruitment to Group C & D posts in Defence and Railways
needs immediate review.

In Railways, for the posts of Group C and D in Tamil Nadu, only five per
cent of the candidates are selected from Tamil Nadu and the rest are picked from
other States. If you consider the whole of Southern Railways, which includes

parts of Kerala, Andhra Pradesh and Puducherry, this figure may not go beyond
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ten per cent. This has been going on for several years now. This not only
deprives the local people from getting jobs in their own areas, but this is also
seriously jeopardising the safety and security of rail passengers.

For example, if a person from a Northern State is posted as a gangman or
track maintainer in Tamil Nadu, he may not be able to perfectly patrol the tracks
because of language issues whereas if a person from the same State is posted, he
can very easily identify the intruder and create an alarm in case of any mischief by
others. If an outsider is handed over this job, it may lead to safety issues.

There is also a persistent demand that the Government should do away with
the Centralised RRB Examination and to take action to recruit local candidates for
Group C & D posts. There is also a general impression that the Centralised RRB
recruitment has led to scams in the past and so, it is requested that such exams
may be held by Regional Recruitment Boards.

There is also a demand to hold such exams in the regional languages to
ensure fair and just chance to the poor people.

I request the hon. Railway Minister to kindly look into this and come up
with an amended policy for recruitment persons.

For the last many years, there have been a number of fake candidates who
appeared in the recruitment examination to Ordnance Factories, especially in
Avadi and Chennai and also in the Railway Board Exam. A case has been
registered against them but no action has been taken. There is no mechanism
available to ensure that such incidents do not occur in future.

With these words, I conclude. Thank you, Sir.
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15.00 hours

SHRI P. KARUNAKARAN (KASARGOD): Mr. Chairman, Sir, thank you. I rise
to participate in the discussion of the General Budget presented by our hon.
Finance Minister, Shri Arun Jaitley.

The Budget is not merely a balance sheet of tallying assets and liabilities. It
is something more that it should have a vision. We should assess or commend the
Budget with this objective, both perspective and annual. The major objective of
the Budget should be to make social changes, reduce the gap between the rich and
the poor, uplift the downtrodden people to the mainstream. The problems of dalits,
minorities, other backward classes, and women have to be taken seriously.

15.01 hours
(Shri K.H. Muniyappa in the chair)

The presentation of the Budget was very beautiful and attractive. But at the
same time, when we went through the allocations in the Budget, we have not got
such an inspiration because they are not the same as they were projected. The
Budget has been placed before the House when the common people of India are
reeling under the disastrous impact of demonetisation. People thought that there
would be concrete measures to give relief to the common people after the
shocking experiences of the demonetisation. But the Budget proposals are really

disappointing.

The Finance Minister has said that huge allocations have been made to
various Ministries. But when we compare these allocations to the Budget
Estimates of the last year, we could see that the increase is nominal or in many
cases stagnant. The size of the Budget has come down from 13.5 per cent of the
GDP in the last year to 12.2 per cent of the GDP. The decline in the fiscal deficit
target from 6.32 per cent is because of the reduction in the public expenditure. The
total revenue received has come down from 9.41 per cent of the GDP from 2016-

17 to nine per cent of the GDP in this Budget Estimate. The tax foregone has gone
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up by about Rs. 30,000 crore which is 2.1 per cent of the GDP. So, it is on these
grounds that they are trying to reduce the fiscal deficit from 6.32 per cent to 3.2
per cent.

At a time when the farmers suicides have gone up, we should have had
better allocation for the agriculture sector. There is only a minimal allocation that
we could see. Of course, there is a bank credit of Rs. 10 lakh crore. But it is
provided at a high interest rate of 12 or 14 per cent. The banks are ready to give
the loans to the people but at high interest rates. So, it would not benefit the
common people but it would assist the bankers because the Government is not
ready to implement the recommendation of the Swaminathan Commission Report
of providing loans at four per cent interest rate. The Government is not ready to
implement that.

There is an allocation of Rs. 48,000 crore for the MNREG which may be
the higher allocation. But last year the Revised Estimate was more than Rs. 47,500
crore. So, the increase is only Rs. 5,00 crore and not more as stated by the Finance
Minister.

There is no increase with regard to the PMGSY allocations. It was earlier
Rs. 19,000 crore and now also we see the same amount.

The World Health Organisation and the International Labour Organisation
have laid stress on the protein consumption, especially for the poor people. We
have discussed the need to promote the production of cereals and pulses in the
House. Earlier the allocation was Rs. 3,400 crore and now it is only Rs. 3,500
crore, an increase of only Rs. 100 crore, and not more than that. So, how can the
Government say that they are laying more emphasis on the health sector? The
Finance Minister speaks much about the health sector, but the allocation to the
NHRM is only Rs. 5,000 crore.

The Finance Minister talks of infrastructure which is the need for
development. Though we see a big figure, the capital expenditure of the

Government has fallen from 1.86 per cent of the GDP in the Revised Estimates of
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2016-17 to 1.84 per cent of the GDP in 2017-18. Then, how can we say that there
is a big investment in that sector?

The Finance Minister also speaks much about the transfer of funds of the
States. States are suffering especially due to the demonetisation. Since the GST is
not finally implemented, the State Governments are not in a position even to frame
their Budgets.

The allocation to the States are not sufficient to meet their demands. Earlier
the transfer of funds to the States was Rs. 9.25 lakh crore and now it is Rs. 9.84
lakh crore. The increase is very meagre.

The Sarve Shiksha Abhiyan which needs more attention has been allocated
only Rs. 1305 crore.

The Economic Survey presented in the House clearly shows a decline in
economic growth, a sharp fall in demand for goods and services, massive job loss,
decline in farm incomes and social disruption in cash incentive sectors.

The fiscal deficit has declined. It is true. Sir, Rs.72,000 crore is expected
from the disinvestment of the public sector. The burden on the working people has
been increased. The Government is expecting an additional revenue of 75,000
crores through indirect taxes. The small income tax payers may get some relief.
The Government is expecting Rs. 1.3 lakh crore from the direct tax. But it is not
going to be materialized. It is only an assumption that there may be better growth.

Though the prices of crude oil in the international
market have come down, the Government is depending on
revenue receipts on higher excise duty on petroleum
products. In the time of the UPA Government, the crude oil
price has gone up even 148 dollar per barrel sometime. It has come
down even to 30 dollar per barrel and has gone up again to 50
dollar per barrel. But the Government was not ready to
transfer the benefits to the common people. Every week the Government has been

increasing it. For the last year Government has increased excise duty 13 times of
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petrol and 12 times for diesel. In fact, you are really looting the people and the
burden is on the common people.

The Finance Minister has announced a housing scheme. It seems that it is
an attractive scheme. In the name of
affordable housing, there is a danger behind this. There should be an exemption in
the Land Acquisition Act; concessions should also be given. At present,
concession is given only to the builders and the corporates and not to the common
people. While it looks like that this is a good scheme, at the same time, the
benefits are going really to the builders and corporates and not to the common
people.

The proposal to reduce income tax for MSMEs with a
turnover of Rs.50 crore may also open up a new avenue
for corporate tax evasion.

The reduction of income tax from 10 per cent to 5 per cent and
also the Ilimit from Rs.2.5 to Rs.5 lakh would give some relief
to the middle class and the salaried people. It is true. But in order to
compensate the loss of  revenue, Finance Minister has
imposed a surcharge of 10 per cent to the income of Rs.50 lakh
up to Rs.1 crore and to the income above 1 crore, it is 15 per cent.

Accordingly, the Budget proposals of 1.48 per cent of the
total budgetary outlay is allocated for welfare of the STs — there is no increase -
and 2.44 per cent for the SCs. This is below the share of SCs and STs population
and the amount under the General Budget 1S
only 5.3 per cent. Sir, the SCs population comes to about 16.6 per cent but the
budget allocation is only 2.44 per cent; while the STs population comes about 8.6
per cent and the share of ST's is only 1.48. It is an injustice to the poor. It means
that the Government is not paying any importance to the SCs and STs.

The Prime  Minister has announced the demonetization on 8th

November, 2017. Much discussion took place on this issue. Hence I do not want to
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go into the details due to shortage of time. We can see that almost all the eminent
economists like Dr. Amartya Sen, former Reserve Bank Governors like
Jagannathan, R.K. Raghavan have negated the proposal of the Prime Minister.

I want to know on this issue because the RBI Governor said that he can’t
say as to what is the black money that has come. The Finance Minister when we
asked yesterday said, ‘we are the Marxists; we don’t know’. He was not ready to
answer as to how much black money that has come. The Prime Minister was ready
to answer while responding to the President’s Address. Whom can we ask about
how much black money has come? Then, what was the need of the drastic step
that the Government has taken. We are not against taking any action black money
or fake notes. But you have to realise the fact, and you have to declare and state to
the House as to whether this action was needed to bring back the black money.

You have the Income Tax Department, you have the Vigilance Department,
you have the Enforcement Directorate and you have CBI. Why could you not use
all these departments that you have done now? It is said that there is huge black
money in the country. But you can take that even without demonetization. So we
need an answer from the Government on this issue.

Sir, it is after 92 years that the Railway Budget is merged with the General
Budget. Our Railway Minister is here. The decision to merge the Railway Budget
with the General Budget has really diminished the importance of the Indian
Railways and also the discussion in Parliament. The significance of the Indian
Railways and the discussion in the House has really gone. Kerala has been
neglected for long time as far as railway development is concerned. I do not want
to go into the details. We have given a number of suggestions which need due
consideration. More funds has to be earmarked for doubling, electrification, new
lines, infrastructure facilities etc.

The House has to discuss the performance of public sector undertakings.
This is a very serious issue.

HON. CHAIRPERSON : Please conclude.
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SHRI P. KARUNAKARAN : Sir, we have decided in the BAC that there should
not be any strict time limit because we are discussing the General Budget for two
days.

Sir, the public sector is really a very important sector in our country. What
is the present position of our PSUs? I request the Government that there should be
a discussion in the House on the performance of PSUs. In every Budget we see
that PSUs are being disinvested. We know that in Kerala many PSUs are
struggling due to lack of funds, whether it is HAL or KEL or HOCL or FACT. So
what is the responsibility of the Government relating to PSUs? They have decided
to sell the share of PSUs. That is not the solution as far as PSUs are concerned.
HON. CHAIRPERSON : Please conclude now.

SHRI P. KARUNAKARAN : Sir, please allow me to say something about the
concerns relating to the State of Kerala.

We are suffering due to shortage of foodgrains. From 1965 onwards we
have been implementing statutory rationing system. When the Food Security Act
was passed, States like Kerala have suffered though it has a positive response in
other parts of the country. We have pointed out this issue at the time of passing of
the Food Security Bill in this House. Kerala and Tamil Nadu had been
implementing a better Public Distribution System earlier. But when this Act was
passed, we said that we should be exempted or we should get sufficient allocation
of foodgrains. We have been getting 16.50 lakh metric tonnes of foodgrains every
month from the Centre earlier. Now we are getting only 14.50 lakh metric tonnes.
So there is a shortage of 2 lakh metric tonnes. Therefore it is not possible for us to
give ration to the targeted groups, BPL and APL families. Our Chief Minister has
met the Prime Minister and also the Food Minister on this issue. So I request the
Government to allocate sufficient foodgrains to Kerala.

The other issue is regarding the cooperative sector. When demonetization
was announced, there was a political motive on the part of the Government not to

help the cooperative sector, because they said that black money is being deposited
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in cooperative banks. Now the Reserve Bank of India says that there is no black
money in the cooperative sector. NABARD says that they are filing accounts in
proper time. Then, what was the reason for restricting the cooperative banks from
accepting deposits of demonetized currency notes? Actually the cooperative sector
in Kerala is the lifeline of the people in almost all the fields. Even they are
entering into the public market to control price rise. So, I request the Government
to remove all the restrictions that have been imposed on cooperative banks.

Sir, the Budget has not shown justice to the State of Kerala. We have been
requesting for giving an AIIMS to the State of Kerala. I am not against giving
AIIMS to Gujarat or Jharkhand. But we have been demanding for an AIIMS to
Kerala. So, I request the Finance Minister to take a favourable decision on this
issue.

Sir, the Government of India is getting high foreign exchange from the
NRIs, and 90 per cent of the NRIs are from Kerala. But there is no provision or
package for the NRIs. We have been taking up this issue concerning Kerala in the
Budget. Especially, in the Gulf countries, there is recession. A large number of
people are returning back. So, I would request the Government of India to take up
this issue and do something for them.

HON. CHAIRPERSON : Now, please conclude. You have already taken more
than your allotted time.
SHRI P. KARUNAKARAN : Yes, Sir. [ am concluding within two minutes.

The allocation of Budget proposal in the plantation area is disappointing.
There is no increase in allocation in many of the sectors. Earlier, in the plantation
sector, it was Rs. 403 crore and now, it is Rs. 434 crore only. The Rubber Board
had earlier Rs. 152 crore and now, it is just Rs. 160 crore. Similarly, the Coffee
Board had earlier Rs. 141 crore and now, it is Rs. 140 croe, even reduced. The
Spices Board has got only Rs. 82 crore. Traditional industries like coir, cashew,

bidi, khadi, etc., have not got any incentive in this Budget.
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Thousands of workers and agents are getting employment in Government
lotteries. We, all the MPs form Kerala, met the hon. Finance Minister yesterday.
The Karuniya Scheme was implemented to give assistance to the poor people.
Due to demonetization, their income has reduced to Rs. 358 crore. It does not
matter, but when the Service Tax is implemented, it becomes difficult for them to
run the lotteries. We request to, at least, exempt the Government-run lotteries if
not other private lotteries. [ hope, the hon. Finance Minister would be kind
enough to take up this issue in a positive way.

Sir, the Finance Minister of Kerala has made it clear that there is a revenue
loss of Rs. 3000 crore to Rs. 4,000 crore to the State due demonetization. So, the
Government of Kerala has requested for Rs. 10,000 crore assistance. So, I would
request the Union Government to help our State otherwise, it would not be
possible for our State to run.

Sir, I am on my last point. The Government has made a number of
suggestions with regard to our women friends. I fully appreciate that they are
going to give Rs. 6,000 to a pregnant woman. There are many such schemes for
women. But here, I would like to know from the Government that when the
Rajya Sabha has already passed the Women’s Reservation Bill, why is it not ready
to bring the Bill here in this House. We, the CPM and other Opposition parties,
are ready to give all support for the passage of the Bill. It is not just the question of
their giving suggestions. It is not the question of just giving them bread and milk.
At the same time, the women have to be taken into the mainstream. They should
also be there in the decision-making bodies like Parliament, Legislative
Assemblies, etc.

So, I would like to know from the Government whether they are ready to
bring the Women’s Reservation Bill in this House. Kindly bring it, and we will
fully support it. At any cast, we are ready to give our support for the passage of
this Bill.

With these few words, I conclude. Thank you.
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SHRI P.V. MIDHUN REDDY (RAJAMPET): Hon. Chairman Sir, the Budget
Speech of the hon. Finance Minister is full of optimism but the figures give a
completely different picture for our State of Andhra Pradesh.

There is no mention of our getting Special Category Status, which we have
been demanding for a long time. Nor there is any mention about the railway zone,
which was promised for Andhra Pradesh in the Andhra Pradesh Reorganization
Act. There is also no mention of the steel plant, which is to be set-up in Kadapa.
There is no mention of Petro Corridor.

Sir, all these things, which had been promised in the Andhra Pradesh
Reorganization Act, should be fulfilled by the Government. But there is not much
happening towards our State.

Sir, we would also like to know from the Government. What is that the
Centre is willing to give for Polavaram Project, as it had been promised to
construct Polavaram Project completely. It is a national project. There are two
conflicting news coming. The State Government is claiming a figure, which is
different than what the Centre is saying. The Central Government is saying that it
is Rs. 16,000 crore whereas the State is claiming that it is more than Rs. 30,000
crore. So, we would like the hon. Minister to say as to what the Centre is actually
going to give for the Polavaram Project.

Similarly, the setting up of a steel plant in Kadapa is very important. We
would request the Government to consider it because it is going to create
employment for the Rayalaseema Region.

Sir, we are also hearing a conflicting view about the setting up of a railway
zone. We had heard that one of the Ministers said that railway zone was going to
be a reality soon, but recently we have heard somebody saying that a Committee is
going to be set-up. organisation Act clearly states that the Railway zone will be set
up. It does not say that it might be considered or a Committee will be set up. So,
we want the Government to adhere to their promises made. The ‘special category’

status was promised everywhere by the NDA Government. It was promised in the
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public meetings; it was promised in their manifesto; it was promised on the floor
of the House; we want the Government to give special status to Andhra Pradesh as
it was promised.

We have seen the hon. Prime Minister bow down his head before getting
into the Parliament. We expect the same to be followed by the NDA Government
in true letter and spirit and give special status to Andhra Pradesh. As people say
our Parliament as temple of democracy and if words given on the Floor of
Parliament are not honoured the people’s confidence on this Institution will be on
the wane.

Sir, the hon. Finance Minister presented his fourth Budget for the Financial
Year 2017-18 with an outlay of Rs. 21.47 lakh crore as against the Revised
Estimate of Rs. 20.14 lakh crores. This is a meagre increase of only 6.6 per cent,
one of the lowest in recent times. If the growth rate in total Budget expenditure is
going to come down to 6.6 per cent against 12.3 per cent of the previous year, how
are we going to maintain the seven per cent growth? This is my question.

What is even more surprising is that the revenue receipts projected for
2017-18 are projected to grow only by just 5.5 per cent over the Revised Estimates
of 2016-17. This 5.5 per cent is very low. If you compare 2016-17 and 2015-16,
it grew by 19 per cent. When revenue receipts are expected at 5.5 per cent, how
do you expect the economy to grow at seven per cent? Should we attribute this to
the demonetisation which the Government undertook recently or should we
attribute this to various other factors? The hon. Minister should give a clear
indication because nothing was mentioned in the Budget as to why the revenue
receipts have gone down so steeply.

The capital expenditure of the Union Government, for the nine months
period of the current fiscal, say from April to December, 2016, fell to Rs. 1,09,131
crore from Rs. 1,15,322 crore. If the Capex expenditure is going to come down

year on year, how is the GDP going to grow at seven per cent? The project growth
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of 17 per cent over Revised Estimates is the estimation in the Budget. We would
like to know as to what will be the actual Capex.

The Budget expresses an aspiration to double the farmers’ incomes. I
would really like to understand as to how it is going to happen. It is because if the
farmers’ incomes have to double in five year, there should be an annual growth of
20 per cent in MSP. After the NDA has come to power, the MSP for the farmers
has been increasing with an average of three per cent per annum whereas the
inflation rate is five per cent. That means, it is a negative growth of two per cent
year on year. The farmers are suffering very badly because of the unprecedented
drought and various floods. The farmers are in great distress throughout the
country. The MSP, especially for wheat and paddy, on an average has increased
only up to three per cent. If you see for cash crops like cotton the average MSP,
after the NDA has come to power, has increased only up to one per cent. How do
you expect 20 per cent growth with such a low MSP? We demand the
Government to give the MSP at 10 per cent plus the inflation. Even these figures
are not going to be sufficient for 20 per cent growth in the farmers’ incomes.

Sir, I would like to bring to your notice that recently I have seen in the
media that NDA Government has announced loan waiver for Uttar Pradesh
farmers. Since the Government has got substantial gains because of the fall in
crude prices, I request the Central Government to consider this loan waiver for all
the distressed farmers throughout the country. We would appreciate it. We also
request the Government to reconsider this MSP because this MSP is very low and
if such is the case and it is going to continue, it is going to kill the farmers
completely.

The target of Rs. 10 lakh crore for agriculture credit for 2017-18 is not even
10 per cent increase because of the fact that the total outstanding loans on
agriculture and allied sectors was only Rs. 9.11 lakh crore as on 25 November,
2016. So the amount of Rs. 10 lakh crore, which the Government has promised, is

not sufficient. Even when it comes to Budget allocation for agriculture and allied
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activities, it is Rs. 58,663 crore as against Rs. 52,821 crore Revised Estimates for
2016-17. Even this will not be helpful in increasing the income of the farmers to
20 per cent level so that they are going to double their income in the coming five
years.

The Government fixed a target of Rs. 2.4 lakh crore for Mudra Bank
funding to unorganised sector. This is a welcome move. We appreciate the
Government. The Government should take steps and see how the banks are
actually performing .

Next to agriculture, the manufacturing sector plays a very important role for
our country. Unfortunately, despite laying so much emphasis on Make in India
programme, there has been a sharp fall in manufacturing sector. This is certainly
not good news for us. The Index of Industrial Production published every month
by the Central Statistical Organisation for the all-important manufacturing sector
was 183.5 for the month of May, 2014 and the same has come down to 181.2 for
the month of November, 2016 with only intermittent changes in between. This
means that virtually the graph has been flat for the past two-and-a-half years
despite of so much emphasis on Make in India. The Government should rethink
its strategy and work out ways to improve the manufacturing sector; otherwise we
cannot expect the economy to grow as the Government is projecting.

Another worrying factor is the declining trend in Gross Fixed Capital
formation and job creation. As per CSO, Gross Fixed Capital Formation, a very
important measure of investment trend in the economy at constant (2011-12)
prices, is estimated at Rs. 35.35 lakh crore in 2016-17 as against Rs. 35.41 lakh
crore in 2015-16. This is registering a negative growth of minus 0.2 per cent.

The data released by the Government on 20™ July, 2016 shows that textiles,
leather, metals, automobiles, gems and jewellery, transport, information
technology, and the handloom sectors together created just 1,35,000 jobs. This is
very less which is the lowest in the last seven years. Even the rural wage growth

was already zero even before demonetisation.
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HON. CHAIRPERSON : Please conclude.
SHRI P.V. MIDHUN REDDY : Sir, I would like to conclude but before that I
would like to put forth a few points.

This is my personal opinion. What is the purpose of Government’s
projecting that we are growing at the rate of seven per cent and what is the purpose
of saying that we are controlling the current deficit when the farmers in our
country are committing suicides? The Government should act and help the
farmers. When the farmers are happy, the Government is happy. That is the
principle we should understand.

Sir, I would like to say that there is only one more budget left for the
Government and it is time for the Government to make course correction. It is
because, especially Andhra Pradesh has been at the receiving end. We have seen
how the Congress was at the receiving end for dividing our State. If the promises
made on the floor of the House are not kept, the NDA, for sure, is going to be at
the receiving end. We request and plead with the Government to help our State.

Thank you very much.
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IR TR <& AN A1 89N ARAT H W1 H8l T & {6 oRR 1o @ o e, aia
TR D R & VAR & A el Bl g Bl 81 IR SR TR @ Al A TR B SR IR
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A QAR ¢ 37 3T Deides DY
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A AT AL, (TqE)

* Not recorded as ordered by the Chair.
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SHRI H.D. DEVEGOWDA (HASSAN): Sir, I thank you very much. You have
given me an opportunity to speak on the Budget presented by the hon. Finance
Minister. The hon. Finance Minister while presenting the Budget in 2015-16 made
a promise that the farmers would be taken care of. I do not want to read out all the
promises he had made in the 2015 Budget. In the Budget of 2016-17, the hon.
Finance Minister repeated the same promises. In addition to that, he has also made
it very clear that the 89 irrigation projects under AIBP which have been lingering
will be fast-tracked. This will help to irrigate 80.6 lakh hectares.These projects
require Rs.17,000 crore next year and Rs.86,500 crore in the next five years. We
will ensure that 23 of these projects are completed before March 31, 2017. Also in
the first 2015 Budget he promised to take steps to demolish the black money”. We
have no objection for that. But what steps have you taken to do that?

I wrote a letter to the Finance Minister on November 17 or 18 last year in
which I personally welcomed the intention to destroy black money which has got
an adverse effect on the economic system itself, notwithstanding the views
expressed by our friends on this side. But at the same time I cautioned him to take
certain steps and said how demonetisation was going to adversely affect farmers,
construction labour and contract labour. I narrated all these things in my letter as
to how District banks, milk cooperative societies in these areas were going to be
affected. I wrote all these categorically for the Minister’s kind consideration.

The Minister went on making modification after modification. He had
taken several steps to modify the earlier order of 8" November where the hon.
Prime Minister had declared demonetisation of Rs.500 and Rs.1000 notes. I have
no quarrel with that. At the same time, he should see how things are lingering even
now and take further steps to improve the situation to eradicate black money and
to go in for a cashless economy or digital economy. Some experts say that it will
take six months while some others say five years. I do not want to narrate what

experts have said.
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The problem today is that the Government made certain promises in Budget
2017-18. For agricultural credit the Government allocated a record level of Rs.10
lakh crore. I do not want to make any critical analysis. The provision they made in
the RE of 2016-17 was Rs.47,499 crore while the BE of this year is Rs.4,8000
crore. I beg to differ with the number you gave of Rs.1,000 crore. I do not want to
make a comment on this. It is for the Minister to say what real provision he has
made.

For National Drinking Water Mission, Rs.6000 crore was the RE last year
and almost the same amount, Rs.6050 crore, has been provided this year. National
Social Assistance Programme was provided in RE of Rs.9,500 crore and the same
continues in the new Budget. Where are the funds that they have provided over
and above last year’s Budget?

National Education Mission including Sarva Shiksha Abhiyan got an RE of
Rs.28,251 crore last year and this year it got Rs.29,556 crore, a very small
increase. Urban Rejuvenation Mission, AMRUT, Smart Cities Mission had an RE
of Rs.5,559 crore and now it was Rs.9,000 crore. You have said that provision for
more funds has been made in the 2017-18 Budget. About Smart Cities, I do not
find any place in this Budget. I do not know why it did not come to the notice of
the hon. Finance Minister while the Budget Estimate was prepared.

You have asked the Members of Parliament to take up one village each as
adarshgram. You want to improve the villages by taking amount from MPLADS
and it has been advised by the Government. Under whatever name you have done
it, I do not want to comment on it. [ am sorry but all the 27 or 28 schemes
announced by the Union Government will not be sufficient to provide money for
the improvement of villages as adarshgram. You have asked the Members of
Parliament to take up villages. Unfortunately, we are unable to make any
progress. The people of the Panchayat make comment on us.

I am not going to comment on what funds you have provided in the Budget

for employment generation. I do not know how much employment you have
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provided in last two and a half years. Under the Mudra Yojana, you have
provided several schemes. But unfortunately, the job created is not commensurate
with the actual employment that is there today. Skilled labourers, semi-skilled
labourers or the graduates in IT who are coming out from colleges come at the
doorsteps of Members of Parliament and request them to get some jobs. Some of
those graduates are even today working for Rs. 3,000 or Rs. 4,000 as contract
labourers. I am not going to make any exaggeration. I feel ashamed of myself.

We have given so much encouragement to Information Technology. In
1995, as the Chief Minister of Karnataka, I laid the foundation stone of the first IT
Park - Tata Singapore Technology Park. The Prime Minister of Singapore came;
Ratan Tata was there. The entire Opposition at that time blocked the House when
I brought an amendment to the land reforms Act. Earlier, the land reforms Act
was so strict. Shri D. Devaraj Urs had brought a comprehensive Bill on land
reforms and got it passed. I was the Leader of Opposition at that time. The land
could not be touched by any industrialist. Such was the hard decision taken by
Shri Devaraj Urs that any person who had an income of Rs. 12,000 or more, could
not touch the land. 1 wanted to bring amendment to that particular provision
because any investor either from outside the country or within India who wanted
to come for infrastructure projects was not prepared to come because of this hard
decision taken by the late Devaraj Urs. At that time, I took a bold decision. What
is going on today is a result of that.

I do not want to speak on the benami transaction or the money that has been
acquired by the real estate mafia. I do not want to speak on all these issues. Shri
Ananthkumar is here. He knows what is going on in Karnataka. I do not want to
narrate that. It is up to you if you want to take any tough action on benami
transactions, money laundering or in curbing corruption and black money. We are
not coming in the way. If you want to cleanse the entire system, I am the person

who is going to lend my support. ... (Interruptions) It is not a question of
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thumping the desks. It is an issue lingering not from today; it is an issue which is
pending for the last several years.

When Dr. Manmohan Singh was the Finance Minister we had pledged gold
in 1991. At that time, I was sitting on the other side. The country’s economic
situation was so bad that we were almost in a debt trap. ... (Interruptions)

SHRI M. VEERAPPA MOILY : It was not Dr. Manmohan Singh.
(Interruptions)

SHRI H.D. DEVEGOWDA : It was Dr. Manmohan Singh in 1991.
(Interruptions)

SHRI M. VEERAPPA MOILY : He had not pledged gold. ... (Interruptions)
SHRI H.D. DEVEGOWDA : You do not know. ... (Interruptions)

SHRI M. VEERAPPA MOILY : I know it. This was during the Chandra Shekhar
Government. | am very sorry to say. ... (Interruptions)

HON. CHAIRPERSON : Please allow him to speak.

... (Interruptions)

SHRI H.D. DEVEGOWDA : When Shri Chandra Shekar was the Prime Minister,

Shri Yashwant Sinha was the Finance Minister. ... (Interruptions)

SHRI M. VEERAPPA MOILY : That is correct. ... (Interruptions)

SHRI H.D. DEVEGOWDA : At that time 30,000 tonnes of gold was pledged.

When Dr. Manmohan Singh became Finance Minister, he pledged 120 tonnes to

see that the country should not go into a debt trap. I was sitting here. I have argued

this matter. Let the matter be corrected by the hon. Finance Minister, if I have

gone wrong. | am not going to make any comments. ... (Interruptions)

HON. CHAIRPERSON: How much time are you going to take, Shri Devegowda?
... (Interruptions)

SHRI H.D. DEVEGOWDA : Today, we must compliment the then Prime Minister

Narasimha Rao who was the pioneer to save the situation. I do not want to make

any unnecessary comment against anybody but facts are facts. Shri Vajpayee who
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was then sitting here as an Opposition leader, subsequently implemented a gold
bond scheme. I still remember all those things.

I am not going to comment on what Shri Moily has said. Let the hon.
Finance Minister rectify if I have made any mistake. I will accept it. The only
thing is how the situation was so bad. Yesterday, I was hearing your speech. You
spoke about what happened in 1996. I was not responsible. I was hardly there for
ten months. In the Oil Pool Account, Rs. 17,000 crore were to be paid to the oil
companies. The foreign debt was $ 94 billion. I know what I should have done.
During my period, we had reduced the MAT. I do not want to narrate all those
things.

What were the steps I had taken to improve the situation of the farmers? I
can only quote one instance. What is the growth of the agriculture sector? It is not
my report but The Economic Survey has spelt it out in the subsequent year. It says:
“The overall growth of the agricultural production is likely to be somewhat
subdued in 1997-98 when viewed against the high growth of 9.3 per cent in 1996-
97.” 1 was just there for 11 months or ten months and 21 days but this is the
progress we had made! ... (Interruptions)

HON. CHAIRPERSON: How much time do you require?

... (Interruptions)
SHRI H.D. DEVEGOWDA : In the morning, I went to the Speaker’s Chamber
and made a request to her that I wanted to speak.

I have personally met the Finance Minister to discuss about how the
farmers are being harassed over the so-called NPAs. I have discussed it personally
with him. What is NPA? Once a borrower has failed to make interest or principal
payment for 90 days, his loan is considered to be a non-performing asset.

The Prime Minister has given 60 days interest relief to the farmers to pay
crop loans. What is the condition of the farmers today? Farmers are committing
suicide. I do not want to mention all the figures. What has happened in

Maharashtra? Your own Government is there. It is not a question of the ‘x’ or the
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‘y’ Government. What is the condition of the farmers? For three years Karnataka
had faced such a severe drought. Let Shri Ananthkumar say that there was no
drought in Karnataka. Drinking water is a major problem in Karnataka.

Sir, I have written two letters; one is about the tobacco growing farmers and
another is about the coconut growing farmers. I think you have received those
letters. I had approached the Prime Minister. One of my Congress friends from
Tumkur constituency was also there. The Memorandum was prepared by the
former Vice Chancellor of the Agriculture University. Sir, the Support Price for
the hard nuts is to be Rs.4000 per quintal and Rs.14,000 per quintal for the copra
crops. In Karnataka only kharif crops like coconut, pepper, banana, ragi, maize
and green gram are covered under the Fasal Bima Yojna. Rabi crops like Bengal
gram, ragi, maize are also covered. The claim settlement for kharif crop is yet to
be announced. I have got the latest report. You have still to decide the subsidy
component per hectare. It is going to be announced soon. I do not know the
quantum of relief you are going to give. You have given certain relief with regard
to crop compensation. You have provided crop compensation worth Rs.68 per
quintal. Under the Fasal Bima Yojna for six crops the quantum of relief that you
are going to give is yet to be announced. My only request is for the tobacco
growing farmers. One of the best qualities of tobacco is grown in Karnataka. I
have written to the hon. Prime Minister about the tobacco growing farmers and
coconut growing farmers. I have represented personally also but I do not know
when the relief is going to be given.

So far as the recovery of loans from the farmers is concerned, I would like
to say that more than Rs.6 lakh crore of NPA is due to major corporate houses.
Contrary to that, a farmer who has taken certain loan from a scheduled bank, his
entire property is going to be auctioned. Some of the farmers may also commit

suicide.
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16.29 hours

(Dr. Ratna De (Nag) in the Chair)

Some circular was also issued. The Prime Minister has given some
direction. The Reserve Bank’s circular has still to reach the district cooperative
banks. I do not know how the delay is going to be overcome! Frequent orders are
being issued by the Reserve Bank or by the Finance Ministry.

Sir, another issue which I would like to bring to your kind notice is with
regard to the ARC share-holders; State Bank of India- 19.95, IDBI-19.98, ICICI-
13.3, almost all the banks have invested in the shares of the so-called restructuring
cooperation which has been established in Mumbiai.

Sir, they are going to charge 24 per cent after the so-called assets are going
to be handed over to Bank by scheduled banks. In case of defaulters, twenty- four
per cent interest charged by this Bank is worse than what a Marwari would
charge. Sorry, if [ used the word Marwari. If I hurt anybody, I must be pardoned. I
am expressing my regrets. Is this type of an institution which we want to create?
fam warera # T WA @ BrURe HR AT W o WA (St IrelA I AEare) : ARaTS!
I 1 aras arforel It is not a good trend to use the word Marwari.

SHRI H.D. DEVEGOWDA : It has a different meaning in Kannada. Please pardon
me.

HON. CHAIRPERSON : He has taken his word back.

SHRI H.D. DEVEGOWDA : What is the meaning of that? This high interest rate
of 24 per cent is horrible. This is an institution which has been created by the
Government. I do not know as to what is the meaning of that word is Hindi, Urdu
or Sanskrit. I am only a Kannada speaking person and to some extent, I can speak
some English. It is worst. For this, the so-called scheduled banks have invested
their shares. On the one side, you are going to give relief, and on the other side,
you are going to suck their blood.

I welcome the Fasal Bima Yojana. But, at the same time, the number of

crops which you have fixed for Karnataka, is only six, both Kharif and the Rabi
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but, in other States, you have fixed 26 or 28 crops. What is this sin we have
committed? I do not know. This is how we have been discriminated against.

One more issue is there. You have made one provision in the Finance Bill.

“Reason to believe to conduct search, etc., shall not be disclosed
to any person, to any authority or the Appellate Tribunal.”

Then, what is the consequence of this? You are again introducing Inspector
Raj. That is my humble opinion. If you want to give a satisfactory explanation in
this House, it is for this House to consider that.

Sir, we have taken steps to totally abolish this Inspector Raj. This is a new
system. About 2-3 days back, the hon. Supreme Court commented about double
standard of the CBI. This comment was made by the court and not by me. If the
CBI or the Enforcement Directorate is going to be used on the political
consideration, then, I am sorry to say that we cannot support this type of attitude.
Nobody can support this. If I had done it during my tenure of ten months as Prime
Minister, I am prepared to apologise for that. I had not done any such things at all.
So, if the hon. Supreme Court starts making such comments on the double
standards of CBI, then who is responsible for that. You have to take certain
precautionary steps about such institutions.

On the issue of creating jobs with all the promises that you have made in all
the three Budgets, to what extent have you created jobs? Have you tried to find out
where you have failed? I would like to know whether you have failed due to
demonetization. I appreciate only one thing, that is, the support that you are going
to give to the dairy industry. You have provided Rs. 8,000 crore for this purpose.
When the farmers suffer with severe drought, dairy business is the only area where
they can earn additional income from. You have to always remember this. The
late Dr. Kurien who was the father of the milk movement is the only person who
had given such a big support to the farming community. The dairy development
has taken place in Gujarat, Karnataka and some parts of Maharashtra. In some of

the northern States, dairy development has still not taken place. There are some of
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the areas in northern States which have to be further strengthened. For that, you
have provided Rs.8,000 crore.

I do not want to cross the time limit which has been allotted to me by the
hon. Speaker. Normally, I would not be given an opportunity to speak. I requested
the Speaker for allowing me to speak today. We are only two Members from our
Party. I am called as the fifteenth person to speak. I have been given one seat in
the front bench by the UPA or the NDA. I am not so much interested in sitting in
the front bench. I can sit anywhere in the House.

You take some steps to save the farming community. Swaminathan
Committee and Rangarajan Committee have quoted the percentage of poverty. I
have got all the material but I do not want to strain my time limits.

With these words, I would like to express my sincere thanks to the

Chairman and to the Speaker.

HON. CHAIRPERSON : Hon. Members, those who want to lay their written

speeches, may hand over a copy of their speeches at the Table of the House.
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SHRI SURESH C. ANGADI (BELAGAVI): Respected Madam, I am thankful to
you for giving me an opportunity to speak on this occasion.

First of all, I would like to congratulate hon. Prime Minister, Shri Narendra
Modi Ji, hon. Finance Minister, Shri Arun Jaitley Ji, Minister of State for Finance,
Shri Meghwal Ji and his entire team for presenting this Budget.

This year’s Budget is the Budget for all and all are in the Budget. Each and
every one and one or the other is benefited from this Budget. While the poor and
the honest are recognized and benefited in the form of tax benefits and subsidies,
the defaulters would be punished and penalized under stringent laws.

At the outset, we often say: ‘Sarve jana sukhino bhavantu’. Like previous
two Budgets, this Budget is also a great leap forward towards welfare and
happiness of all irrespective of caste, creed, religion and region. It is a secular
Budget. Coupled with the benefits of demonetization, stringent tax laws, fear of
penalties and punishment for tax evaders, the Budget is a step forward in
achieving Sabka Saath Sabka Vikas.

Madam, it is not only this Government which has done demonetization.
Yesterday, the hon. Prime Minister was saying that if we do not read the history,
we cannot go forward. So, we have to go through the history. In the 12" century,
Lord Basaveswara was there in Karnataka and he was having Anubhav Mandapa
which was Parliament of Thinkers in those days. Even in those days, there was
huge drought and Lord Basweswara was the Raja - equivalent to Chief Minister
today - and he also gave the entire bhandaar to the poorest of the poor of the
country in those days. Today also, the country is facing a lot of problems. During
this period, demonetisation has brought great relief to the poorest of the poor

people. f&aH, g, g & fog ggr #= S A S fEHAT 8, The same history has got

repeated once again today.
Madam, the Government is carrying the credit subsidy benefits directly to
beneficiaries accounts and extending a number of Government benefits like

aadhaar enabled benefits thus saving thousands of crores of the exchequer and
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eliminating or reducing corruption in ghost ration cards, middlemen and
beneficiaries.

Imagine the situation during the earlier Government about ten years before.
The whole world was focussing on India but nobody was interested to invest in
India. During the UPA Government, everyday we used to oppose the wrong
doings of the Government.

Today, under the leadership of hon. Prime Minister, Shri Narendra Modi,
the country is progressing and the entire world is focussing on investment in India.
60 per cent of the youth of the country are going in for cashless accounts. We
must appreciate our bankers also when demonetisation has taken place.

SHRI H.D. DEVEGOWDA : Shri Narasimha Rao had declared in the very same
House about 6000 kilometers of conversion of meter gauge to broad gauge. Do
not take the credit only for yourself. Remember the things which happened during
Dr. Manmohan Singh as the Prime Minister. I can speak volumes about it. Do not
think that only during Shri Narendra Modi’s period, things have moved forward
and miracle has happened.

SHRI SURESH C. ANGADI : Thank you Madam for your view. Our Prime
Minister never said that everything has happened in two years. Sir, during your
period also, good things had happened and he has said many times that all the
Prime Ministers who have served the country have done the best of their ability.
Yesterday, our hon. Prime Minister has stated it in his reply. I am not blaming
anybody but the Parliamentarians of this House must introspect as to what we
were in the last ten years and what is the position today.

When a call was given by the hon. Prime Minister for yoga, 197 countries
are performing yoga today. The world is recognizing Shri Narendra Modi as one
of the best leaders of the world. This is the point I want to express.

Shri Devegowda is our respected and very senior former Prime Minister.
He is our guru ji also in politics. I am very much proud of him. From the farming

community, as a small farmer, he has reached the highest level of being the Prime
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Minister of the country. Sir, your advice is always solicited and we will always
follow your directions. You may please advise hon. Narendra Modi also. There is
no problem about it. Yesterday, A1t Sft 7 wer € 5 g9 omuw # foRiw @, wfees
B9 o¥ & foIY U A1 B B3|

Our concern is development of the country and not to serve any political
purpose. This House should function as a non-political entity. We should not

politicize the financial aspects of the Budget.

98T A B B I 6 fhaw 19§ BT S @ gl R B R & 'R A SR
goll fh R =el drefl A B Ut fbae 49 € 1 BIg el ICTG, BIg 99 &l A | BAR
<o ¥ fpae U € 91 I8 ARl bl g gl 1241 e § = 3 At gar faar el

*....*Basavanna said in one of his vachanas: “Why are you worried in
trying to mend other’s behaviour instead of mending yourself? Do not cry for
inconveniences of the world; you first try to concentrate on yours. Only then,
you will be blessed by Koodalasagama Deva.*

3T IR & RN & oY 61 W@ 8, SFTo-a7Td & Rl & fofy 9gd A ) 8, offhd
iyl &R fham @ fof @ @nfey, gar TN Al & foag @& =@y, e 98 |araex 9d
HI Al B 3N ¢ Fahd

Today, we are politicising the surgical operation, demonetisation and even
the Budget. Yesterday, the hon. Prime Minister also stated that we do not want any
politics in Budget and in the country’s development. So, I am very much grateful
to Shri Deve Gowda ji.

HON. CHAIRPERSON : Suresh ji, how much time will you take?
SHRI SURESH C. ANGADI : I am having time and my Party is having time.

We were students, including Shri Ananth Kumar, Shri Arun Jaitley and
Shri Deve Gowda, and we all went to jail in those days, in 1975. The democratic

situation and development of the country were at a different level. @ 1 o1 W

Y s * English translation of this part of the speech originally delivered in Kannada.
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WART AT, S FHI ST JhT TRIAVT BT STHIAT AT 3R SHIGK! DI g9 IR e 339
H 9 # sl ddele o, g &1 B W <w Sfed @1 Reee T8 <ar o sua folw BH
Hren favaTe & gon wA Aoy e vy & omflaie 9 W Ah SR AR ¥
FETHAT gTHR AT IR <X Bl f[AH Yo 8 1| HH-BH < & U Waed 81 A BrIar
Bl B

Jat # gigwe afhe & Toa vamHA! o I b & g 99 wrs W rgsrd
JfdHe 3ifh IR o & foy 76 FIs IR, 1S & fo7 62 TS I Saavdc 3 &
R dfhe, Hfoor ®BIE & g 41 TS 0, g=ad & g 14 s 303, R dfde
IR & fIg 10 TS IH, AR Aihe & Iy 154 HIs 0 3R IR U9 & oy
658 HRIS BUY, DR WY & U 25 HIs BU, IR YU Bl AWglg MR gHAIHS B
fore wer= Bl favaTier & meffare ¥ & & I T SR Y A 98 AN YaTeEE g0
AfhT SR gaw Mgl 3R IRSH &1 Hex 78l 99 yr o1l YN M & oy o T8
fhar el
HON. CHAIRPERSON: Suresh ji, now you please conclude.
SHRI SURESH C. ANGADI : You just imagine we have made the Ganga as the
highway. S/df a1 4 giarces dre] fhar 8 Su9 fhan gwemgde 8 you please

understand fHaET & T 10 IRg TR T H TH-SRINGE THATIHCE fha+T & AdhdT §

Nobody is thinking about this. So, this Budget is a very positive one. 39 3faral
BAA AT AT B TR H PIGRIR D FeAN g9 FETSid b 8 A | Bl dH7 Ao 4
U TsE o Uy off 3l U RIS Use ord vud B WMl fhai & forg wee

AT ¥ 9gd gfaar d B © Farmers are very happy. So, this Budget is a very
positive one. 3T Ta H TG fHAM R Jaobi & oy Ja1 o1 & A1egq A AR
BT 8| 3TNl b ¥ Bacl S AR DI A ST TSI TSI Iebx ST AT AT YT g H ST A1
BT AT <l AT AR YRAT H BR 3 B B alell TRIG AR © A & WRAT W A ol
A

HON. CHAIRPERSON : Please conclude now. About 35 Members have laid their

speeches so far.
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SHRI SURESH C. ANGADI : It is very important for women.

HON. CHAIRPERSON: At last you are thinking about women.

SHRI SURESH C. ANGADI : If the vegetable vendors take Rs.1,000 in the
morning, ¥ HI 100 FYY d9F < ¥, You can imagine how much interest they

would be paying. Because of Jan Dhan Yojana, they are getting loan from the

bank directly, and their interest is saved. S8 dgd @i ! W@ ferfl I8 Toe
TR, garatl, fhari, afgerei @ forg g1 ¥g avie fsd Fam | & oy gl

A [T @ o (g St 1 ersH S Re Bl

SHRI SURESH C. ANGADI : Deposits and cash transactions over and above

certain amount in the long way would be rewarding the use of plastic money
because everybody is going to use plastic money. If we charge on use of plastic
money, people may resist using it. That is the only suggestion I am giving to the
hon. Finance Minister. If no charge is imposed on use of plastic money on

withdrawals, everybody would go for using plastic money.

fSAMCISoeE & SRF 9 HAAMRAT ¥ a1 3l o fhar g fh gaN I 9+ &
foq wres 7181 €, 24 ©< & fHar 81 w0 B fere R 9gd wviga 8, swe forg # Ay
qeTTHAT 3R AR o w3 St &1 a=rars <ar €|

3O & drel &1 g9 o, g9e fory # g=yarg o=an gl
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ARuTHTS Srefan (sERel) : By fox w5 o g1 A fhA TR 9vie Sraqd Ud e
gl TRBR A ST BT & IHNG & e G- B P ol a1 4 84 AT 2| ST DI SHal
®HI ST H @A gY 39 doic H TSl & forg smar, feamt o Ry @, fded oF =
DI A HAT, T Alzensii AR ARG ARSI BT FErI, Ja1 Ao & ded aferd],
oo, fss ant ok Afgersll @t mafiedr ) §&1 §9 9§ &I @1 ST i’ AR
gl fParl @1 oFR a1 &Y Al fpar Wisdl & oy o1 yarg SR @ISt A%l ATSHT A
WE gl B 41 AT & fY 9000 FRIS WY & doic b1 Yrag™ fHaml & oy
A AR BRA dTell AT & AT fHAFl BT 10 TRI BAS BT Hol QAT S| T8
Pl ®1 P & UfT T BT Died B drall (07 1 AR aral &1 9 Ry w7 4
S qoic H & 1 AT B TG T & fU um derd B TR d b HRaT, FA
& foIq a1feres gofe R T Jrae qom F9% | AfgAsll Bl HEIERT 48 TS A IR 55
gfcrera fbar ST arHion STl & fy Sottar 8| Aol b Sitad A8 gl Yhle JdTs
ff gHfead o 2

ST U FHAT S Gh | - F AT a9 St fh TAR <9 B ol vd ARG B AR w=ar g,
9 goic # gawh @t fen, fol gamar R U # gaR & oy oft Rfrs dienfia
JISHT e 81 39 9oic | S MR & 600 I ST Rl d TEHEA] BT el &l fadr
forar Sy qen Al @1 iR S1fdd ISR firel 39 919 &1 I &9 @1 T g TR qer
Ry gfaensii & 4 avt & w@reg &1 waluR aFeR I8 gHftad sxar 2 fb s@ sw o A
TG B fafd iRl & Fod ®1 gfagar IRBR B gl bl q¥iar 81 AR ARSI b
oy e sngTiRa FIE w16 Yo fhy SIga [ I7d Tarwey deel =i wnfirdt Bl
2,41,378 HXIS WY BT UG fhar T g1 AR B 6T & o IS Yol SR By BT
JRAd forar S| arsist drgi W AaRied IR Bl 2020 db A BT BT FofT gl

500 ¥CTMI BT fTTE 3R RFeley & AIgH ¥ QN & el =11 SYIT| I8 4 a9l B

" Speech was laid on the Table.
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ARG GCHITT B ST 81 2017-18 W 3500 fhHl. YoId g4 fIww oM &1 uara fopan
ST Td el GR&TT & oY 1 S RIS WY BT B AR g

qS®H WFeR H Ao & fog fUsel ay & gaam # g9 a9 SR 1 7 &1 wrae
AN & GATw AMANHEA B ARRIG S| i daex § ga== a1 Jre & d8d 2.44
A B W BT HU A FId fBY S @1 axare sferdl enfearRiEl fies @t ok
A3 b AARHDRU BT & § [GhR feran a1 Foiy &1 f$fieet srefeaqwen & sfdia 125
A ARKAT 7 HE T QY Bl U foram 21 SneR RN I HUMell ST TR BRI
SR U Ay & g fRAr S Rt g@e oW Serartii B e | adeite dar &
R # &1 SPHERl B URAUIC Hag Y& & & (Y J&AN § o1 S| U baipd
1 gomell f[Aefid @ W 7 e wierm | s R 4w ud e arar fewmel @l
JAATST g B WehdT| e U ARl & fofw 99 snenRa gevfaed Yee faaror yomedt
RIS fhA ST b1 Qe SSrm 11 hed WRIEY 8l

IE T BT M of S dTell goic gl 39° Fadb! a1d B Y g1 <9 & afawy iR
Tt G BT g9l Bl 39 goic H & Bl & qUY B AHR B BT SN HeH ATH o
3T 21 3 guie & ot 3t Swfiel @ area <
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* SHRIMATI P.K. SHREEMATHI TEACHER (KANNUR): Serious situation
has arisen due to the demonetization of currency leading to much hardship to the
poor and common people, particularly the small traders, agricultural workers,
daily wage workers, middle class people, unorganized sector and the urban poor.

Demonetization of Rs. 500 and Rs. 1000 notes that has affected the Indian
economy and the economic situation continues to worsen. The last figures for
industrial and manufacturing production have shown an absolute decline with
growth rates being negative. There is alarming decline of nearly 30% in capital
goods production. The entire energy sector is in crisis, indicating very significant
industrial slow down. Unemployment is consequently rising and agrarian crisis is
deepening. Vast sections of peoples are deprived of even meager relief through
legal entitlement and it is of serious concern and immediate steps should be taken.

The prices of most farm produce have fallen by 30% and it is affecting the
farmers. There has been a stress in the agricultural sector due to demonetization.
Cash is the primary mode of transaction in agriculture sector, which contribute
15% to India's total output. The demonetization has hit the farm sector the hardest
where the farmers are struggling for sale, transport, market and distribution of
ready produce. Hence Government must take urgent steps to waive debt
immediately for farmers who are suffering due to the disruption of normal
agricultural activities.

There is a need to take effective steps against increasing crimes against
women and children across the nation and to have a stringent and better
legislation, particularly for safety and security of women and children.

Government should take immediate steps to pass Women Reservation Bill.
Facilities should be provided for the upliftment of women belonging to the
backward and rural areas of the country. Government should provide sufficient
funds for specific programme to encourage women in the field of sports.

Government should take effective measures to check the malnutrition among the

* Speech was Laid on the Table
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women and children in our country and immediate steps must be taken to
strengthen ICDS services.

Price rise continues to remain relentless with all food articles costing much
more, severely condemning the livelihood of vast majority of people. This is a
matter of serious concern and hence steps should be taken in this regard and also
the steps should be taken to control abnormal hike in the prices of petrol and diesel
leading to high inflation, causing hardship to the common people.

Effective measures should be taken to strengthen public distribution
system. Our country is facing serious problem of rising unemployment. There is a
six year low for new job in eight labour intensive industries. The last quarter of
2015 has recorded virtually a negative growth of unemployment. The government
claims that India's GDP is growing at a world record level of 7.9% but this claim
does not match the economy ground realities. In all the three sectors, which reflect
the growth of economy i.e. agriculture, industry and services, there has been a
marked slowdown. The attacks on workers continue in many ways. Hence
effective steps should be taken to check unemployment and generating more job
opportunities.

The decision of the Government to discontinue the supply of subsidized
food grains to Above Poverty Line (APL) and reducing the rice quota of the State
of Kerala adversely affect the state where there had been a statutory ration
distribution system so far. As per this, the priority list has 52.63% of beneficiaries
from urban areas and 39.5% from the rural areas. This means 1.79 lakh families
will be left out of the purview of the PDS. This decision will put the PDS in the
state into disarray when the State is on a war footing to implement Food Security
Act. Hence urgent steps should be taken to reconsider the decision and retain the
existing ration quota.

Kerala is facing severe drought. Lakhs of acres of cultivable lands remains
fallow due to scarcity of water. All the tanks, lakes and reservoirs are dried up.

There is drinking water scarcity. Farmers are committing suicides and their
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number is increasing every hour. Hence, I request the Government to immediately
release the amount of additional assistance requested by the Kerala state from

National Disaster Response Fund, relaxing the norms of additional assistance.
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*SHRIMATI SUPRIYA SULE (BARAMATI):The financial year 2017-18 is
characterised by fluctuations in the prices of the farm output, especially
perishables like onions and tomatoes. The prices of many agricultural
commodities have seen a fall in the recent months of October and November.
There are varied reasons behind this price fall and a few common factors affecting
all crops are the above average monsoon and the resultant bountiful Kharif crop
output this year.

Such price fluctuations negatively impact the profit of the farmers, unless
there is a price regulating mechanism to counter the change. Without such a
mechanism, the cultivators are forced to sell their produce at the price set by the
traders. In some states, including Maharashtra, the prices of pulses like moongdal
and soyabean have also fallen below the Minimum Support Price (MSP) in 2016-
17.

MSP is one such measure, which will ensure assured returns to the farmers.
Hence the Government must also consider procuring vegetables (onions and
tomatoes) at MSP. The Centre must upwardly revise the MSP for farm output. It
must also increase its procurement from the farmers during times of drastic fall in
the prices. In order to achieve this objective, the Government must increase its
allocation to agriculture budget.

This Government has instituted the Price Stabilization Fund, primarily to
normalise these fluctuations. I would urge the Government to increase its
allocation towards this fund.

The Finance Minister has proposed doubling the income of farmers in five
years. This Government had made a similar promise in 2016-17 Budget. The
Centre must provide clarification as to how it contemplates to achieve this, and
whether the income that it plans to double is the nominal or the real income of the

farmers.
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The Government has claimed that the budget allocation for MGNREGA is
the highest ever at Rs. 48,000 crore in 2017-18. There are a few points I would
like the Government to clarify on this social welfare scheme. First, it was by the
repeated orders of the Supreme Court to release funds under MGNREGA to the
drought hit states, that the Centre released funds to the tune of 47,500 crore in
2016-17. Thus, it is a mere increase of 500 crore in 2017-18 as compared to the
actual allocation. Second, the budget allocation for 2017-18 cannot be compared
to the first allocation to NREGA in 2007-08, without considering the inflation.
After correcting it to inflation, there is only a nominal increase in the budget of
MGNREGA compared to during the UPA-I.

Third, many arrears in the payment of wages from the current financial year
are being carried to 2017-18. Thus, the Rs.48,000 crore will not be sufficient to
meet the expected expenditures. Fourth, the Finance Minister also proposed to
construct five lakh farm ponds and ten lakh compost pits in 2017-18, as
development works under MGNREGA. The Government must clarify the state
and condition of the farm ponds constructed in 2016-17, which are reported to be
under dilapidated condition.

One of the determining factors in rural prosperity is the rural connectivity
and accessibility. But in the Budget 2017-18, the allocation to Pradhan Mantri
Gram Sadak Yojana (PMGSY) has remained stagnant at Rs.19,000 crore
compared to the budget estimates of 2016-17. Many rural habitations are isolated
from their urban counterparts and to achieve inclusive development, the
Government must increase the budget to PMGSY.

The importance of safe drinking water for the health of citizens, especially
to rural India, cannot be understated. It is equally important to maintain the
sanitation standards. The efforts of the government towards sanitation, by
increased allocation to Swachh Bharat Abhiyan are in line with the Sustainable

Development Goals. But the budget directed to national Rural Drinking Water
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Mission in 2017-18 Budget is Rs.6,050 crore, which is a mere increase of 50 crore
from the revised estimate of 2016-17.

With India being a relatively young nation, facing demographic dividend,
skilling of the work force to improve their employability is essential, There are
many skill development schemes like Pradhan Mantri Kaushal Vikas Yojana, Skill
India. The Budget 2017-18 proposes two new initiatives of SANKALP and
STRIVE for skilling of workers. I would like to ask the Government about the
employment growth, from the present skill augmenting initiatives of the
Government. The Government must address how it contemplates to employ the
youth skilled through the new schemes of SANKALP and STRIVE.

The Budget specifies setting up of new branches of AIIMS in Gujarat and
Jharkhand. Though it is crucial to improve the accessibility of advance medical
services to citizens from all states, it is important to ensure that adequate
infrastructure at existing AIIMS hospitals in Bhopal, Jodhpur and Patna. The
Government must allocate budget for sufficient doctors, medical equipment and
laboratory facilities for students.

Thus the Government must address the lacunae in the social development
indicators, by increased allocation for the welfare of farmers, rural economy, job

growth and health.
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" SHRIMATI KOTHAPALLY GEETHA (ARAKU): I thank and congratulate the
Union Government and the Honourable Finance Minister for proposing a budget
which is for the first time pro-poor and pro-farmers and which is inclined in
accelerating economy of India. I wholeheartedly appreciate the Union Government
in effectively controlling inflation.

In a situation, where in the world economy is facing uncertainty, the Union
Government has taken many bold and decisive measures to control inflation and
deliver transparent and corrupt free governance to the citizens of the country. |
congratulate the Finance Ministry for increase in the FDI to 36% despite reduction
in global FDI inflows. It is a proud moment for every Indian that we were not
subject to recession in spite of the slowdown in the global economy due to
economic and political developments. We still continue to be one of the fastest
growing major economies in 2017.

I also support the Union Government in the passage of the Constitutional
Amendment Bill for GST and the entire process that follows in the implementation
of this Bill. We stand with the government in merger of the Railway budget with
the General budget realising the need of the hour to give equal importance to the
other modes of transportation which have also gained equal demand like the
Railways.

The Government's agenda for 2017-18 "Transform, Energise and Clean
India" is the need of the hour and the reform that is quintessential to transform the
energised and clean country into a super power. The vulnerable sections of
society, the youth and the women, need to be energised and they should be
provided with required support to transform their lives. The "Swachh Bharat" is
referred just not in corrupt free, transparent and accountable governance. The
concept of "jan sakshi" has to be recognised and people should be a part of
governance, people participation in democracy will reveal the true sense of

democracy.
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I truly appreciate the emphasis the budget has put on the farmers by
providing them 10 lakh crore rupees. As we all know, the backbone of Indian
economy is agriculture and by promoting agriculture and farming, the country will
attain prosperity. | appreciate the steps taken by the government to provide for
waiver of interest for 60 days and believe that farmers will definitely benefit out of
this measures Fasal Bima Yojana, Krishi Vigyan Kendra's, the long term irrigation
fund set up in NABARD is a welcome measure which will boost irrigation
facilities.

It is a known fact that 70% of countries population is rural and more than
83.3 crore of people live in rural areas. The prosperity of the country depends on
the prosperity of the villages or the gram panchayats. The aim of the Union
Government to bring one crore households out of poverty and 50000 gram
panchayats poverty free is quite an ambitious step. [ fully welcome and support the
steps of the union government in attaining these targets. It is a welcome step in
increasing budget under MGNREGA. At this juncture, I would like to bring to the
notice of the government that many sarpanches are being deprived of utilisation of
funds due to political reasons which is to be viewed seriously. The gram
panchayats should be enabled to optimally utilise the funds under MGNREGA.

It is a moment of happiness for all the members of Parliament who are
representing remote and rural constituency like me. I represent Araku, which is the
only tribal constituency of Andhra Pradesh and affected under left wing
extremism. Though the population is low, it is the second largest constituency in
India, in terms of area, and connectivity is a major issue where around 4600
habitations have no road connectivity. The Government initiative in providing
connectivity to population over 100 people will certainly provide for more
connectivity to village. This will enable and point delivery mechanism of all
welfare activities as well as providing another amenities, I also request the
government to take stringent measures against such contractors who defy the

agreement and have violated the time frame in which work has to be completed.
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The Government has put emphasis on 100 percent electrifications of
villages by March 2018. There are also approximately 1000 habitations in my
constituency which are yet to be electrified. I also wish to state that more than
3000 villages have been electrified since 2014 for which I sincerely thank the
government.

I am happy that Government has increased budget under PM Awaas
Yojana- Gramin and are committed to providing houses for the homeless but
emphasis should be laid on grounding of this scheme by the respective state
governments. [ also welcome the National Rural Drinking Water Program to
provide safe drinking water to the people in rural areas which are a major concern
even today.

The youth are pillars of the nation. India is presently in the early part of its
demographic dividend. If adequate measures are not taken, India will not able to
reap the advantages of this demographic dividend, may in fact jeopardize its
future. India's bulge youth could just as easy turn into youth bomb, if policies are
implemented ineffectively or are not enough to cater to the large enough sections
of the population. The result will be an over-unemployed or under employed. This
situation will create resentment and unrest. Hence, it is important that we provide
quality education; impart human values, skills and knowledge. Skill development
should also be prioritised as even today after many efforts we are not able to make
considerable progress in my constituency. This issue of unemployment needs to be
addressed and self sustainable livelihood patterns needs to be encouraged.

Women comprise of 50% of Indian population and welfare and
empowerment of women should also be prioritised. As eminent writer Kofi Annan
rightly said "There is no tool for development more effective than the
empowerment of women". I appreciate the steps taken by the government in
empowering women as well as providing for maternity benefit scheme and Mabhila

Shakti Kendras.
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"Affordable Health to all" should also be the top priority of the
Government. A healthy mind in a healthy body should be the agenda of the
government. As the budget provided for health is always lower than the other
areas, I request the union government to take initiative in providing for
telemedicine centre in rural areas to address the problems of physical
infrastructure in the rural and remote areas and provide affordable health amenities
to all. The AIIMS institute proposed for AP should also be setup without delay.

I fully support and thank the Government for allocating substantial
budgetary provision for the development of Scheduled Caste and Schedule Tribes.
I thank the Union Government on behalf of the tribal community of the country. I
request the Union Government to work out an effective mechanism to monitor the
end use of funds allocated for the specific purpose without diversions. The sub
plan funds allocated should reach the targeted sections and provide for the
upliftment of these vulnerable sections of the society.

The railway budget, which is a part of the general budget, has also allocated
substantial funds for the AP state and I am thankful to the Railway Minister for the
same. | once again urge the Railway Minister to emphasize on the safety and
security measures of the passengers. I request the railway minister to include
Araku in the tourism circuit so that the schedule area will reap the benefits of
tourism. There is a considerable delay in launching of the glass train to Araku
though the required budget has been released in the 2016-17. Hence, I urge the
Railway Minster to ensure early launch of this long awaited tourism train. I also
urge that Railway Zone may be announced at the earliest with Visakapatnam as
the Zone headquarters. Road safety also is a prime factor that needs the attention
of the Union Government. I thank the government for the allocation of Rs. 64,900
crore towards highways. I appreciate the government's initiative in Digigaon, to
provide high speed broadband connectivity on optical fibre which will transform

the life style of the people living in the villages.
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I welcome the Government's financial policy and reforms and trust that the
proposed liberalisation of FDI policy will boost the foreign investments into the
country.

I applaud the Pradhan Mantri Mudra Yojana to set up lending targets with
Rs. 2.44 lakh crores and priortise the lending to dalits, tribal's and backward
classes. I fully appreciate the policy of the government to encourage MSMEs by
providing them with reduced income tax, which is a step forward in promoting of
sustainable livelihood and employment generation.

It is need of the hour to move towards digital economy to control the evils
of corruption and the make business easy. The Government's mission to push
digital economy is welcome, but connectivity issues have to be addressed so that
people can make the optimal use of the applications that have been developed to
facilitate the smooth transition from the cash economy to cashless economy.

It 1s also important to provide for transparency in electoral funding and
streamlining of the political funding. The necessity of the hour is to cleanse the
political funding and the measures initiated are welcome. The proposal of 'One
Country-One Election' needs to be discussed and debated as the precious time is
lost in conduct of elections frequently which is also a great financial burden on the
union government.

The reduction of income tax for persons with income from 2.5 lakh to 5
lakh is a great relief to the lower income groups and will also encourage many
people to come under the fold of income tax and file their returns.

Coming to the state of Andhra Pradesh, time and again it has been brought
to the notice of the Union Government the state of affairs in the state and the huge
financial deficit due to the lack of revenue which has arisen on account of the
bifurcation of the state. The state continues to reel under financial crisis. I thank
the Union Government for the steps taken to provide for the special package for
the state but urge the Government to provide for legal sanctity for the package. |

thank the Union Government for providing relief of capital gains for the farmers
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of Amravati, who had to forgo their valuable lands for the capital. I also request
that the assurances made through the special package have to be prioritised.

I also request and urge the Union Government to provide for adequate
funds to expedite the Polavaram project, which is a national project and also work
at resolving the dispute with the neighbouring states of Orissa and Telangana. The
farmers and the tribal's who lost their homes, lands and entire possession for this
project should adequately be compensated.

While concluding, I wish the Government has recognised the challenges to
meet the fiscal deficit in the year ahead and formulated the budget keeping in mind
the economic environment across the globe. It is commendable if the Government
would meet the set targets. I hereby support the General Budget 2017, and wish

the Government will successfully overcome the challenges.
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" SHRI NALIN KUMAR KATEEL (DAKSHINA KANNADA): I congratulate
the Hon'ble Finance Minister Shri Arun Jaitley ji for delivering a Budget that is a
clear continuation of policy direction. I also would like to extend congratulations
to the Hon'ble Prime Minister and a Visionary leader Shri Narendra Modi ji for
taking a bold step to curb Black Money in the country by demonetizing Rs. 500
and Rs. 1000 notes on November 8" 2016. I wholeheartedly support the budget as
it is a very inclusive and pro-farmer, pro-poor budget for the year 2017-18.

The allocation under the MGNREGA is made to Rs. 48,000 crore. It is
almost Rs. 10000 more than the previous year. It certainly helps to curb the
migration of rural labours into the urban areas. It also helps to create assets of the
villages to increase water storage, construction of play ground and Anganawadi
centres, etc., to ensure the transformation in the life of the rural people. Therefore,
I wholeheartedly welcome the steps taken by the Government in this regard.

The Budget's focus on investments in infrastructure creation, while easing
private sector's access to credit, will generate jobs and increase productivity. More
emphasizing the infrastructure sector is the move in right direction as private
investment is showing slow growth. I welcome the introduction of Trade
Infrastructure Export Scheme with budget allocation of Rs. 3.96 Lakh Crores
which will help the Indian exporters to become globally competitive, as today
exporters are forced to incur additional expenditure of more than 7% of their
exports due to poor infrastructure.

I would like to state that the Government should give more focus on
infrastructural development at farm level including sorting, washing. So that it will
help in boosting Agro and processed food export from the country and better
rewards to the farmers.

Another very important and significant measures of the budget is that it
provides direct tax relaxation to the lowest income earners, and gave some clarity

on the designated beneficiaries under the Pradhan Mantri Awas Yojana. A new
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Credit Linked Subsidy Scheme (CLSS) for the middle-income group with a
provision of INR 1,000 crore in 2017-18 was announced. Also, extension of tenure
of loans under the CLSS of Pradhan Mantri Awas Yojana (PMAY) was increased
to 20 years from the existing 15 years. It will help to fulfill the dreams of the large
sections of the people of the country to have their own house.

Moreover, one crore houses are to be built by 2019 in rural India for the
homeless and those living in 'Kaccha' houses. Allocation to PMAY has been
increased from Rs. 15,000 crore to Rs. 23,000 crore in the rural areas - and
affordable housing will now finally be given infrastructure status. This is very
significant, because it will provide the vital budget housing segment with cheaper
sources of finance including, but not restricted to, ECBs (external commercial
borrowings). Also, re-financing of housing loans by NHBs (National Housing
Bank) can give a leg up to the sector. Hence I feel proud to welcome the decision
of the government.

So far income tax relaxation is concerned the budget has introduced many
welcome measures. For people having incomes between Rs. 2.5 lakh and Rs. 5
lakh, the rate of income tax has been reduced to 5 percent. Earlier it was at 10 per
cent. This would mean that anyone having a taxable income of Rs. 5 lakh or more
will pay a lesser tax of Rs. 12,500. So it helps to lakhs of people to save some
money and also to bring large number of the people into the tax net. The
government has taken several steps against black money generation, and made it
mandatory that no transaction above Rs. 3 lakh will be permitted in cash. It is
undoubtedly a significant measures to curb black money in the country.

The Government is emphasizing cashless transactions in the country. So the
budget has given more thrust to digital economy, deployment of analytics in tax
administration and initiatives on cyber-security demonstrate the significance of
Information Technology among government's priorities. I would like to impress

upon the union government to take steps to provide quality internet service, both
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in urban and rural areas of the country to see the successful implementation of the
digital economy measures like cashless transactions in the country.

I welcome the initiatives to expand the tax base and eliminate evasion.
While the targeted proposals on corporate taxation are welcome, progressive steps
towards achieving competitive tax rates could have attracted global investors.
Announcement of tax cut for MSMEs, which has 45% of India's exports comes
from MSME sector, this initiative will provide a good impetus to boost export
from this sector.

I would like to mention that the Pradhan Mantri Mudra Yojana has
contributed significantly to funding the unfunded and the underfunded. Hon'ble
Finance Minister has increased the allocation for the scheme. Last year, the target
of Rs. 1.22 lakh crores was exceeded. For 2017-18, it is proposed to double the
lending target of 2015-16 and set it at Rs. 2.44 lakh crores. Priority will be given
to Dalits, Tribals, Backward classes, Minorities and Women. It is a welcome step
to encourage small and medium entrepreneurs in the country. While presenting the
budgetary proposals for 2017-18, hon'ble Finance Minister Shri Arun Jaitley said
that as per the data of assessment year 2015-16, there are 6.94 lakh companies
filing returns, out of which 6.67 lakh companies fall in this category. Therefore
percentage wise, the 96 per cent companies will get the benefit of this lower
taxation.

In the long term, the programs like skill development would help to
generate more and more employment in the country. The extension of Pradhan
Mantri Kaushal Kendras to 600 districts will help the industry to employ skill
workers which is one of the major issue faced by the industries. I wholeheartedly
welcome this step.

Healthcare was among the priority areas of the budget. The visible
allocation has been to maternal and child health and primary health care. More

allocation to healthcare for having infrastructure status or to spur device
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manufacturing is not immediately evident. In days to come, programs on skilling,
sanitation would help to improve overall healthcare all over the country.

The Government had in September scrapped the 92-year old practice of
presenting a separate railway budget and decided to present a combined general
and railway budget for 2017-18 on 1 February 2017.

Merging of Railway Budget helped the Government to focus development
of Multi Modal Transport facility and reduce dwell time for movement of cargo
which can be revolutionized by participation of all public and private players. All
these measures will help the exporting sector to reduce transaction cost amongst
our competing countries. The budget has made a provision of Rs. 55000 crores for
the development of Railways. It is for the first time such a huge amount is
allocated to the Railways. Emphasis is given to track renewals and safety of the
passengers. [ welcome this step of the Government.

With regard Railway proposals for the state of Karnataka I would like to
mention that major chunk of the allocations have been made to line doubling,
including Hubballi-Vasco-da-Gama (Rs.250 crore), Hotgi-Gadag (Rs.138 crore),
Hubballi-Chikkajajur (Bengaluru Line)( Rs.198 crore), Arsikere-Tumakure
(Rs.138 crore), and Yelahanka-Penukonda ( Rs. 120 crore) under South Western
Railway (SWR).

SWR got meager allocation (Rs. 3,146 crore) compared to neighbouring
zones -- Central Railway, Rs 6419 crore, South Central Railway, Rs. 5,598 crore
and Southern Railway Rs. 5,785 crore.

I welcome the announcement of Patch doubling between Mangaluru
Junction and Panambur under Southern Railway which got Rs. 92 crore, while
doubling between Netravathi cabin and Mangaluru Central (1.5 Km) got Rs. 5
crore.

Some of the new line works too got a boost, including Rayadur-Tumakuru
(Rs. 81 crore), Bagalkot-Kudachi (Rs. 50 crore), Tumakuru-Chitradurga-
Davangere (Rs. 30 crore), Hassan-Bengaluru (Rs. 79 crore), and Gadag-Wadi
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(Rs.40 crore). Of the total allocation of Rs. 3,146 crore to SWR, 331.8 crore are
earmarked for new lines; Rs. 309.6 crore for doubling and Rs. 59 crore for traffic
facilities. I would like to say the Government should have allocated more money
to complete the said projects at the earliest.

Under South Central Railway, ongoing new line works of Kalaburagi-
Bidar got Rs. 50 crore; Raichur-Mahabubnagar (Rs. 200 crore), and Kadapa-
Bengaluru (Bangarpet) (Rs. 150 crore). Doubling of Daund-Kalaburgi and

electrification of Pune-Guntakal got Rs. 200 crore.
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"PROF. RICHARD HAY (NOMINATED): What I understand from the mindset
of all those who oppose demonetization is that the colonizers mindset is still
persisting. It could be noticed that we are still confining our thoughts to imported
ideologies without actually knowing the strength of Indian economy which stood
the test of time from times immemorial.

Even now the post colonial mindset is attacking the reforms and bold steps
initiated by the Government of India to fight corruption, blackmoney, fake
currency, human and drug trafficking, terrorism and extremism. The new
monetary system would invariably broaden tax base — and the forthcoming GST
regime — would end the parallel economy and save the country from monetary
destruction and economic paralysis.

The lendable resources with the banks would enhance the scope of faster
industrialization and generate more employment — another remarkable outcome of
demonetization.

Now, India stands as a model economy which strengthen her core
competioners to succeed as a nation without being a prey to the evil influence of
black money, fake currency, rampant corruption and scams of the previous
Government.

The country faces the aftermath of the ruinous legacy of the previous
Governments which looted the country for 60 years making it one of the poorest
countries of the world with a low rated HDI index. All that the previous
governments who ruled India for decades after decades had done was to build vote
banks of poverty-stricken people in the different parts of the country. And, during
every election year they would harp on the same string and shout from roof tops —
“Eradicate Poverty”, which they did without any demur or guilt but perpetuated
poverty, ignorance and illiteracy.

The process of demonetization in consolidating its gains for facilitating

growth and development of the underprivileged by helping to raise the revenue by
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way of increase in direct taxes and indirect taxes (which would increase once GST
is properly and effectively implemented and thereby enable implementation of
massive welfare schemes for the development and upliftment of the poor.

Modiji’s Government is laying special emphasis for the economic propriety
of Dalits, farmers, STs, SCs, the marginalized section of the community and in a
phased manner will eradicate poverty from the doorsteps of the poverty stricken
and the weaker sections of the society which is evident from the pro-poor
budgetary allocation.

Our country being an agrarian economy, our Hon. Prime Minister has
always given top priority to the needs of the farmers and the deprived as seen in
the special provision made in the Budget.

Simultaneously the Government of India is laying top priority for securing
a bright future for the young generation by providing ample opportunities in skill
Development and through start up and stand up Initiatives and by providing Mudra
Loan to empower the youth of this country.

The message perpetuated by the Government of India is — let us be a tax-
compliant people and help the country grow. We have learnt from our past
experience that cash economy has for the last several years destroyed and
destabilized the country’s economy and done injustice to the poor for decades.

Let the affluent class, mostly tax evaders, pay their dues to the country so
that the country could become an egalitarian society and the poor will enjoy the
fruits of labour.

The budget reveals the direction of the digitized system of financial
transactions where in it gives a candid shift to an efficient digital platform for
ensuring digital transaction — the Adhar Card based BHIM APP and the Rupay
Card and installation of more PIOS Machines and use of other Debit and Credit
Cards and E-wallets that would ensure smooth shift to digital platform of financial
transaction that would in turn ensure a transparent economy where every citizen is

held accountable for the transaction he enters into.
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It is auguring well to see that the DBT platform is now made universal
which improve the efficiency of governance by which each beneficiary receives
the monetary benefit directly.

I would suggest to make use of the wide network of post offices in the
country to serve the poor rural people by not only providing facilities like Savings
bank and Insurance etc. but also for Jan Dhan Account, BHIM APP, Rupay Card,
etc.

I congratulate the Hon’ble Finance Minster for bringing out a budget with
prudent fiscal consolidation made possible and for reducing fiscal deficit to 3.2 per
cent. This is an admirable feat. The affordable housing scheme is yet another
significant scheme proposal to not only provide homes for the homeless but also
give a fillip to the construction industry and thereby generate more employment.

The farmers interest is protected by providing 10 lakh crores for farmers
credit. This seamless flow of credit to the farmers and the financial support given
to the farmers in case they meet crop losses by instituting an insurance scheme to
mitigate crop losses - Prime Minister Fasal Bima Yojana, etc. would result in
empowering the farmers. This Government stands for a great principle — Antodya
— to provide relief to the last person who needs succour: Everyone is taken care of.

I once again pay my compliments to Hon’ble Prime Minister for instilling
confidence in the people of this country by presenting a pro active and poor

friendly budget.
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" SHRI CHINTAMAN NAVASHA WANGA (PALGHAR): I thank Finance
Minister Arun Jaitley ji and the Government for presenting the budget which
announces several measures of development and 'Make in India'. It broadly
focused on 10 issues of farming sector, rural population, youth, poor and health
care for the underprivileged, infrastructure, financial sector for stronger
institutions, speedy accountability, public service, prudent fiscal management and
tax administration for the honest.

I thank the Finance Minister for allocation of a sum of Rs. 10 lakh crore as
credit to farmers with 60 days interest waiver and many schemes for farmers
including NABARD fund increase of Rs. 40000 crores, increase of irrigation
corpus, issuance of soil cards and model law on contract farming.

I thank the Finance Minister for declaration of various schemes for rural
population. The government targeted to bring one crore households out of poverty
by 2019. There is a proposal to spend Rs. 3 lakh crore for rural India to double
farmers income. There is allocation of Rs. 19000 crores for Pradhan Mantri Gram
Sadak Yojana for the year 2017-18. The government has also announced schemes
for Swatch Bharat Mission.

I also thank the Government, especially the Prime Minister, Hon'ble
Narendra Modi for declaration of various schemes for youth, for poor and health
care, infrastructure, railways, energy sector, scheduled castes and scheduled tribes.

The budget is growth oriented. The infrastructure investment would spur
growth, while the social sector spending would bring equity for new society and a
new economy in the country. The budget is a bold step and it is imprint of Hon'ble
Prime Minister's ideas.

This is the first Budget after demonetisation. The demonetisation is
expected to have transient impact on economy. Demonetisation is a bold and
decisive measure that will lead to higher G.D.P. growth. After this budget,

demonetisation will not spill over to the next fiscal.

* Speech was laid on the Table
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" SHRI B.N. CHANDRAPPA (CHITRADURGA): I would like to say that this
time the Railway Budget has lost its separate entity and it has been merged with
the General Budget. I have my own doubt whether the Railways would be
enjoying the same status as was there at the time of a separate Budget. Even
though the Government has said that nothing would be changed, according to me,
the Railways would lose its autonomy in regard to giving priority to the Railway
projects.

The Budget is placed at an important juncture when there has been a thrust
given by the government for a digitized and a consequent cashless economy with
the demonetization of high value currency notes undertaken in November last
year. About 100 people have died for various reasons owing to this act of
demonetization. But there is no compensation announced by the Government for
the families of deceased people due to demonetization.

The Union Government has reduced the number of schemes for Scheduled
Castes from 294 to 256. In the year 2016-17, the total schemes for Scheduled
Tribes were 307. It is brought down to only 261 in 2017-18. Only 11 new schemes
for SCs and 8 new schemes for STs has been introduced in 2017-18. The total
budget allocated is Rs. 52,393 crore for SCs and 31,920 crore for STs in 2017-18.
This amount is 2.50% of the total Budget estimate. The due amount as per Jadhav
guidelines is equivalent to 4.25 % of total Budget. Total of Rs. 44,246 crore for
SCs and Rs. 18,073 crore for STs has been denied by the central government. It is
1.19% of the total allocation for SC/STs allocated for SC women and 1.68% for
ST women. Overall allocation for gender budget is only 0.99%. I would like to say
that the government should have taken some more measures for the development
of SCs and STs in the backward districts in the country including my
parliamentary constituency Chitradurga, where about half of the population

belongs to SC and STs.

* Speech was laid on the Table
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Though the allocation under the MGNREGA is Rs. 48,000 crore, it is not
sufficient as the number of households is increasing to seek jobs under the scheme.
Moreover, individual worker is not going to get more work or more pay and that is
a big disappointment for landless farm workers. Instead of mixtures of the works
given under the programme, the government need to craft a cohesive plan to create
proper infrastructure in rural areas benefiting both the community and the workers.

As far as the allocation for children in this year's budget is concerned, it is
sadly remained unchanged. It is a dismal 3.32% of the total Budget being allocated
to children. I would like to point out that there is a need for a transformational
change in the education system of the country. However, the allocations for
children have seen a meager incremental increase to Rs. 71,305.35 crore this year
from Rs. 65,758.45 crore in 2016-17 Budget.

There are 10,80,757 elementary schools in our country. The allocation for
Sarva Shiksha Abhiyan (SSA) in this year's budget is up from Rs. 22,500 crore to
23,500 crore. If it is distributed with the number of elementary schools, each
school gets pittance. For the Rashtriya Madhymik Shiksha Abhiyan (RMSA) Rs.
3830 crores is allocated, which is only Rs. 130 crore increase over last year. The
RMSA has set out a target of ensuring universal access of secondary education by
2017 (gross enrolment rate, GER of 100%) and universal retention by 2020.

The Budget missed out on giving any additional income tax incentives to
first-time home buyers or providing higher tax savings on housing loans and house
insurance premiums. Nor did it raise house rent deduction limits. In the wake of
demonetization and the huge money deposited in the banks people were looking
forward to an increase in income tax exemption limit. There were also multiple
requests for the revision of tax slabs pertaining to senior citizens and super senior
citizens (above 80 years). However hon'ble Finance Minister disappointed them
by increase in the limit of tax exemption in negligible figures.It did provide some
direct tax relaxation to the lowest income earners, and gave some clarity on the

designated beneficiaries under the Pradhan Mantri Awas Yojana. A new Credit
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Linked Subsidy Scheme (CLSS) for the middle-income group with a provision of
INR 1,000 crore in 2017-18 was announced. Also, extension of tenure of loans
under the CLSS of Pradhan Mantri Awas Yojana (PMAY) was increased to 20
years from the existing 15 years.

In the Union Budget, the Government has sought to incentivize greater use
on non-cash transactions for small businesses by lowering the tax rate on
presumptive income to 6% from 8% for all non-cash transactions. The hon'ble
Finance Minister also announced tax exemptions for manufacturers of point-of-
sale (PoS) card readers, mobile PoS (mPoS), fingerprint readers and iris scanners.
I would like to point out that the government should have given FULL exemption
in taxing to incentivize users to adopt non-cash transactions for small businesses
instead of lowering it from 8% to 6%. The additional expenses involved in
cashless transactions, like charges imposed on online transactions and
withdrawals at ATMs will be a huge burden on common man. This is an indication
that the government doesn't concern over the pain and the difficulties undergone
by the people during the demonetization period.

The National Plan of Action for children (NPAC) has made some
suggestions for introducing special schemes for children's education in the
country. It has recommended that at least 5% of the Budget must be spent on
schemes and programmes directly related to children. I am of the opinion that the
Budget fails to meet the expectations of the parents and children by not accepting
suggestions of the NPAC and making adequate allocations for the education
sector.

But, according to the District Information System for Education (DISE)
2015-16, we are still struggling with 80% GER and 17% drop-out rate in
secondary education. If these trends needs to change for secondary education,
there has to be increased investment in the RMSA. For a country like ours with the
potential demographic dividend, it is imperative that the policy response and

Budget outlay in the domain of public education be accorded higher priority.
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There is a very meager enhance for the Mid-Day Meal Scheme (MDM) from Rs.
9,700 crore in 2016-17 to Rs. 10,000 crore this year.

I would like to point out that the allocations under the SCSP, the TSP in
2017-18 budget is very inadequate to meet the demands of the communities. The
SCSP comprises only 2.5% and the TSP only 1.53% of total allocations, which is
not even the half of the mandated amount.

The Government had in September scrapped the 92-year old practice of
presenting a separate railway budget and decided to present a combined general
and railway budget for 2017-18 on 1 February 2017.

With regard to Chitradurga -- Bengaluru railway line, there is need to
expedite the work on this railway line. If the work between Chitradurga and
Tumkur is completed, it would reduce travel time between the two cities.
Therefore, I would like to request the hon'ble railway minister to issue necessary
directions to the authority concerned to expedite the work on this railway line.

With regard Railway proposals for the state of Karnataka I would like to
mention that major chunk of the allocations have been made to line doubling,
including Hubballi-Vasco-da-Gama (Rs. 250 crore), Hotgi-Gadag (Rs. 138 crore),
Hubballi-Chikkajajur (Bengaluru line)(Rs. 198 crore), Arsikere-Tumakuru
(Rs.138 crore), and yelahanka-Penukonda (Rs. 120 crore) under South Western
Railway (SWR).

SWR got meager allocation (Rs. 3,146 crore) compared to neighbouring
zones - Central Railway, Rs. 6419 crore; South Central Railway, Rs. 5,598 crore
and Southern Railway, Rs. 5,785 crore. However, I welcome the higher allocation
to Tumakuru-Hubballi line doubling and Tumakuru-Davangere new line.

Some of the new line works too got a boost, including Rayadur-Tumakuru,
Rs. 81 crore; Bagalkot-Kudachi (Rs. 50 crore), Tumakuru-Chitradurga-Dvangere
(Rs. 30 crore), Hassan-Bengaluru (Rs. 79 crore), and Gadag-Wadi (Rs. 40 crore).
Of the total allocation of Rs. 3,146 crore to SWR, 331.8 crore are earmarked for
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new lines; Rs. 309.6 crore for doubling and Rs. 59 crore for traffic facilities. I
would like to say the government should have allocated more money to complete
the said projects at the earliest.

Despite fervent demands to operationalise the new divisional office
announced at Kalaburgi, only Rs. 1 lakh has been earmarked for creation of
facilities under Solapur division of Central Railway. I would like to draw the
attention of the government that Rs. 80 crores is needed for construction work in
the Gulbarga division, but only Rs. 1 lakh has been sanctioned. How can they
build anything with this amount. Therefore hon'ble finance minister should
enhance the allocation in the supplementary budget for Gulbarga division.

Under South Central Railway, ongoing new line works of Kalaburagi-Bidar
got Rs. 50 crore; Raichur-Mahabubnagar Rs. 200 crore and Kadapa-Bengaluru
(Bangarpet) Rs. 150 crore. Doubling of Daund-Kalaburagi and electrification of
Pune-Guntakal got Rs. 200 crore. Patch doubling between Mangaluru Junction and
Panambur under Southern Railway got Rs. 92 crore, while doubling between
Netravathi Cabin and Mangaluru Central (1.5 km) got Rs. 5 crore.

There is a push for rail electrification in the State, with Chikkabanavara-
Hubballi (456 km); Chikkajajur-Ballari (184 km); Gadag-Hotgi (284 Km) and
Bengaluru-Omalur via Hosur (196 km) proposed to be added to the electrification
network without earmarking any funds. Guntakal-Ballari-Hosapete got Rs. 66

crore; Hosapete-Vasco got Rs. 88 crore and Miraj-Londa got Rs. 22 crore.
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T, I, IS DI WAl BT §l H ARBR A A DA g (b 989 b fHwmEi & fw v
Uhsl & WU § HU WG T 3RS & {7 =AdH oI HH ¥ HH Yo B9R W91 &1 Sy |

31T BT AR 91T 91 &1 A2 § 600 B s @il SH Bl EYUN Th A5
EECE]

& MG TP foTell Tga™ BT N Aheq fordm 147 B, a8 Udh TR ded g

S Bl Dl YD g9 H g 2 qHATd W7 o DI I 59 Jolc § Tgell IR B
TS ®, Sl St & fay v et gl

T YBaT qoic @ FORE X goic @I W1 I9H |ffoa fhar 71 ¢fthe swdifes™
B Al fIER [T AT € 98 N IR B Y [Thel B FHATAR AT AT, e et

FI I | gig Brmll
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H WEHR F A ABTA-Whedl ¥ WS R AN IR R &+ 1 4 &1 T
@ AR e aredt gl 39 B # T A F Iy HH A HH 39 A1 39 7S H 500 BRI
B gRIFN BT 3Tde A ST e 2

# IRBHR GRI BRI IS5 U ST B =N BT WG Bl g, S G TS TSR
&3 H I dleH @ BRI BT WHHR HH M a4 & oIy a9 a1l A1 & AWl § I8
T ShIIBRI HaH B |

# wEiel 3R BIC TN D S IR § UF BIFal Bl J8d QU S DI AN ol
TR HeH h W H odl gl dfdHI & P GveT & oIy U BUR BRIS WAY P HTaeT
DI UH FEl HEH & T A A1 g, 91 A Tl T H g P Al BT IR [lfad an|

I goic GERBI H B G AT A=A 61 Bl HF PRI H AP 81|
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" SHRI R. DHRUVANARAYANA (CHAMARAJANAGAR): The current
NDA Government has got the clear mandate from the people in the general
election two and half years back in the name of change. Whereas, if we look at the
track record of 2.5 years of this ruling Union Government. It is clearly visible that
government has still not yet understood the real problems of common man of this
country. It has also failed in making, what must be the primary priorities and
areas, where government need to act in more robust way.

Government has not yet made any honest attempt through democratic way
to understand the real-time problems of the common man, and this is clearly
visible in the current union budget 2017, the recent decision of Demonitisation.

The growth of any nation will be assessed through the Action Plans adopted
for future. But in the current Union Budget, Action Plan itself is missing. It shows
that union government is completely vision less and not serious about solving
common man problems. In place of union budget, Hon'ble union finance minister
has presented the annual financial report.

In the union budget, it has been announced that there is a budget allocation
of Rs. 10 lakh crores for agriculture. But at the same time, government has not
made clear that where and how money will be utilized for the welfare and
upliftment of marginal class farmers.

Today we have 89% of farmers in this country who are holding the average
land of 1.15 hectares. Most of these farmers belong to the Most Backward Class of
the society. Whereas, it is missing in the union budget how these Marginal Class
Farmers welfare will be done through organized way and providing social justice
to them. This shows that Union Government is no longer a sensible ruled
government, but it's a dictated government.

For past two years, country has noticed uneven distribution of rainfall
during Monsoon season. Some part of the country has received above normal

rainfall and major part of the country has received below normal rainfall (Deficit

* Speech was laid on the Table
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Rainfall). States like Karanataka, Kerala, Tamil Nadu have faced serious drinking
water problems in rural areas. Rivers and Reservoirs have already dried before
summer. But Hon'ble Finance Minister neither discussed nor noticed this serious
problem of the majority part of the country.

This shows that Union Government is not making any serious efforts in
understanding the Real-Time problems and ground reality of drought situation.
Union government is only targeting big and commercial driven projects, to benefit
the particular group of people, who supported them in the elections. It's least
bothered about in dealing the common man's problems.

Today, we have thousands of children in Rural India who are facing the
serious malnutrition problem. Due to drought hundreds and thousands of people
(Tribes, Backward, Most Backward, SC/ST) are struggling to get the food. We
were in the anticipation of new programs for drought hit areas and for rural India
people to get the food and shelter. Government has not made its mind to solve the
problems of marginal class people.

There is another evidence to show how senselessly Union Government is
acting. In the union budget, it was said that there is an increase of 24% allocation
for infrastructure development, crop insurance, irrigation soil testing labs etc.
Agriculture production can't be achieved just through soil testing labs or by
establishing more of them. Instead, government must have announced new
programs to improve the soil fertility. India has very diverse geography and it is
utmost required to have different programs as per the diverse geography. But,
here, government is indirectly facilitating/benefitting private corporate companies
through establishing more soil testing labs.

The impact of demonetisation is much more serious than it was understood.
The situation in rural India after demonetisation is critical. The back bone of Rural
Economy is agriculture, whereas successive failure of monsoon rainfall and

demonetisation decision is completely halting the rural economy. In the Union
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Budget, nothing has been made to improve the non-agriculture production rate in
the Rural India.

Union Government through Union Budget should have laid the foundation
to establish more rural centric industries to provide more jobs to rural population.
But Union Government has done nothing in this direction.

Based on World Bank data for 2013, India's R&D spending oscillates
between 0.8-0.9 % of its GDP, much lower than countries like China (2%), Japan
(3.5%), South Korea (4.15%), and Israel (4.1%). Union Government should
increase budget allocation towards this.

Despite the low R&D spending, India has had some spectacular successes
in space research. The Indian Space Research Organisation (ISRO) successfully
put Mangalyaan, or the Mars Orbiter Mission (MOM) spacecraft, in orbit around
Mars in its very first attempt in 2014. It was described by the Time Magazine as
one of the "Top 25 invention of 2014' and was achieved at a project cost that was a
fraction of the money spent by the other nations. However, we can't afford to
ignore sectors such as life sciences, nanotechnology, clean energy, etc. which can

provide Indian the next bolus of growth.
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" DR. RATNA DE (NAG) (HOOGHLY): India is facing an uphill task of
bringing back economy on growth path after demonetization. The forecast of the
Economic Survey is that economy would grow between 6.75% and 7.5% in the
next financial year. But it is uncertain due to growing NPAs and the decision of
Donald Trump administration concerning H-1B visas which would immensely
affect India's IT industry. With this background, no one can hazard a guess that
economy would be in good shape in the coming months when growth rate is
slipping. Budget presented by our Finance Minister painted a rosy picture of the
economy.

Inequalities have grown enormously if we go by what is stated officially by
the Government - that only 76 lakh Indians make over Rs. 5 lakh per year
officially. There is a need to ensure that the growth and development reaches the
poor and downtrodden who are at the lowest rung of society. At present, it is not
so. Rich are getting richer and poor are getting poorer.

It is astonishing to find out that the Budget seeks to provide a record Rs. 10
lakh crore in loans to farmers, boost funds for rural employment guarantee
programme and bring one crore households out of poverty and promised to build
one crore houses by 2019. This is no doubt aimed at farmers in Uttar Pradesh to
influence the voters. On the ground, where is the money? May I know from the
Government as to what it has done on these counts for the past two and a half
years? We could see rise in farmers suicides under this Government with no sight
of any policy or programme to address the issues concerning farmers or to pay
compensation to the family of farmers who have committed suicide or to waive
off their loans, with the result the Supreme Court asked the Centre to formulate a
policy to address the farmers suicides. Is it not a fact that farmers suicides have
gone up by a 45 per cent during the 2 years rule of NDA II under Modi ji? What

would be the Government's response on farmers suicides.

* Speech was laid on the Table
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What about providing jobs to the youth? Modi ji promised heavens to the
youth and got elected. Immediately after that, he has forgotten the youth and a
paltry 1.5 lakh jobs were created in the year 2015-16, but promised 5 crore jobs in
5 years. Youth were stranded with unemployment on the rise. Government has
failed miserably in providing jobs. There is no policy to address youth
unemployment.

The Government claims that economy is on the right path and it would
grow. The IMF has recently slashed its India growth project for the current fiscal
year by a full point to 6.6 per cent. Would the Government respond to the slashing
of IMF specifically without giving jugglery of figures to bring home the point?

There is a cap on cash donation to parties at Rs. 2,000 from the earlier Rs.
20,000 and poll bonds were proposed. Unless we could get to know the details of
the scheme on poll bonds one cannot jump to the conclusion as to how this would
bring transparency or what is the intention of the Government on these aspects.

It seems only the Government is appreciating the Budget and a few of its
partners not one Opposition party welcomed the budget. Shiv Sena, an ally of BJP,
wanted to know where is 'acche din', which was promised by the BJP? Left parties
alleged that the figures highlighted by the government do not match the reality on
the ground. This budget should further shrink economic activity and would not
boost demand. Lalu Prasad described Mr. Modi as a 'twin brother' of new US
President Donald Trump, who is now famous for 'taking wayward decisions'.

Our leader, Kumari Mamata Banerjee remarked that this Budget is not only
clueless and action-less, but also heartless for various reasons. This Budget 1s full
of jugglery of numbers and hollow words and hence misleading, according to our
leader.

This Budget has promised a lot. For example, boosting employment and the
idea of infrastructure development. But where is the money.

With the Budget provided to the Railways, it would take a long time for the

Bullet Train to come on the track. Instead of focusing on safety and security of
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railway passengers, more than 4 major accidents have taken place in the recent
past. This Government is directionless, and started making tall claims of bringing
Bullet train in the country. How can it be possible without huge finances at the
disposal of the Railways?

There is nothing concrete on black money in the Budget. I wish the
Government before it completes its tenure would come out with a scheme which
would ensure basic income to every person below the poverty line. The allocations
made to the HRD is a mere Rs. 79,686 crore; and Ministry of Women and Child
Development is Rs. 22,095 crore, and Health and Family Welfare is Rs. 48,853
crore. Is this enough when we for sure know the plight on these three counts?
Government needs to explain a lot in this regard. I hope the hon. Minister would
make attempts to hike the allocations to these important Ministries which would
go a long way in ensuring education, safety and growth of women and children,
and health sector getting a much needed boost. Much emphasis needs to be laid on
health and education. I hope the hon. Finance Minister would look into these
aspects, along with the welfare, safety and security of women and children in these
days of upheavals heaped on them.

In the Union Budget 2017-18, the Government has Capped the donations to
political parties at Rs. 2000 per person against the existing Rs. 20,000; Donations
have to be made through cheques and digital modes; and Introduced electoral
bonds redeemable by political parties. The identity of donor shall be anonymous.

One cannot expect that the identity of the donors will remain anonymous
when India's privacy laws are so poor. There is a scope of leakage of information.
Electoral bond is not the solution. The Trinamool Congress wants all parties to
come on board for electoral reforms through State funding and take a long term

review.
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2t T AR T (AW @ AT FHIRT S, § T AT FHAT TS Bl IR A qoIC
2017-18 TR AU Y & oy wrer garm g1 # 0l urct &1 3R A 3fIR AU 3R A 3MIh]
TRIATE BT dTedl gl § U fhar uRaR & e g &R Ue e &1 921 89 & A
3Rl ger #3t St el SR o w3 weley © g1 Sit fpami @ s=ifd & fay, fewami
BT T B AT BT B oY SN WA gore # fhar 77 8, 39 forg # Sy ok & iR
fFaml @1 3R A I Ui MUR e HaT gl

AR Bl 3fel-aRAT BT IR PN B HgTd W T 2] guig ¢ fp [ < &)
e HY W AERA & S @ Ifuel oM AR & JAHER B B BRI
JMHASATT B BT I B, IdH dolc H WRBR 1 [Tprd & for gorer IR fFar g ok s
TSiST &1 3 dg1 @ foly a9 W faf=a f6d 2| foear ofR oY 380 W &1 gl J v2H
WM W g AU § 0 IR ¥ WRBR & U AR IMERoT s Al S & Ui 3R
YT DHRAT G

PN 3R Iqd WS ST & Tb™ & foy 56,992 T & @I A@fed fy,
fUgell WRPR & gRI 3frdfed IR A &y o TGl 21 gAY § ora ygr=HAl #eled & ufd
TR-IR R AT BIAT &l 5 AR BT ITAN WA Bl SUS &R M & oy fhar S |
s Frafia SReR S FEET oy iR Iwe o arell el @ | § afe a8
S DI AN, SRIAT AR IMARIBAT T STAdrg B Al & AR IUY a1 WM& 3R
IUIGT Bl B g qob-ild bl MY B H <@a § b <o § d=nfest @ioll & aRom 3R
el gRT Wal # ure fhd T aRomd § 9N iR BT 2 ARl HRH BR 39 AR Bl
T WR TR BA B BT SI@ IRHR BT 2| NELATAT, M AN B TR U BT B,
JAT ST JUS R UW HRAT &, 98 SUS &% Wd H 1 U 8, 39S Iy IRBR Bl ae
BT AR

RT IRART & foly TRBR 7 w@rRed 3R Rren W Ry qa e 21 w@wey &k e
® gER H A IBH -0 R & Su fhY & sdafoy f # ST Sl 3R W SHR

&I BT G
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# Aramel § gABR AT | 98 Al MBI B ST DI WSl 2l S=i MV Afbe |
IS B e fhar 8 s fov goie § uragE fhar w2l 39 for § 396 ufa

MR IR BT g

H g8 T@l B A1 I IR AT FHAT IS Bl 3R A 59 qoic Dl FHAT Hal gl
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#it worer R (o) @ [T wEied, H MUt MWRI § 6 MUY ST deic R dla &l
3aR T g1 99ie 2017-18 9 ¥ & ol a=a™ AIfdd AT 81 BAN S Pl I IR
A W BIS aIfb® Bl T B AT DA Sif 8 & T TP Oxd B, 3o db Ugal & [l
IMES <1 A FASH DI DN T8 1| I RIB TR T I, dle od I8 iR <= 5@t &1 et
ST XE TMAT| ¥ 2014 § 9 G B TFHAT g 9T HIGt 99, o7 S8 31U+ Wfodgdisi &
BRI 3H < DI Fe! Q=M H of S b1 g fhAr g1 S el wfehard g% H qd Bl
off| 519 a8 Ugal a7 39 |ed # MY 9, 9 S8id U a1 del ol b gl ARBR TRIEl B
HRBR BN, Ma-TEl Bl Bl fhari @1 e, Jaredi B B 3R wrfFedar & wa H g
TRBR AfFARN B AIARNBRUT & AU B M| a¥ 2017-18 BT goic AT 9T # M 3T
gl

31 feAwR, 2016 @1 W@ uTHAT St BT HINOT FITT o, T4 SR U WrIfmdry
Tg B o, FEAT & forg amar, R B e SR ITDBT AW DI QYA DHRAT, GeH oY
Td HEgH IEH! P KT FERIAT oAl ASMR I BT, fSRee oF-aF &1 dreares o,
T ATarell 3R aRsS ARSI Bl WERl <, Jol AISHT DI JAHDBAT Y& BRAT 3R
TR SN @ Y Sffeied e BRe Bt a1d Seid Del | U8 qoie I W IR B

ay¥ 2017-18 BT q9IC, Y 2016-17 & FOIC Bl Jorl H 25.4 € 31w &l Il
P T IR T8 B o H 94,744 TS T YD 3T | 39 IR TR B g T b
Fd 10,85,075 IS %. Ao drelm gl aRad #, Ig Hifdwr Fofg 2] uga @ AR A
3G IR H W |rar ff T8, B @ 989 R @ A 7= S 7 e daer 7 2,41 RS
g . A1 WRT T dorde § g9 B9R FRIS o9dT fadT| R deie § 2.7 dd aRIs g
fRU| 77 H 48 EOR ®RIS BUAT daId} feur| BRa wifd & folv 13741 oI Buam, 3ad
il & fAU 1434 s dua, el HifT & U 401 Hrs wuv Qg gar+= fars Ao
H 7377 TS BUY fQU| WSdH AISHT H 19 TIAR HRIS BUY, AR 10T H 2943 HRIS Y
fRU| I YIS AT H 6050 RIS BUAT, XATH VR ST § 16248 HRIS BUAT AT
U 98- IUART ©, b # FHI B HH D BRU W Re F &T b AT T8l [

qr3ATT |
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HEIGH, Udh &l §% ol 3, O @8 s 9 SA1&T Al &1 34l T SR &
forg = firern 2 SR ASMIR & Y oa9R UaT gU 21 39 dR 2.44 AR DS BUAl BT YTaeT
A fHaT AT B1 I 7Y 3 | q) 91d gl it fAdra IS § 4079 HIS ST faam
AT BT ST AT ST BRIR ATSHT 39 db HHY 38 781 81 39 IR dTeil g U¥ic 59
AISTHT BT & QAT ST &1 &1 AN Yer=H= S 7 A & o o og xS ¥v 39 aR
g9C # WU BT U@EN @ g AR 399 [T IR W ITB A1 b © 6 fFwm @
AT QAT 9, 98 I AR IR d71 | U8el UIpieeh ATYT H 50 Hererd b &l W)
H3ATgST fHerar o, Safeh 3fq b Bl Ml 35 TRC PR & g 8l AR faaeh JaT &1 Her
3T B BN & &F H 42478 TS IUY A 51026 RIS HYU B} f&Am T Tl onft IF '
Ed o b Wl o1 fawy W 3fd § I AT, AT AG S B WRHR H Ugell IR <@+ Dbl
et o5 @t @1 Sw8ie yraffesar < 81 f59 <% # 70 WIS AN WAl B B H ol g 3R
ITHT g9l HH B, A1 I8 984 gUITT DI I 2| T BAR o H PV [FTv R 2.2 WIe
H IEHX 4.2 TR IF Ugd @l o, I8 AU Y H 9gd I Suafe gl fFamg Aremn 7 of
SreT 9 o1 raurE fhar R, o f g9 g SR B aR% I 96 B

H we YW ® Po Hew@qUl [AWAl B TRE UBT S IATHIGT HRAT arsd gl av
2016-17 ¥ fAf¥=1 Aol & S U941 U2 b1 fiel on, SWH W 24434 BRI BUAT 300
BRI B, 98 el e 21 st Jgara Sft we # 93 g1 W w5 "ew uew @ 3w i
SRR fQell <, A1l dHe WA U@ ATSHIS DI Sfeq YT {HAT ST b | MU 59 dR Yofd |
el e WAl P& B B A bel gl A U Wi Bl g b AR gART Wl Al
FHT &5 T 984 do1 deRrd g, fage te go1 dielerd gl 98t 9§ $B o g afg| #9
ugdl W Bl o7 fF WA W g b Y iR WeeA & foy e oF Anft oft| wr favam @
fh S IR 3T I8 ¢ SR « | g4 TR A fIFgpe H, ST WA M 7 e RS a¥ db
IaNIhTT ST o1, 39 S8 BRIs! Al I 2l 59 Sg Bl dieikera aif¥a foear oo siv
T8l ST 84 BRI URHHAT 8, S8l M@l AN 9 8, offh dasi glagw & &l e &l gfe 4
W d1 98 gS® 7ol §, X AAEd T8 §l T A BRIS Judl Bl Y HIoide bR
e WA BT WO B 3T Wi Hatery | Iqd! Wi e &t /i & g

JAT B U BN &3 H R USTS gl 3 UBIS H 98 goi¥ YS!l & Sia-oig
3R FAfedl €1 R sl ADIY Helfdernerd gl a8l & e SR Yfdede yammren & foy
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S 2l 3R 39 UES @1 99 fafdudr we & Wy # fAefia @) a9y, a1 9ga 9
IUAE S &5 & fov 8 Suft| 7Sy WRPR 7 @Mgc AR BN g9 7 21 S favg &
DT BIgC TSR BN &, oIfhT SU IR aTe GRI0T § 80 SireT a7 21 3 3oy gl
T fF 3y 3 U= 9Tg W0 § SiedR faRi HERT <

AT NG 6 8 & &85 7 a9 91 g, offhs SHGT Ul BAR ST 31T Bl S8
g gFeIR W warel A Bt RrErs 8 8, Wfh 39 ey gt H enfiel |8l fhar
g, zafoy 39 foxiy o1 o0 e g1 § =ea g 5 39 R gareat Rers aom |
A PR IHDBT GRET0T fhar S|

BN URT Harfer, UG, A iR Rewraer et €1 gn g Afeal w1 wRevr aned 2
AR AT St A U 9gd Sl SN (U B H ol WAl Wal AT BT ARH TS
fra g1 R omal @ 9 iR I8 U SiHiaed a9 37| el 98 & Ml akh & °id
frerfier & WRar # 7o fg vd fFaM gg STax gy R 2 § iR S9a IR0 &
fog &™ #R T El I8 T SRl §9 9@l 2l 81 918d § B WRG WRaR 39 B A 3R
AN FBI Sl IS el 8, S A& § AN 7ag |
AT [HTART 379 37T A DI |
£t Torer g : HEIGY, MY A1 FHS hd o
A |HGR 2 3T 37287 dieid §, $9ie] 3MTYd! al e et Qg <1 9o Bl
ft ore R : AEgT, # 99 UH-al SRV qar dredl gl 17 #Ae U9 8 e 84
ArerTRlt § SRNde dfRfthe TRIHR ATSHT & d8d 32 BRI Al dI 1,56,000 HIAS BUT H

fam a7 21 ¥® # I AN B qAET ATEAT € O FEd § 6 I8 ABR R B & gl T8
WRBR T8l U 3R YR Bl GH BR 6l 8, d8] A1 & WY T8 AR Weadl Y ol
8§ 3R S¥® doid Ui Afdd @l 1 THGT 9™ BT B &x Bl 2l sa3 faiferal @&r
BT GH Bl T Bl

AT [HTART ¢ 37T YU qTeh! B a1 foRgaR & & Qifog |

A o R H puEEE W A S 3 g iR S9d Adhed B g B DI HE AR
o 7= St 7 39 9ol | a1 &, $9ad oy S9a1 g=are FHRam gl
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"t I wg (a<iEwn) - GET &5 # wa b SR S Sl 3R UgEsl b 4
framt ofk @mmRal & fRal @1 Ry e w@a g9 wqa fear s =nfeel g9 @R © f6
BAR <7 #4301 AT 27 U, Sicell St S S S bl SATehiel & 3w & aolc UKd b
g, 39P oIy H I0T Aigds <dl gl Aol & oy e mie F e SR &1 37awR
U B B AR ¥ &g fear g1 e d WS gorm P Ay Af¥hd R
SRR e & foly IS e Tordl 9 &1 el S ¥ Bl H gl B R el
gS &, il 3T I IA-3TeTT JATded Foob el oAl TS| ARbR = et &l qarar <4 &
forg g férer A @rerm @t off won @ g1 L SN § guR 9 So e @ Rafy @
JER BN 9 Folc H ISR B W Ferar frerT| 350 RIS JAil DI Hierel Ui B
yraeT fama T 2l

9 goe H i iR fpaml R faRiy e foar & 8, S wden 3T § Rifd g )
sreferae Py MenRa 8 @ aoig 4 srferdwen &1 Aogdl fem smawad gl #% R 4
BB Fd FHT & T8 goic H PN AR fHami & &l R WHdR 9 &1 @37 1 51 WAR
7 fFaml @ oM U™ | W QN[ BRI ded @l 7, e foy fRaE W g TR e

3 B

9 golC I TG AR TR AIY-WY TRFD PR BT € W A U &1 98l U 3R At
R} BT [ISTell & BT =Non B g 8, g8 2019 b Ped BRI H B ATl U BRIS Al b
f ga—pT FehT 9T BT HINUN ARSI Had 8| HAN UR 379 db Pl AABTH 48 BRIS Bl
Td B P Y198 2

afgemet & fov Y 59 Ioic § HIH! BRIGH g9 &1 uau= fhar T g1 14 g
IHETS! WR AT ARG F7s N M & fIY TSR B G901 Y A1 HeA ¢l $9h
foY 500 PRre @1 FrEag™ a1 T Tl T AfZARl B B TR WY S BT BN @I
I 2 i g w1g vd Ry g ) A ) omrftl w ¥ sty Afddrdt v sreur @
PR € 3R Sk Ted ft FHOIR B B 39 gNIY W Affed fifed SMER of Ah |

" Speech was laid on the table.
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R & AGIRY F g golc 9gd & W ¥ Wy §H1 ¥ N9 W 98 3ol
BRI FHI | 5HD! SRA W 2] TA.ALELTE. B 5 FAR AIe g1 A Sl bl Hdl g3 Brfl|
w0 & A= wr H TR Gelll A AN Bl saTSl & oY fQeel AT s S Bl raegehdl

el BT 91U &, WRBR gNI Idd 2018 db, <Ldl. 2022 THh TAT 3T A B TG B

B HYUT WREF 2| AR 37 F241 Sit 7 I[oRE 57 H U URT Bl RATUET 9 qoIC H
B D1 yraeT fhar 81 59d foy § ST ged A i< Ball gl

AR A1 $ FOIC B YUATH &R I8 & i ABR Bl AT H FeIl q7 Tid 3
Ed e & DR SAD! HG BT BB w1 99 g |

Tg goie afeml iR fUes ot & W Hw! $B < aren gl Bic amaial o ff 51

gIC T Bl Med Y& fHAT g1 g9l YA B o AR FIOR H IBTl I 59 a1 Dl

THIOIT Rl © [ I8 qoic AR R aTdll & oY I8d WR1 2] goic § aRss AR 3R
fe@riai @1 Wt e e fbar gl

Yed & folv g dolc W g1 93 a¥ 91 9 MW duic ¥ Infia fhar = g1 e
ARAR X & AT B Gedhal ©l S- Al Gfemsii o1 oM, Yol &l & ArTel H§ 31
gIEN SN Bl IR, A M, Wd B DA, A gally & [olY PREATNAT & R
D! ST 39 e H goic § sl qWdR 8| T8 AT goie 8 3R (HiTad w0 4§ sa™ Yerd
BT TR el | ST Yol WM BIY g9 B A 91 © R Uh g BRI wUY el SIe |

9 UBR W Joic 1 RAgEdidT &) W o al © b U S8 9 T8 g9dr ©
fSIp! 59 gl | Wed 9 4 T3 21| JafY I8 Ioic Qdiiad 2 iR gadT yHIg Il fewrg
el < @1 ® Wfhe ffTad wu A gt e ol WY H fowrg usl URY 8l SIen | gifery
UH IR Y9: §9 doic T 99T B gU iR fad #3 &1 U aoie U9 & & oy g
< gl
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"t fon & (R): AR R WA S gr e QeI g avie- 2017-18 W
A o #341 Sff @1 g=gare <t g SR @R RAl gl AN Al |WT &F IR, Sl S
TeT T, RARRTT SR R el # g, fer I § v st &= § safey amm a9
H IR 9R ST &A1 &7 D1 ATeIDal gl H U Al FHT & &b foy fagar favor fre=
PR A &

1. [8R @ & 9 Rcii-vedl, &R, IR, AR, SMs, Aler<l, TdEl, T g
HITATYR b thell 1062 THRIR fhaMicR ed &1 Y-91, [T HeT &3 13,340
TARR fhaHier 8, ST & SIffdmad Ul & oIy gdpd ©l 81 & ¥, Ud 1T
S B RUIC I g A2 UPTe H 3T © [ & &3 W qofed &l U 4 qofed qae
S BT 50 TR MeABAT QX B Hehdl 8l IS AT AHRIT 8 FoTaeht wHe 5
T &7 H ¥ 15 WCHIER U MM &1 WA & AT & A7 $H a1h) a1
HUE T Y: AT ST AT BT FHG B & fofg S1faReh I o &l rawaehar
gl

2. I |91 &3 IR Terel IR q1e YHIfAT 2 3R Taell 89el & QR =91l §Y 9ol &b
Al g R ANRGT & AT § 9gd o4 8 W o & Bl gl 3aferg AR A
FAT & IR H pHAY: GIR G TERRE H Dsid /R S IRAAT Dl A IATTehhAl
g AT AP, FI-Ue d 48 B @ AToRY IRYATA & [l Pid goic gRI dle]
fPy S @ WX WA &F § WReT B WEAT D1 e 8 qebhdl ©] 3 qoie |
srfafRes emRifd srmdfed @t Syl

3. WHR goic- 2017-18 # fHAMI @ d QYA B4 &1 e fhar @ g1 W
G &F § DS I8 HA-HREMT el §, Hael WAl W & AMRT T Ud AR
&3 TErsl &7 ©l &9 & Ao & fau 9k ol snmatRa RiErE &g o asie
arafed fepar Syl

4. W AFEY &F IR & A AWRRE § By IS BT bls Had T80 ol gafery

P faeITery waa & e ¥ goie srdfed fhar S|

" Speech was laid on the Table.



08.02.2017 230

5. A AT &F 180 fhairier ofar 3R oW 500 fheliHieR &= # el © ofk X &=
H I A gl QoY &R A a1 ¥ O-g9 9 HIW BT JHAE THI0N DI SO
TSdl § FoI®! WRUTs § R AT did S g1 S/ AR A 6 96 ywifad B
qrel SAThT | S9-99 Ud 7Y Pt BT & o0 ore T | gore foum S|

3 AR fad #A St 4 SWRRh A5l & folg 9= g9ie-2017-18 #
3ffaReh &R < &Y A B §Y M qo1e-2017-18 BT AT el gl




08.02.2017 231

“sft JMells WOR (WUTe) @ Bwag doie 2017-18 W 9dl 9o <&l &, &1 M IR W R <
arel aoe @ qHAA H U eaR < w81 g1 wnae {7 W 8 |ran 8 {6 9§ 2017 @i
3 IoIC OF H IS IoMIad GIR B I8 TIR ST | qhs o & JRET qa1 37 At
ST @ A dlell WRBR @ a7 731 & Sieell St 7 (U gofc HINUT 3§ 9 DI WAl MM
TR B gl Al fe@rt & 6 oriifae gari o1 Rrafier s@ g% 8 arell 2 | fa< =0
St A 3 goie | g e fhar 6 o IoMIfae & &1 B9k WUl W o1 @t [ifdr eMm
A & W0 YIS e HR URA, U8l I8 A 20,000/ W A | eI A WRBR |
I8 TP HaH IO & | < Bl 3Mh g Bl R 3D Aogd PR & (ol I8
3T 3R ABAYUl HeA © | 39 doic & A1egd ¥ fad w2 S 7 o101 9 Sl ARBR @
B AP R H HH T Fhell § | b ARBR B HAT AH 2-3TR ARBR R Qe 3
WY daIdl & d1 7 had ISR & AR 97, dfcth faprd & R i ot 8 | A1 St
FH WHR B G P& A T I ¢ [h ISR & a9, 3ADI STaAd 89 <@ a8
T 37T wderor # < H frentt 3R 59 o doic # o &l e & T |

ay 2017 H U & WA AT IOIC AMT & {6 ST A a1di I R Jea a3 uel
PR BT T | ABIGAT, T qOIC DI WA TSI I I8 © b Q¥ DI AW SN DI AlD
o T w2 afews garl @1 werfiear @ T g1 I Aifed axe R § fE Sw
B T8 M 2w § o S & W veie ¥

#Edql & b ASTIR & Foid R HIE ARBR Bl W IR 8, HUST & © A1 &
Tl 3R PefduR I H AR Yol B ASH], <2 9 H 600 A Sral forell § ger+=
BT Dol B AR Iged WRA & 7w § faeg 7 wied iR 57K 9gm & forg aromn
T ¥ | goic @ fauwar § fF Sy qen i @ srefeavenr w Y R W s o o g
Tt 39 &5 ¥ I AN & Ay a9 @1 srded w9 25 Ufaed 9@ far T 7 | 3 I
2017-18 ¥ fa #=1 S 7 orqyfad ofa, Fqgfaa Sl 3R ARRAD] Bl BTl
Arorral & fharaa W ARy #eea fear § | gy ol & oy aieed 38,883 BRIS
W W IR 52,393 WU fhAT & SN oW 35 % b € | Aggfad Sronfaal & forg

* Speech was laid on the Table



08.02.2017 232

JMEe FQIHY 31,920 HIS WU AT § | Ui Al & ol 3f[des derdy 4,195
P B BT & | -Afel 3R Irel Hodtu & AU 3MdeT DI g 1,84,632 WU fha
T B, 14 ARG TSIV IS Bl H 500 BRI WA & A & ARI-A1T T WK
W Hfgel Al D WM AT | 3l TR ATl § IRHD IR FARSS JATAd 28 B9
Tial pT JYRIAK YIS SMYT BT IRATd fpar &, Sl 6 e urHior Uarsiel BRI & dsd
HRIAT ST

3T ¥ AT gole, HIG S Bl WRBR BT goic, o<1 HA1 &7 Sicell St Bl gRalear Bl
goC Yeb Wferd aoic €, 89 T ¥ BT Whd ¢ b I8 qoic o DI RiAqwl Bl el |
HOd B, <¥ & [JH™ & Iy B Sad I DI ¢ It THTHUAS 3R ST Bl
JBISEel BISNIT BT Toll 3 qoic B! fA9Wdr 8 | I8 qolc ARG Webd < b BART Wik
MRave R aRUE iR fRR srefarawen & w1 # fawRid & @1 € |




08.02.2017 233

“$f} AU AR (IGMTR): q¥ 2017-18 P Y Y AT AT HET GO WE WA A 59 A1
BT S & 6 AR il T 9HY W 37 9¢ I8 & O w0y dfkad sreleawe &
TR AT BT AHAT HRAT TS 8T 8] R SW@T SN A1 AR referawen a4l &3l 3 il 3
S e & @ 3R 9¢ B 2 fHf 3 A o T o fF ve o Foie 3w H
SIS IR BT I8 IR BT
B facEial 1. 31U Sieell St 7 3 ol H I8 el R o1 2 & s/ jIorifae
S T B9R BT ¥ 31 @l I MM HId B WU H U T8 B 9o, Ugel I8 AT 20
IR WY Y| 3R BH 2014 & d ABR P B DI JodidbT dY Al 84 @1 8RN b QAT
[IeR 2RIE I T T8l AT, 3R AT A1 I AN B DI Y Aoldd SeBIeATh BT JHTG AT
# I8 wwEE g uah fAefia ok S=iadlia <91 a9 & forg drommg, fem, ol
Al B & B, dfed 9ed wea@qul I8 'l ® 5 Anmn, frm, Fro e ard wed @t
FEuNICa i
qoic & ded # org T wHlemd B, Af w& fme A a e wifvent a6 g
S G IEATd HT AT FIRG BT 39 vy R Uge & $B SR B-UF BRO AN SIS
BT H ATH-JHIS RN, A TAY 3R ISRIR & oI W IRBR P SR R Y TAqT TG B
arefegaRel R Y Y A &9 <1 8, ¥R 9 gRh iR uRaRiar & foy fesiieeiare w)
BIHY gl
ST o S gote I8 arn w1 ® 6 20 SMaR), 2017 @RI & AgER BRI
el qor HeR 361 fAfee PRI STeR 8 M1 8, Sl a4 12 WEMl aeb AR & oy
Tch 3T Pex Fofid Brel &, i BRI 89 o= <2 &l (viRar &t [RUfa & Sar Ah |
AR <% fIed 3 ©al a4 AR <9 a9 T 8, S sl I8 Aid W W oA7| 31
AR < P! ARad BN & RSP & W0 H§ <@l S o 3l
R U4 a1 H- (SMywed) o1 dfeam fages aiika dRmax iR 39% Yo &g Wi
3R S=a e 1 & I AICl B e ST & oy 39 goic § wrawr= fear @ 2l
RET & faU mar, fRa™ @ Wed, THUEUHS Bl hfee Werdr, fefied oH-od

" Speech was laid on the Table.



08.02.2017 234

S, fUes @ iR Afarsi & mAfedr SR FieyaRel & I WRIGRI | FHIL
W BIHd B U AT FeTTH3] St & gRI 31 fA¥wR, 2016 BT HIYUT HI 75|

AR B UERT AR FAR ST &b Slidd WR I ol adT F9r & fafdr=1 af
fRIva: Ja@i IR HAGR TqHT § Fol BT FAR HEAT 3R S© SAD! &oal 9 aRfIT B
3R U H YER, Pl &9 3R ARSI BT & qRI8AT DI FAT HRAT TR
WRBR B g9 goic § qAHDpar |

qy 2017-18 ¥, HY Al hieT BT 10 @ FIs JUY & Rebrs WR R R B
T ® qe fhari Bl 31 AR, 2016 BT B TS 60 T B @IS ATHT BT H Ao Bie
Al &1 0T JatE GARad BT & oy ARBR a1 Aegacd] Fedrl dobi B AR dfba
JUTell &6 |1 [Hl 63000 HRIRA WA HiY hise ARRACAT F HRISABROT HRAT BARI
WHR B MAASH | wAd 97 AT & T8d @ H SRR 2017-18 H TR 40
TfRId 3R 2018-19 # 50 Hfererd fham S| 36 felw 9000 HRI$ BUY BT qoIc H Yraem
fopar T 2|

HA b i BfY A S AT 2017 P 10 @ ATeldl b1 b R/ DR forn
SO 3R A=A | AfRmell & 9rfiert 48 ufdwd I dedx 55 U & 8 8, A &
forg ardes s/ d@ &1 Walfdd 48000 FIs Y BT

TR gRART BT UThidd ATIaT A I BRI T 8Re], AT DI 81 DI WRUTg & oIg
THTE AT GRETT dF &I G B & fIY 1 dRg TIY & Ha” ¥ 100 YT & Ig1d
e MR W ggHA] ATIET ST IS AHE WhiF D YoM bl g Ry I9h
ey Heet @R [ 8 a9l

3 A BYY A AP P B BT Wl oF-a7 BT AP H B B AN TE BT R
DT FIRAT B GHEYYl T &b oy e AR 1 2, Forach 7red q Hial aromd
DI BT T b |
3fd H # dq URKAT HEBR AU qhed DI FHG HRAT AR
e B TRl YN T WY I W
uRads @5t arae tieht cTehR & 7\ o gl
I 9Tfh & HY BT W@ 3 B V& WA &
Al STelg Sty agi Srel snft @ iRt 21|




08.02.2017 235

SHRI SIRAJUDDIN AJMAL (BARPETA): Respected Sir, thank you very much
for giving me an opportunity to speak on the Budget, 2017-18.

I term this Budget, after going through it, utterly disappointing,
contradictionary and a complete gimmick. It seems that the Budget is prepared
keeping in mind the Assembly elections which are ensuing in U.P.

North-East has been totally neglected. I will tell you that it has been said
that millions of houses have been proposed for the homeless but all over Assam,
eviction is taking place. Poor people, who have been living in the Government
land for ages, are being evicted forcibly.

SHRIMATI BIJOYA CHAKRAVARTY (GUWAHATI): Sir, I have a point of

order. He has given the wrong information to the House. ... (Interruptions)

AT |UEfd @ 319 3T 99 WSV MY 98 99 qa1sy g 3idild ofyd! @Wise ifh
TSR I IMUfRT Bl

SHRIMATI BIJOYA CHAKRAVARTY : There is eviction of minority people
coming from Bangladesh illegally.
SHRI SIRAJUDDIN AJMAL : Let me talk, please. She is taking my time.

She is not telling the truth. There are no Bangladeshis. People have been
shifted in the morning ... (Interruptions) Sir, let me talk. She is taking my time.

Madam, you have no humanitarian consideration. ... (Interruptions)

AT [HTAR ¢ IE 91 Slep 8, olfeh 31T I8 aleid Il
SHRI SIRAJUDDIN AJMAL: This is a democratic country, and you all are
playing like dictators.

Respected Sir, may I say that people have been evicted overnight without
having made any provision for their rehabilitation? They have been staying there
for ages. Every year due to the flood and erosion of Brahmaputra, thousands of
people are rendered homeless, and the Government has not done anything for
these people till today. We do not mind uniform eviction for everyone. But, no,

this is selective eviction of only the minorities. Only two communities, the
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Bengali- speaking Hindu people, are being evicted. That is why, she is objecting.
Now, I feel that this has to be taken into consideration.

Respected Sir, basically, flood and erosion is the worst problem of Assam.
The AIUDF has demanded Rs.20,000 crore for flood and erosion rehabilitation,
and for all the people affected by flood. Their patta land should be given in their
names. This is what the AIUDF is requesting. Fund for the construction of Dhubri-
Phulbari bridge is required. This issue has been going on for quite some time.
Dhubri-Phulbari bridge over the river Brahmaputra will connect the States of
Assam and Meghalaya with the rest of the nation.

Shri Nitin Gadkari, the hon. Minister of Road Transport, has assured
construction of the bridge at the earliest. So, we are hoping that the Government
would announce the fund for the bridge construction immediately.

I will now make it very short. I will give you 10 demands of the AIUDF so
that I make it very short to give other Members also a chance. Sir, once again, |
thank you for your intervention. I urge the hon. Minister to consider my humble
demands. I request you to make mandatory budgetary provision or special
allocation for the North East, particularly for Assam terming as Economically
Backward Zone at the earliest.

I would like that the Central Government should declare flood and erosion
by the Brahmaputra and its tributaries as National Calamity and ensure separate
budgetary allocation for it.

I request the hon. Minister to activate separate North East Industrial and
Investment Promotion Policy now onwards. It was there till 2014.

It is also requested that funds should be allocated for Re-opening of Rupsi
airport in Dhubri and also other airports of Assam. Funds for modernization and
development of Dhubri Port should also be allocated.

I wish you to assure a separate national policy to create sufficient
employment to the educated unemployed youth especially of the North East

Assam,
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I humbly request the hon. Minister to provide budgetary allocation on the
basis of Sachar Committee Recommendations regarding development of
minorities and ensure required compensation and alternate rehabilitation to all the
victims of all ethnic violence along with internally displaced people by river
erosion in Assam.

I also request you to extend railways from Bongaigaon to Amingaon via
Abhayapuri, Barpeta and Haju in Assam.

HON. CHAIRPERSON : Please conclude.
SHRI SIRAJUDDIN AJMAL : Sir, I finish in one minute.

I request the hon. Minister to allocate sufficient funds to activate all sick
industries in the State including Nagaon Paper Mill, Cachar Paper Mill and
Jogighopa Paper Mill.

Last but not least, I request him through the Chair to set up one Aligarh
Muslim University (AMU) campus in Assam at the earliest.

With these words, I thank the hon. Chairman and conclude my speech.
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*SHRI PRAKASH B. HUKKERI (CHIKKODI): I would like to say that the
union budget is presented at an important juncture when there has been a thrust by
the government for a digitised and a consequent cashless economy with the
demonetization of high value currency notes undertaken in November last year.
About 100 people have died for various reasons owing to this act of
demonetization. But there is no compensation announced by the government for
the families of deceased people due to demonetization. It has left everyone
including farmers, business and salaried class disappointed without fulfilling their
aspirations after the dark days of demonetization high value currencies in the
country.

In this year though the allocation under the MGNREGA is made to Rs.
48,000 crore, it is not sufficient as the number of household is increasing to seek
jobs under the scheme. Moreover, individual worker is not going to get more work
or more pay and that is a big disappointment for landless farm workers. Instead of
mixtures of the works given under the programme, the government need to craft a
cohesive plan to create proper infrastructure in rural areas benefiting both the
community and the workers.

First of all, I would like to point out that the budget exercise is a mere
jugglery of words with regard to agriculture sector. Allocation of Rs. 10 lakh crore
might be a phenomenal amount but when seen against the size of the farm
economy and the fields of action involved, the allocation is just a pittance.

There has been too much talk on crop insurance but too little has been
received by the farmers who have lost their crops. Farmers are demanding the
waiver of all crop loans sanctioned by nationalized banks. As per the available
data about farmers of the state, they availed about Rs. 29000 crores loan from
Nationalized Banks. However, the Union government has not taken any step to

waive the farm loan availed by our poor farmers from the Nationalized Banks.

* Speech was laid on the Table
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Increasing the allocation for crop loans from Rs. 9 lakh crores to 10 lakhs crores
will only keep farmers eternally debt ridden.

With regard to MSP and Remunerative price, I would like to point out that
there is no scientific and comprehensive mechanism put in place to fix Minimum
Price and also no steps is announced for providing remunerative prices to farmers.
Besides, there is no word about implementing the M.S.Swaminathan Commission
recommendations on fixation of farm produce, providing for 50% profit over and
above the cost of production. I would like to ask the hon'ble Finance Minister that
in such a situation "how the government would achieve its object of doubling
farmers income without ensuring remunerative prices for farm produce". How can
it would be 'Achche Din' for our farmers.

As far as farmers suicides 1s concerned, I would like to draw the attention
to the fact is that hundreds of our farmers committed suicides in Karnataka as well
as other parts of the country due to shock over crop failure. The families of
deceased farmers should be given adequate compensation to mitigate their
agonies.

The Budget missed out on giving any additional income tax incentives to
first-time home buyers or providing higher tax savings on housing loans and house
insurance premiums. Nor did it raise house rent deduction limits. In the wake of
demonetization and the huge money deposited in the banks, people were looking
forward to an increase in income tax exemption limit. There were also multiple
requests for the revision of tax slabs pertaining to senior citizens and super senior
citizens (above 80 years).

However, 1 welcome the steps taken by the Government for giving some
direct tax relaxation to the lowest income earners, and it gave clarity on the
designated beneficiaries under the Pradhan Mantri Awas Yojana. A new Credit
Linked Subsidy Scheme (CLSS) for the middle-income group with a provision of

INR 1000 crore in 2017-18 was announced. Also, extension of tenure of loans



08.02.2017 247

under the CLSS of Pradhan Mantri Awas Yojan (PMAY) was increased to 20
years from the existing 15 years.

In the Union budget, the Government has sought to incentivize greater use
on non-cash transactions for small businesses by lowering the tax rate on
presumptive income to 6% from 8% for all non-cash transactions. The hon'ble
Finance Minister also announced tax mobile PoS (mPoS), fingerprint readers and
iris scanners. I would like to point out that the government should have given
FULL exemption in taxing to incentivize users to adopt non-cash transactions for
small businesses instead of lowering it from 8% to 6%. The additional expenses
involved in cashless transactions, like charges imposed on online transactions and
withdrawals at ATMs will be a huge burden on common man. This is an
indication that the government doesn't concern over the pain and the difficulties
undergone by the people during the demonetization period.

The Union Government has reduced the number of schemes for Scheduled
Castes from 294 to 256. In the year 2016-17 the total schemes for Scheduled
Tribes were 307. It is brought down to only 261 in 2017-18. Only 11 new schemes
for SCs and 8 new schemes for STs has been introduced in 2017-18.

Allocation for children in this year's budget has sadly remained unchanged.
It is a dismal 3.32% of the total Budget being allocated to children. I would like to
point out that there is a need for a transformational change in the education system
of the country. However the allocations for children have seen a meager increase
to Rs. 71,305.35 crore this year from Rs. 65,758.45 crore in 2016-17 Budget.

There are 10,80,757 elementary schools in our country. The allocation for
Sarva Shiksha Abhiyan, (SSA) in this year's budget is up from Rs. 22,500 crore to
Rs. 23,500 crore. If it is distributed with the number of elementary schools, each
school gets pittance. Farmers expected some big announcements for the
agriculture sector- thrust on improving irrigation infrastructure including inter-
linking of rivers and enhancing water storage facilities. However, no such steps

are taken by the government in the budget.
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The Indian MSME sector contributes about 45 percent to manufacturing
output and accounts for about 40 percent of exports. The sector has vast potential
to transform the business landscape of India. The MSME sector, which employs
106 million people, is taking major strides in staying competitive and making the
most of the opportunities that will contribute to the growth of the country's
economy. However, the union budget has nothing specific to revive the struggling
MSME sector.

The Government had in September scrapped the 92-year old practice of
presenting a separate railway budget and decided to present a combined general
and railway budget for 2017-18 on 1 February 2017.

Major chunk of the allocations have been made to line doubling, including
Hubballi-Vaso-da-Gama (Rs. 250 crore), Hotgi-Gadag (Rs. 138 crore), Hubballi-
Chikkajajur (Bengaluru line)- Rs. 198 crore, Arsikere-Tumakuru (Rs. 138 crore)
and Yelahanka-Penukonda (Rs. 120 crore) under South Western Railway (SWR)

Despite fervent demands to operationalise the new divisional office
announced at Kalaburgi, only Rs. 1 lakh has been earmarked for creation of
facilities under Solapur division of Central Railway.

SWR got meager allocation (Rs. 3,146 crore) compared to neighbouring
zones - Central Railway, Rs. 6419 crore; South Central Railway, Rs.5,598 crore
and Southern Railway, Rs. 5,785 crore.
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" SHRI RABINDRA KUMAR JENA (BALASORE): At this crucial juncture
when the global economy is showing lukewarm dynamism and signs of slowdown,
this budget had a lot of expectations in terms of revitalizing the economy and
sentiment in economy. As part of my submission on the budget I would like to
dwell upon few selected areas with regard to the budget and the overall macro
economy.

At the outset, I would like to congratulate the Finance Minister on
increasing expenditure, which was needed to propel the economy forward. The
Fiscal Deficit is pegged at 3.2% and Revenue Deficit at 1.9% for the year 2017-
18. This shows good balance maintained and intent to moving towards a robust
and prudent economy in the near future. This, in my view, will go a long way in
lending credibility to our economy, not only in the eyes of domestic stakeholders
but international rating agencies also.

The budget has announced that Corporate Tax rates for the companies
below an annual turnover of Rs. 50 Crore will be reduced from 30% to 25%. This
is said to cover 97% of the firms in India, which is a much needed boost to the
MSME sector which is reeling with undercapitalization and lack of timely credit.
Income tax rates have also been slashed by half for the lowest bracket, which is a
much needed relief to the common man.

The nation was taken by storm on November 8" 2016, when the Hon'ble
Prime Minister announced the demonetization move. This step is said to have been
taken for the following reasons: to reduce the black money in circulation, bring
into the system a part of that cash, help reduce the counterfeit currency circulation
and stop the financing to terror outfits. While one needs to wait and see how these
said positive impacts pan out in the long run, the short run impacts have been more
or less on the negative side. There are three broad areas of immediate concern
which needs to be discussed in depth at the moment: One, the inconvenience

caused to the common man, especially the poor and the middle class. Long queues
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and prolonged waiting hours at the bank and ATM's have caused a lot of worry
and anxiety to the common man. Every bank was characterised by very long
queues and waiting hours for the people to exchange old notes or to deposit their
money. The ATM's are also witnessing unprecedented waiting times for the
common man to draw cash. The effect of this has been that many people's day to
day life has been disrupted and daily workers and poor are made to take leave and
stand in queue for cash.

The impact of Government withdrawing Rs. 500 and 1,000 currency notes
from circulation was visible across urban Delhi with people facing inconvenience
in buying milk, vegetables, medicines and other daily essentials and in commuting
in auto-rickshaws and taxis. If this is the case in our capital, what could be the
trouble the people face in rural areas? States with a high rural population like
Odisha are still facing maximum inconvenience. Though our hounouable chief
Minister Shri Naveen Patnaik is taking all possible actions to minimize the
inconvenience, we must accept the fact that this move has definitely shaken up the
normalcy in the society.

It is to be noted that many Chief Ministers including the CM's of Bihar,
West Bengal, Kerala, Delhi and many others have expressed that the common man
is facing some problems with this move in his day to day life. Two, planning and
preparation gone in before the move was taken. It is a well-known fact it is
required to be well prepared before such a huge move is made. Especially, when
the move is related to the day to day functioning of the common man. When
seeing the magnitude of problems faced by the people, one is forced to question
the level of preparedness before this move was taken. Many ATM's are still close
(One week after the decision), banks report lack of cash and turn down many
people, rural banks still report very low cash to offer the people and so on.

In a nut shell many parts of the country had come to a standstill in
November on December 2016. How come such a big step was taken without

preparing and increasing the capacity of the financial system to cope with such a
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huge pressure, is a question which we need to address? The third is the impact of
this move on the economy. This move has created a situation of liquidity crunch
especially in the hands of the middle income groups. In the short run, this has
caused the GDP to dip from 7.6% to 7.1%. On the other hand, if this problem
persists, a purchasing power crisis may loom large. Also, after the move was
announced the markets have been adversely affected.

The Indian markets have fallen a bit more than other emerging markets in
Asia. The S&P BSE Sensex is down by 3.8%, which is more or less than all other
Asian emerging markets. MSME business houses are facing a cash crunch and are
not able to make payments for both procurements and finished products.
According to a report by All India Manufacturing Organisation, in the first 34 days
since demonetisation, micro-small scale industries suffered 35 per cent jobs losses
and a 50 per cent dip in revenue, according to a study conducted by India's largest
organisation of manufacturers. The study has also projected a drop in employment
of 60 per cent and loss in revenue of 55 per cent before March 2017. Therefore |
request the Government and RBI to come out with a immediate plan to revive this
situation.

Next, I would like to focus on an area on which I have been stressing on
various platforms including a letter to the Health Minister and Finance Minister.
The 2002 National health policy had set a target of increasing the health
expenditure of the government to 2% of the GDP by 2010. It is unfortunate that as
per World Bank data we still spent only around 1.3-1.45% over the last few years.
In 2014, it stood at 1.4%. It is to be noted that the world average stands at almost
6% in 2014. The trends of health expenditure in countries all over the world in
comparison with India throw up eye opening revelations. In 1995, the Government
spending on health was 1.7% for China, 6.5% for the European Union, 5.4% for
Japan, 1.4% for Singapore, 5.9% for United States and 1.05% for India. If we fast
forward to 2014, almost all countries have picked up their spending on health,

realising the importance of the same, Now, the public spending on health as a
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percentage of GDP in China stands at 3.09%, 7.8% in the European Union, 8.5%
in Japan, 2.05% in Singapore and 8.2% in the United State. However, we are the
odd man out here by spending only 1.4% of GDP. Even if one considers total
health expenditure as a percentage of GDP and not public expenditure, the
situation is similar, if not worst. In 1995, the total expenditure on health as a
percentage of GDP stood at 3.5% for China, 8.3% in the European Union 6.6% in
Japan, 2.9% in Singapore, 13% in the U.S. and 4% in India. As stated earlier,
every country realised the importance of health and infused more money into this
sector. By 2014, the figure in china stood at 5.5%, 10% in the European Union,
10.2% in Japan, almost 5% in Singapore, 17% in the U.S. and for our country the
figure increased only very marginally and stood at around 4.6%. The most
important and worrying aspect is that the gap in health spending as a percentage of
GDP between the world and India has kept increasing from 4.5% in 1995 to 5.2%
in 2014. It is to be noted that manufacturing based industrialized countries such as
China and Japan have also spent more than us in the health sector. The Union
budget of 2017-18 shows an increase of 23% in the allocation for healthcare, when
compared to the previous financial year. The 2016-17 budget had also shown an
increase of more than 20% in health allocation. But these figures are quite
deceptive when you consider the overall picture. The budgetary increases are
shown against the previous year's figures and when you realise that an
unprecedented cut of 13% on the budget allocation for health in 2015-16 was
announced, it shows the hollowness of these apparent increase. Moreover, when
you consider the health expenditure of the government - in real terms - at 2005-06
prices, the spending has shown only marginal increases till 2013-14, and has been
consistently lower thereafter. All this shows that in the complex prioritisation
matrix of the government, health is accorded a lower priority. Therefore I urge the
Government to prioritize the health sector and increase the public Expenditure on

Health (% of GDP) to at least 2.5% within the next few years.
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The manufacturing sector occupies a very important position in India's
economy. After the 1991 reforms, the service sector boomed and recorded fast
growth. In the meantime, the manufacturing sector has been slowly growing into
one of the stronger sectors in our economy. India is looking at becoming a
manufacturing hub in the world, overtaking China and others. In this background,
the Honourable Prime Minister Launched "Make in India" scheme after assuming
office which aimed at boosting the manufacturing sector and thereby providing
large scale jobs to the youth of India. After three years, however the sector is not
showing any considerable improvement. In fact, data reveals that the sector is
suffering and is critical, which needs large scale course correction. The
unemployment rate has hit a 5 year high and stands at 5%. According to the fifth
annual report, unemployment survey at all-India level, about 77 percent of the
households were reported to be having no regular wage/salaried person. The
unemployment rate has been estimated to be 5 percent at all-India level under the
UPS (Usual Principal Status) approach. The past unemployment rate was 4.9
percent in 2013-14, 4.7 percent in 2012-13, 3.8 percent in 2011-12. Labour Bureau
did not bring out any such report for 2014-15. This shows a steady climb in the
unemployment rate in the last few years. This also shows that Make in India push
has had no impact in bringing down the unemployment levels. In turn it has
increased marginally. This indicates that India is moving towards a "jobless
growth path", even though it is growing at around 7.6%.

On the other hand Industrial growth during the first five months of the
current fiscal year has been the lowest in at least 10 years, according to the Index
of Industrial Production (IIP). The industrial growth was 0.27% during April-
August 2016, the lowest since at least 2007-08. Moreover, industrial growth so far
this fiscal year has been even worse than during April-August 2009, immediately
after the Lehman crisis. Far from a recovery, the IIP data indicates a deepening
gloom in the industrial sector. During April-August this year, the manufacturing

sector contracted by 1.18%, the worst showing in at least five years. The
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contraction has been the most in capital goods. For consumer non-durables too,
growth has been the least in the last five years, with the drought in the last two
years bearing part of the blame. Consumer durables are the only bright spot in the
industrial sector, although here too growth in the first five months of the current
fiscal year has been lower than a year ago. Additionally, the latest RBI data
releases points to a slowdown in the manufacturing sector as its order books
(where orders are registered) have declined year-on-year. A negative growth of
2.6% is projected for the last quarter of the 2016-17 financial year from the last
quarter of the previous fiscal year. In comparison, the 2015-16 financial year had
started on a high, with 10.2% growth in the first quarter of that year. It is also to be
noted that the exports from the country fell for almost 17 months continuously
before showing some positive respite in June this year. All the above and other
factual evidence suggests a large crisis, building up in the manufacturing sector in
our country. Given that, already agriculture is overburdened with labour and
services sector has its limitations to absorb large scale labour. Manufacturing
sector is the area which can propel the nation forward and provide mass jobs.

Also, it must be noted that the Government harps on skilling youth, but are
they job ready? Statistics over two years show that more than 1 crore people
underwent skill training, but job creation number are a mere 3-4 lakh per year .

The Government has been harping on doubling farmers income. Yes, a lot
of impetus and funds have been allocated for the same. The focus is on increasing
productivity and improving supply chain efficiency. However, we must
understand that the productivity income elasticity in farming is very low in India.
We must realise that disguised unemployment is a huge issue in Indian agriculture.
Therefore, in order to increase farmers income, we must generate huge jobs in
other sectors, which is not happening. No clear strategy is visible in the budget for
the job creation for our youth.

This Government talks about protecting cows, bringing in matter of faith

whenever there is an election round the corner. Government data shows that the
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grants allotted for upkeep of Animal Shelter houses for managing unproductive
animals have been coming down from Rs. 9,32,95481 in 2015-16 to Rs.
6,18,92,387. This is almost a decrease of 30% in two years. I feel the Government
raises these issues for poll bytes and is not serious. This is one among many of the
rhetorics which has not translated into action. Similarly the NPA's of banks is an
issue which has not been adequately addressed in the budget.

Having said all of the above, this budget has many positives and a few
concerns which it hasn't been addressed. Therefore, I hope the Government takes
these issues seriously and develop a holistic plan to revive and boost our economy,

with a focus on the common man.
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* SHRIMATI BUTTA RENUKA (KURNOOL): As I have perused the budget
proposals, I am both happy on certain aspects and unhappy on certain aspects.
Budget offers lot of optimism and is ray of hope for the middle class and
unemployed. Its focus on infrastructure is laudable. Proper and conducive
infrastructure only can attract investments which will further provide employment
and stimulate demand which will result in increase in growth rate. It has also
initiated steps to reform tax structure and as a first step, cut the rates of income tax
for the middle class segment. This will benefit substantial sections of our society,
especially salaried employees. Reduction in tax rates will stimulate savings and
demand. I wish the finance Minister should also have looked at reducing the
excise duty and service tax. Probably, the GST which is in the offing may have
held him back.

The budget also has raised expectations of the farmers by promising that
their incomes will double in five years period. However, there is no clarity how it
can be achieved without increasing MSP, which is the only source of income. For
any income to double in a period of five years, there should be an annual growth
rate of 20% in MSP.

In the last two years, the country witnessed unprecedented drought and with
no reliable insurance system in place and very low MSP for various crops, the
farmers suffered heavily. The Government should have come up with concrete
measures to improve the status of agricultural labour and farmers.

The Government fixed a target of Rs. 2.4 lakh crores for Mudra bank
funding to unorganized sector. This is a good initiative and requires close
monitoring in terms of implementation.

Next to agriculture, manufacturing sector employs largest workforce and is
an important driver of the economy. Unfortunately, there has been a sharp fall in
manufacturing sector, the sharpest in a decade. The index of Industrial Production

published every month by Central Statistical Organization (CSO) for the all-
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important manufacturing sector was 183.5 for the month of May 2014 and the
same has come down to 181.2 for the month of November 2016.

Textiles, leather, metals, automobiles, gems and jewellery, transport, and
the handloom sectors on which lot of rural labour depend have not got any
incentives in this budget. The job creation in these sectors is very low.

There is no mention of Special Category Status to AP nor is there any
mention about Railway Zone at Visakhapatnam. Similarly, no major allocations
seem to have been made for either Capital City for AP or for Vizag-Chennai
industrial corridor. We request the Government to kindly honour its promise by
granting Special Category Status for AP as early as possible. If promises made on
the floor of the House are not kept, the confidence of the people on democratic
institutions will erode. I request this government to keep the promises made in the
Parliament and offer special status to Andhra Pradesh.

I am also totally disappointed that there is nothing mentioned for the
backward region of Rayalaseema in this Budget. I have been persistently
requesting for setting up of AIIMS in Kurnool which was earlier capital of Andhra

and request the Finance Minister to concede this demand.
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* SHRI RAMESHWAR TELI (DIBRUGARH): I wholeheartedly support the
Union Budget, 2017-18, presented by our Finance Minister Shri Arun Jaitly ji. The
Budget which aims at welfare of the farmers, the workers, the poor, the scheduled
castes and the scheduled tribes, women and other vulnerable section of our society
is undoubtedly a welcome step by the government. The budget proposals will
certainly go a long way in eradicating poverty and taking the country on the path
of development. Moreover, the government's focused approach towards energizing
our youth will help them reap the benefits of growth and employment. As has been
mentioned by the Hon'ble Finance Minister in his Budget speech, demonetisation
of high denomination bank notes is a bold and decisive measure. This well thought
measure will help our country a great deal in eliminating corruption, black money,
counterfeit currency and terror funding.

The merger of the Railway Budget with the General budget is a historic
step. I congratulate the Government for taking this historic step as it would bring
the Railways to the center stage of Government's fiscal policy and would facilitate
multi model transport planning between railways, highways, and inland waterways.
Among the various measures announced in the Budget that would transform India
into a developed nation are the welfare measures for the farmers like issuance of
Soil Health Cards, a dedicated micro Irrigation Fund to be set up at NABARD to
achieve the goal, 'per drop more crop', expansion of coverage of national
Agricultural Market (e-NAM), provision of a Dairy Processing and Infrastructure
Development Fund, and the measures for the upliftment of the rural poor like
Mission Antyodaya to bring one crore households out of poverty and to make
50,000 gram panchayats poverty free by 2019 etc.

The increase in the allocation for the schemes like The Pradhan Mantri
Gram Sadak Yojana and Pradhan Mantri Awaas Yojana will give the people living
in the rural areas much needed succor. The increased allocation of Rs. 4,814 crores

under the Deendayal Upadhyaya Gram Jyoti Yojana to achieve 100% village

* Speech was laid on the Table
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electrification by 1** May 2018 is another laudable step on the part of the
Government which deserve appreciation. I would like to thank the Hon'ble
Finance Minister for making provision to provide safe drinking water to over
28,000 arsenic and fluoride affected habitations in the next four years. To give
impetus to the Government's policy of 'Sabka Saath Sabka Vikas' the Government
has proposed setting up of Mahila Shakti Kendra at village level with an allocation
of Rs. 500 crores in 14 lakh ICDS Anganwadi Centres. This is a very good step
since this measure will greatly benefit the rural women.

For the first time, in the Independent India, the Government has presented
a combined Budget - The General Budget along with the Railway Budget. The
Government's emphasis on major issues concerning the Indian Railways like
passenger safety, capital and development network, cleanliness and finance and
accounting reforms will definitely improve the standard of Indian Railways.

As a matter of fact, our Finance Minister Shri Arun Jaitly ji has presented a
very pragmatic and people friendly Budget that will benefit every section of
society. I express my heartiest thanks to the Hon'ble Finance Minister for his

visionary ideas which have been reflected in the Budget.
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* SHRI RAMEN DEKA (MANGALDAI): I welcome the general budget for
2016-17 presented by Shri Arun Jaitely the Hon'ble Finance Minister. Under the
dynamic leadership of our Hon'ble Prime Minister Shri Narendra Modiji, country's
progress in every front remarkable.

I do welcome demonetisation of high value notes. This was in continuation
of economic reforms as well as to curb black money, fake currency, to halt
funding to terrorists. This will eliminate corruption.

The budget proposal are divided under ten distinct sectors as follows:
Farmer, Rural Population, Youth, Poor and the Underprivileged, Infrastructure ,
Financial Sector, Digital Economy, Public Service, Prudent Fiscal Management,

Tax Administration. This is a scientific approach for allocation of funds.

The budget for 2017-18 emphasised on farmers needs as well as rural
population. We all are aware that a vast population of our country reside in rural
India.

There are many more schemes for the youths of this country and above all
schemes to uplift the living standards of poor and underprivileged are remarkable.
I thank Hon'ble finance minister for this act.

We have seen in last several years that the fiscal management was not up to
the mark. But, the present budget emphasised to bring Prudent Fiscal Management
in financial sectors.

The Government is committed to give a new thrust to infrastructure and
digital economy. Honouring the honest is a revolutionary step in this budget.

I am glad to note that central Government assured special financial

assistance for all round development of north eastern states.
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The present budget emphasised on communication system of north eastern
states by constructing highways, railways, and waterways. These will give a boost
to economy of north eastern states.

The following fund allocation will show how our Government is serious for

the development of north eastern states:

2016-17 2017-18
Ministry of Development of
North Eastern Region 48072 cr. 51026 cr.
Allocation for North Eastern Regions
across all ministries 32180 cr. 43245 cr.

Once again, I thank Hon'ble Finance Minister for his vision to
develop N.E. states. The budget 2017-18 will usher a new path which will
lead country's economy to a new height.

The country look forward our Hon'ble Prime minister Shri Narendra
Modiji who is a symbol of development. Under his leadership, the
Government took bold step to eliminate corruption which spread like
cancer in the society.

The present budget is moving towards punishing the corrupt and

honouring the honest.
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17.46 hours

BUSINESS ADVISORY COMMITTEE
39™ Report

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI S.S. AHLUWALIA): Sir, I rise to present

the Thirty-ninth Report of the Business Advisory Committee.
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17.47 hours
GENERAL BUDGET (2017-18) - GENERAL DISCUSSION - Contd.

SHRI NEIPHIU RIO (NAGALAND): Thank you, hon. Chairperson, for giving
me time to participate in the Budget discussion.

After the merger of the Railway Budget with the General Budget, it has
become a historic Budget. I congratulate the hon. Prime Minister for his vision,
dynamic leadership, and for bringing numerous, bold policy changes in socio-
economic and governance issues. It is a process towards transforming India into a
major world economic power in the world. I applaud the Finance Minister, his
supporting officers and advisors for their comprehensive approach and giving
importance to all sectors, particularly the weaker sections of society, to the most
remote areas and for the promotion of infrastructure.

Demonetization has been a landmark event for the economy of the country.
Notwithstanding downward GDP forecast for 2016, I am hopeful that the negative
impact of demonetization on the economy, its turnover, etc., will be over and
remonetization will pick up in 2017-18, as mentioned by the hon. Finance
Minister. The International Monetary Fund and the World Bank are optimistic
while projecting a higher growth in the following years. The long-term gains
should outweigh the short-term constraints. The avowed objectives of curbing
black money, terrorist funding, corruption, and counterfeit currency would have
been achieved by digitization of financial transactions with more transparency.

I am happy to learn about more than 48 per cent growth in allocations of
Central Ministries and the Department of North Eastern Region in the Budget of
2017-18 over the BE of last year.

Today, we are all proud that India is the sixth largest manufacturing
country in the world, up from ninth position, as observed by the hon. Finance
Minister and by the World Bank and in other international fora. In the context of

all these positive developments, I hope it will make our development inclusive.
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The Look East and Act East policy should be made a reality to bridge economic
development with the ASEAN countries benefiting the North Eastern Region and
the country as a whole.

The Eastern Nagaland People’s Organization (ENPO) and the Tribal Hoho
of three districts in Nagaland, and the Myanmar civil society have protested
against fencing of the international border between Nagaland and Myanmar.
Nagaland has 215 kilometres of border with Myanmar, from Pillar Nos. 139 to
146. In this regard, I have already written to the Prime Minister, the Home
Minister and the Minister of External Affairs. I had personal discussion with the
Prime Minister and the Home Minister. I am grateful that they have given an
assurance that they will listen to the voice of the people and the work of the staff.
We should win over the people and not antagonise the people who are living there.

The Naga people are still struggling to resolve the larger Naga political
issue. We are praying and hoping that the present negotiation which is going on
for the last twenty years will be consummated soon and peace restored.

For the last two weeks, Nagaland is facing problem because the voice and
the wishes of the Tribal Hohos are not respected and going against the spirit of
Article 371A of the Constitution of India, which gives them special protections. I
think, in this time, the Naga Nationalist Group is having a negotiation with the
Government of India. I believe, this is on the basis of Article 371A. It says:

“Notwithstanding anything in this Constitution and no Act of

Parliament in respect of religious or social practices, customary laws
and procedures, administration of civil and criminal justice involving
decisions according to Naga customary law and land and its
resources...
So, it should be respected by one and all. ... (Interruptions) 1 am one Member. I
represent one State and I represent one Party. Please give me a little bit time. |
have only two, three points.

In development aspects, the original proposal about the Trans Asian

Highway which was from Guwahati-Dimapur-Senapati-Imphal-Moreah to
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Myanmar has been diverted. We have no issue. But this should not be abandoned.
The express way to the last Eastern Region Difficult Area should be taken on
priority.

The new Railway project from Dimapur to Tizit, 257 kilometres railway
line has been in the Pink Book since 2013-14 awaiting for the NITI Aayog
approval. I hope, it would be done and will be given a specific care.

As far as Chiethu Airport proposal for the Capital Kohima is concerned, it
has been lying in cold storage for the last one and a half decades. I want this to be
given priority. It should be opened.

Please give priority to infrastructure, connectivity, human resources and see
that the State has medical college, engineering college, technical institutions and
centre of excellence so that our children can learn and come at par with the

national level.
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St B wHT W Wpel e o1 fQarenn ebetl| W B Sl e qb Bl RIEmd WeH BR A
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&3 WY W WM W § T8 6-7 el Fsd 21 89 Yo ARSDhdl dlersl Ayl i 15 &
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*SHRI MD. BADARUDDOZA KHAN (MURSHIDABAD): In this Budget, we
have expected that the Union Government will consider the problems of
unemployment, NPA and black money stashed abroad. Our Prime Minister has
promised for 2 crores employment every year but in last year only 1.5 lakh youths

are employed. It is a frustrating picture.

Due to demonetization huge amount of money has been deposited to
banks. Now Government want to lend this money to the corporates. But what is
the actual position of the banks. Banks are facing much difficulties due to huge
amount of NPA. Actually big corporates are responsible for this NPA.
Government is giving incentive to the banks. This NPA which is actually the
money of the common people. If again the Government lends money to the
corporates, NPA will grow and finally bank will face insolvency. If Government
lends this money to the farmers and small enterprises at an affordable interest rate
then it will help agriculture sector to increase their income and finally, it will

create more employment.

Regarding black money, this Budget has again failed to give any direction,
how the black money stashed abroad will come back? Government is announcing

about setting up of SIT and making some laws.

There is no mention about Sansad Adarsh Gram Yojana in this Budget. We
the MPs are now frustrated and not selecting any more gram panchayat for his
purpose.

MNREGA, ICDS and Sarba Siksha Abhiyan — thesse are the priority sector

for the poor. But the allocation of funds has increased nominally in these sector.

*Speech was laid on the Table.



08.02.2017 281

There was a necessity to improve the quality of Mid-day meal but in this sector

also fund allocation is not sufficient.

It is appreciable in this Budget that a sum of Rs. 6,000 will be given to the
pregnant woman. Again in agriculture, Government is declaring MSP for some
crops every year. But it is also a mater of great regret that the farmers are not
getting this benefit. However, the middlemans are capturing this benefit with the

nexus of purchasing centres.

So, I urge upon the Government to set up a mechanism in such a way that

the farmers can sell their crops instantly by cash or cheque.
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I PRI B ot & A1 difaleRe & a=a8 &1 RN ARBN Wl 3R BRI SRUAT
H AT B B Y BN BIfidt Jere #3541 S el (i o o Ay ... (Sraem)
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FehdT| 3 feiied T@eM & 91 & &l I T B a1d B A1 § Fa9 Usal 3718
FH b At hved! Tde, Td Nl #§ a8 iR dgel Whel, Ter Bl U AR
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" Speech was laid on the Table.
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e, HY iR SAA IS &3 H qoIc BT e HAd 25 Terd der & T § ife
< B AMfieh giraTe B R 3N Pge bR b AU st sifa argegeharn ot | g4t R
g g & faw § w9 25 gfoed @) gfg e R & 99 F & oy v B

BN 7 5D folU 0T SXET We B AT B




08.02.2017 286
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... (cgaym™)
HON. SPEAKER: I have asked it to be expunged.

... (Interruptions)

* Not recorded as ordered by the Speaker.
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fopar TR 21 S9N WRA B 4% UraR 99 BT G AIBT Her |

3edel HeledT, § 3fud HegH W e faw @At ofik Yot WA S | gnede el
A8, BIAifP qoIC H ¥d & (Y U g BRI$ o9dl Awel AR 95 AN gRATSIA B
forg @r T 21 Ifh AX SRl olih |WHT &1 Bl Udb URATSHAT - JHAT TR ¥ dSHIe dh
FHI YAd e el I auf § srcd! g8 ol Usd v Ydd doic | 39 Ao & fog 25
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RS TIY A T ¥, Afh ol a8 Wi AT AT & U Ul g8 T B 9 o W@ §
foF TS WRBR IR P WBR B S @S da) HHS 1, SHD Tq1EqH | 8 N g
Eall

3reme weledl, A% 39 favy W eRAn & gey HAl Al e’ offd WeeR St ¥ Al
I g8 &l 98 URATSHT HY & DI S X1 § AR U 99 Aofae gl 9 @1 9R Q2T Bl
€T @1 ST 8, offdhs § H31 Sl bl g1 aren fh 4R Al 91 & &1 A1 faem | 4
TR ST et & QAUATST &) A% &7 D1 Sial o diordt b1 g1 g8 e 21 # ot |re
RISRSIECIC BT IERECID I

Jregel waedT, AN Iexoiy famy d=t ofk weme #3) o ¥ wieAT § 6 39 Yed ofgH
Bl 3R & A S| aga-agd ggarg|

HON. SPEAKER: Now, Shri N.K. Premachandran Ji. You will be given only five

minutes. Yesterday, you spoke. You have been given enough time.
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SHRI N.K. PREMACHANDRAN (KOLLAM): I have given a notice questioning
the merger of Railway Budget with the General Budget. But, unfortunately, at the
time of presentation of the Budget, this matter could not be taken up. So, kindly
allow me two minutes bonus time.

Madam, first of all, I would like to place on record my serious objection to
merging of the Railway Budget in the General Budget without following the due
procedure which is being accepted by this august House. The Government is
violating the convention of this House which is being followed since 1949.

The Railways is playing a very important role in maintaining the integrity
and unity of the country. I do accept the observation made by the Government that
Railways’ share in the transportation sector is diminishing, that is why a separate
Budget for Railways is not required. In the year 1949, the Constituent Assembly
also adopted a Resolution in tune with the Resolution of 1924. In the year 1924, at
the time of the British Government, it was specifically stated and adopted by the
Legislative Assembly that the Railway Budget should be separated from the
General Budget, that is, the Railway Finance should be separated from the General
Finance.

In 1949, the Constituent Assembly adopted a Resolution in tune with the
Resolution of 1924. I would like to quote the resolution which was passed on 21%
December, 1949. Clause 1 of the said Resolution says:

“That the Railway Finance shall continue to remain separated from
the General Finance”

This is the Resolution adopted by the Constituent Assembly and it is still in
force. That is my argument. Also the subsequent Governments have adopted this
Resolution. As a part of it, the Railway Convention Committee was also
constituted.

My second point is, the 16™ Lok Sabha also constituted the Railway
Convention Committee (RCC) and it was conquered by the Rajya Sabha also.
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That is also in force. So, when we are merging the Railway Budget in the General
Budget, definitely this Railway Convention Committee becomes infructuous. So
my point is, instead of merging the Railway Budget in the General Budget, the
Government should have come up with a motion to abolish the existing RCC and
then only merge the Railway Budget in the General Budget.

This is the point which I wanted to make and I am seeking a ruling from
Madam Speaker regarding this issue.

Coming to the Budget, we all know that the Economic Survey is the
indicator of the macro and micro economic terms in our country. But the
Economic Survey is not giving a good picture about the economic situation in our
country. It is because it is stated that the Gross Domestic Product (GDP) for the
financial year, 2017-18 will be slightly down to 6.75 per cent from 7.5 per cent
which was 7.6 per cent in the year 2015-16. In 2016-17, it has come down to 7.1
per cent. What is the reason for the decline in GDP? It is only because of
awkward economic impact of demonetization.

Madam, kindly see the Economic Survey. As regards industry, in 2015-16,
the growth was 7.4 per cent and in 2016-17, it has come down to 5.6 per cent.
This industrial sector is the major area contributing to GDP. In service sector, last
year, the growth was 8.9 per cent and it is the same this year also.

As regards NPAs, today morning Shri Veerappa Moily stated that it is 9 per
cent. It is not 9 per cent but it is 12 per cent of the gross advance. It is higher than
any major emerging economy except Russia. The only positive indicator in the
Economic Survey is agricultural growth. I do accept it which is 4.1 per cent. It is
only because of the good monsoon which we have got.

With these figures in mind, I would like to know whether the Budget
presented by the hon. Finance Minister is addressing the concerns of the Economic
Survey. In my opinion, the answer is ‘no’. Basically, the Budget is indicating the
economic slow down which is being affected because of demonetization. The

domestic private investment has been sluggish. Stagnant trend has been accepted
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by the hon. Finance Minister. The domestic private investment in the country has
come down to 26 per cent from 34 per cent. There is a nominal increase of 6.5 per
cent in the Government spending. When we compare it with inflation, it would
come to 2 per cent to 2.5 per cent.

The agricultural income will be doubled by 2022, it was announced by the
UPA Government. Last time also, the hon. Prime Minister had announced that it
will be doubled by 2022. Let us examine it. During 2016-17, in the budget
estimates and the revised estimates, there is a decline of Rs.700 crore in the Prime
Minister’s Krishi Sinchai Yojana (PMKSY). When we compare it with the budget
estimate, it is less. The allocation is less for Per Drop More Crop Scheme also.
For Green Revolution also, it is less. It is less than the budget estimates. If we
want to double the farmers’ income by the year 2022, the agricultural growth has
to be around 7 per cent. The agricultural income of each and every family of a
farmer will be doubled by 2022 is only a rhetoric than a reality.

If you go through the centrally-sponsored schemes, MNREGA, PMGSY,
umbrella scheme for SC/ST, there 1s a marginal increase in the scheme for SC/ST
and minority and I accept it. There is an increase of Rs.500 crore for MNREGA
but for PMGSY, it is the same.

As regards allocation to States, 42 per cent central revenue has been
allocated for States as a result of the 14™ Finance Commission. But the
Surcharges and Cesses are increasing. It was 5.6 per cent in 2015-16 and now, it
has come to 9 per cent. The Surcharge and Cess are not coming under divisible
pool. Actually, the States are getting only 35 per cent and not 42 per cent. So, by
the right hand, you are giving and by the left hand, you are taking it away.

I have to make two suggestions regarding my constituency. One is about
the cashew industry. In the cashew industry, five per cent import duty was
imposed on raw cashew nuts in last year’s Budget. We have met the hon. Finance
Minister as a delegation from all the Parties. Regarding the KMML, the import
duty has to be enhanced.
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*SHRIMATI APARUPA PODDAR (ARAMBAG): The Government had been
busy in dismantling the noble structure of federal system since long. The Budget
has shown the new Avtaar of the Government in this regard by curtailing financial
presence of the States to much below level than the expections.

The Government which made hollow promises about federalism, have
delinked various schemes from central funding. Most alarmingly, the Budget has
nearly marginalised the Scheduled Castes and Scheduled Tribes as well as women
of the country.

“Plan” in the Budget for determining the Scheduled Sub Plan and Tribal
Sub Plan left in a confusion after the removal of the plan and non-plan categories.
An efficient, transparent and accountable formula to sustain SCSP & TSP have not
come to the Budet, as was expected. UN appreciated Kanyashree scheme meant
for the girls by West Bengal Government. Grants of Rs. 1000 crores just for one
State and fund allocated in Beti Bachao Beti Padhao is much less amount for 29
States and 7 Union Territories.

Budget Falls woefully short in its response to the jobs creation for our
youth. In the Railway segment availability of drinking water and clean toilets in
the Stations are much needed priorities than providing Wi-fi facility. Whereas my
State is concerned, it has been dumped by not providing enough funds for the
earlier sanctioned project. Those could have develop the economy of the State.

We have a long legitimate demand of setting up of a Central Agriculture
University in West Bengal.

We hope the Union Government to set up more institutions and sub centres
of CRIPA, IISER, Rice Research Institutions in West Bengal for boosting up

agricultural production.

* Speech was laid on the Table
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State funded elections are a necessity for weeding out corruption in this
vibrant democracy. But the Budget could not show the way. The Indian economy
has been tied in knots. Growth has slowed as a result of demonetization. We find

no road map for the nation. I oppose the Budget.
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sit AN v @A (qfen) @ A eema Sft, BAR fad w5 St 9 S gfoefie iR <9 @t
BIATH PR Tl goic U9l fham 2, H IS oy I 9918 <1 gl 5898 arivl fas W
faeIy SR faar M §1 ‘|ad A1 FahT b’ & dG8d G a1 Bl e @l T Bl
T HAT 3MMAT TS & d8d goic Bl 20936 BRIS BUA A IHR 29043 B VU B
fom A € S I 45 Ui € SR 99 aY 2022 d6 G AN B BRI [T Q)1 BT
23000 TS T A 1 BRI TR ADHM M BT e WG T g o o sret &7 v
B |

afgell Ud 91T fAhg & Ioic H 16580 HRIS U FQMHY 20755 HRIS fhar AT 2l
I 2l Y & d8d goIC Bl 22508 BIS B, W QAR 27131 HRIS $UI AT AT Bl
T WRA SN & d8d 12800 BRIS BU A IQIBR 16248 HRIS U (HAT 71T €| THMH
T AISHT B d8d 1441 BAS ST A FITHR 2250 HRIS ¥4 fobar mar 21 8Ra Hifa o &
foIU g9Te BT 10360 P T W TGTH 13741 HS %, fHA1 1 Bl A d1 10 o
PUY BT HY K0T Sl YIRS WR W IOl @1 11 8, IAA SIORdHe [harl &l By o
ST B TS| FIH I A9 ST 7e2H G B YT H QA7 T 7, 3 A BUA I B I
Dl fAepd PR Fad B AT 771 81 SN A8 BT Tl o, SA IS A W Ui ARG BU Bl
gerdx, 10 Hfaea 9 5 yfawrd fhar i 8 Oy S SHMER MUaR Sl 8, S9!l oty 8|

Y WSh IR IgeIT Dl U WY T TR WK fadr Tr gl SL.gwdl. &l 1 Jerg |
AN A & forg 3o i fowrE 18 2 iR Wuet iR | W) JMYR a9 &I 701 1981 Ot
S8 2001 PR S AW B A9 BRN| q&T AIST & 0T & 244000 HRIS I BT
graeTe fRaT AT B, SHH SRRAHG dRISHIRI B ISR e # Giaem a1 || arior &= +
ART Uolde & d8d 10000 HRrs $UY &1 HraeT™ fhar 11 21 s9a foy fsaem Wb ]
P e T Ry o &9 § @ arel o Bl Bidel BT 9l b 9 S7F ARG B O
B W aTal & foy iRl Sted & &1 S BT 911 T 8, I Se ARG ard 37T
R AR BIFT TSI 3R B BRIATS! P AT HRAT & 8| FHoAl &3 & (oY 35 Y |
RIS 3Mge BRb &Y ORI MY fTo7ell ST HRA &1 aaRal fo@rs s 8l IoHiad g
FI faffie 2000 $9F BT A AHIAH WSBAT MY 1 TS TRIG IRART BT TRET @1 4




08.02.2017 297

IR M & forg fem sriieg AT dF] @ T8 § e d8d 2019 d& 50000 il BT
RIS o 9 B Aebed o T 81 648 Rl H ol URE0T s G DI Gl Aed Il
AT &, IE 954 & WHA AT FHad g

Ifad S & Fearor @t Armrelt § 35 gferd @ gfg @t T Tl 38833 IR

BT W TR 52393 HRIS BYAT fhaAT AT B

fen, # oS &3 &1 e+ drell gl # A b fde B aredr g1 g9 doic |
gooids &3 @ oy faRIy dR A AR ABT ST YA DI AHAAT &l I8 A9 & Y Foie
48000 RIS FUY TSMT B, <l T YT Bl FHIW & oIy FoRAT Ja_i Bl Gerr ere &=
ST 7, W1 e 6 SR @ forg o s R M @ g e A Syl gy,
W e § 6 Yl @ <redeRul & oY 3500 BRIS ¥W & WG Bl Wigd- HN A
AR 3R i1 | PR TP Bl ABABROT Bl BIgdd A1 JRART & U [TIRIEH 21 IHhT
ofier HoR RSP P& BT A, I§ A% (e 21 Jaards fasr ars A1 ukee &1 7e7 fobarn
S, A §oads @ 9eslell ) 8 9d| 39 Y quHEl NErs e 3w et s
e S|

# T A BT PR ST I FHTK BT | AThdi D AT Dl XA [ | ge &
S, o oRE A wivig 3iR fagrad & Wi o e S 8 Ud 3 Al Bl A8 fear S
g, ST W I8 Ylawr & S| H 39 g9 H $HD! AN HRAT §| eoEe B YA DI A
& foQ & 3§ SEM A S| I8 O T hag) 8, WX I8 das a3 e ds
TS IS AET | UTS St 2., (aem)
AT STET& : HUAT MY 98 Y| MM 9 I HE & B




08.02.2017 298

"SHRI P.K. BIJU (ALATHUR): The big focus in Finance Minister Arun
Jaitley's budget appears to be to further the growth agenda for rural and
infrastructure development and push for job creation. Alongside, the budget has
attempted to bring in some relief to the middle-class, boost affordable housing,
and promote digitisation in the economy. Through the announcement of budget,
the government is pretending pro-poor. But what is the reality? Like all union
budgets, the budget 2017 also is long on promises but hides the real dynamics.

At a time when the common people of India are reeling under the disastrous
impacts of demonetisation, the Finance Minister has come out with a
contractionary budget which is likely to greatly exacerbate suffering of the
working people. In his speech, Arun Jaitley defended demonetisation, saying it
would increase revenues by forcing people to declare untaxed wealth, but
conceded that it had hit the economy. On Tuesday, the government lowered its
growth forecast for the year ending in March 2017 to 7.1 per cent, down from 7.6
per cent in the previous year.

The budget 2017 is simply misleading and directionless and the
Government has shifted it to avoid presenting the ill effects of demonetization. It
is misleading because it is based on the data of just six months. The data from the
third fisacal quarter, where the ill-effects of demonetisation will be visible, is not
included in it. The budget, and all the rosy figures the Finance Minister is
showing, is based on data prior to November 8, when demonetisation was
announced. The estimates and projections are thus wrong.

The Finance Minister repeatedly talked about doubling incomes of farmers.
This does not reflect any increase in outlays for agriculture. The allocation for
Department of Agriculture, Cooperation and Farmers' Welfare has fallen from
1.98 per cent of total expenditure in 2016-17 (RE) to 1.95 per cent of total
budgetary outlay in 2017-18. There is no increase even in the major flagship

programmes of the Government, and the Government seems to be relying only on

* Speech was laid on the Table
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the banking system for achieving this. Despite the major statements made by the
Finance Minister, actual spending on agriculture has hardly increased. Most of the
increase is a sleight of hand because an interest subsidy that was provided by the
Finance Ministry has been moved into the Agriculture Ministry's budget, 15,000
crores of it. The full increase in spending on agriculture has only increased by 0.01
% of GDP, that is to say, it has gone from 0.99% of GDP to 0.1% of GDP. It's a
tiny increase. Taxes forgone due to budgetary measures have gone up by about Rs.
30 thousand crores and are put at 2.1 per cent of GDP. It clearly shows the pro-
capitalist leaning of the Government. On the other side, the budget, which boasts
of a farmer's budget, is escaping from the sordid realities of the Indian agrarian
sector. The Government is showing a blind eye towards the average of 52 a day
farmer suicides in all India. As per the economic survey 2016, around 48.9 per
cent of the population is solely dependent on agriculture for their livelihood. It is
the biggest contributor of country's GDP with 17 percent of the total. But the
growth of the agriculture is only a staggering 2.2 percent. The nomenclature of
Agriculture also includes livestock, forestry and fishery. Considering this fact, the
actual growth of the agriculture would be farfetched from the current growth. It is
a shame on the Government that except sugarcane, all crops have been showing a
negative growth. Growth of rice is -1.6% wheat is -7.6%, pulses is -10.8%, ground
nut is -32.2% and only sugar shows a positive growth with 2.7%.

The latest Economic Survey presented clearly shows a deceleration in
economic growth, a sharp fall in demand for goods and services, massive job
losses, decline in farm incomes, and social disruption in cash-intensive sectors.
Demonetisation has resulted in large unutilized industrial capacity, with core
industries like automobiles, cement, steel, paper, aluminium and fertilisers having
been hardest hit, and massive unemployment. It is travesty that, in such a situation,
and despite having 40 million tonnes of public foodstocks, and a comfortable
current account deficit and foreign exchange situation, the government wants to

pursue contractionary fiscal policies. The proposal to reduce income tax for
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MSMEs with an annual turnover of under Rs. 50 crores ignores the
interconnectedness of the Indian corporate sector, and opens up a new avenue for
corporate tax evasion.

This budget has abolished the practice of plan fund and non-plan fund
classification. As the Modi Government consigns five-year plans to history, that it
would pose an existential threat to the Special Component Plan (SCP) for
Scheduled Castes (SCs) and Tribal Sub Plan (TSP) for Scheduled Tribes (STs). It
is disheartening to see the anchoring role of 'plan’ in the Budget for determining
SCSP and TSP left in a limbo after the removal of the plan and non-plan
categories. For previous year allocations, 16.6 % Of the plan budget amounts to
Rs. 91,386 crore as due allocation for SCs. This amounts to 4.62% of the total
Budget expenditure. Similarly, due allocation for STs amounts to Rs. 47,276 crore,
which equals to 2.32% of the total Budget expenditure. Taking this as the
benchmark for allocation, in the 2017-18 Budget due allocations for SCs stood at
4.63% and STs at 2.39% of the total budgeted expenditure, which is Rs. 96,638
crore for SCSP and Rs. 49,992 crore for the TSP. Analysis of the allocations under
the SCSP the TSP reveals a recurring trend of under-allocation in 2017-18,
wherein the SCSP comprises only 2.5% and the TSP only 1.53% of total
allocations, which is not even the half of the mandated amount. That means, out of
the total 21.47 lakh crore Union Budget 2017-18, a total of Rs. 44,246 crore for
SCs and Rs. 18,073 crore for STs has been denied by the central government. I
have raised this issue in the Parliament and argued for a special session on this
issue.

Rural credit is another important sector neglected by the budget. The actual
beneficiaries are not farmers but the corporates. In 2015, the Government had
merged the direct and indirect agriculture in to one under the priority sector
lending. Direct agriculture refers to individual famers or groups directly engaged
in agriculture and allied activities. The indirect sector is mainly engaged by the

corporates. Now the banks can meet their entire agriculture lending target-18
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percent of their net loans by lending it to corporates. That is why, even after
disbursing of 2 lakh crore by the NABARD in the last financial year, it was not
reflected in the agriculture growth. The budget is chanting farmer frequently and
helping the corporates by taking name of the poor.

The Finance Minister appears to be addressing the recession by creating a
housing bubble. The inclusion of affordable housing in the definition of
infrastructure will make it exempt from stringent provisions of land acquisition,
extend priority sector lending at subsidised rates to provide cheap land and credit
to builders, and include larger houses under the affordable housing are all aimed in
that direction. The reduction in capital gains liability by bringing the base year
forward to 2001 from 1981 is aimed at giving windfall gains to real estate
speculators and builders.

MGNREGA is one of the largest poverty alleviation programmes of the
government. Despite the deflationary conditions and in contrast with loud claims
made by the FM in his speech, the numbers in the budget document show that
there is no substantial increase in allocation for MGNREGA over what is
estimated to have been spent last year. Last year, it was 47.4 thousand crores and
this year there is only a marginal increase of 48 thousand crores, that means only a
meager 501 thousand crore increase. At the present time, the dues pending for
MNREGA by various states is more than Rs. 8000 crores. In my state Kerala, it
amounts to more than Rs. 300 crores. The meager increase cannot fullfill the
objective of MNREGA, especially in the post demonetization scenario that has
badly hit the employment prospectus of the rural poor.

Budget 2017-18 has been very disappointing for the education sector. A
higher allocation of resources for school education from pre-school to secondary
education was expected. But after a year of long waiting, school education has
been totally neglected in the budget. The budget has ignored the effective
implementation of the Right to Education Act (RTE) and a meager increase in the

Sarva Shiksha Abhiyan (SSA) budget- by Rs. 1,000 crores- is not going to help in
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any way to implement the RTE Act meaningfully. School education for children
aged between six to 14 years is a fundamental right in India. However, from 2010,
after the Act was passed, it has faced severe challenges in proper implementation.

Two deadlines of 2013 and 2015 have elapsed and the concern of non-
implementation due to inadequate resources continues to remain a major barrier to
universal school education. In this Budget, Finance Minister Arun Jaitley has
increased only Rs. 1,305 crores for the national Education Mission which
comprise of the SSA, the Rashtriya Madhayamik Shiksha Abhiyan (RMSA) along
with teacher training and adult education. It shows that the Government does not
prioritise primary and secondary education along with teacher training and
development, which form an essential component for achieving quality education.
A nominal increase of Rs. 300 crores in mid-day meals is also totally insufficient
to combat malnutrition among the millions of school-going children.

Unfortunately, after six years of implementation of the Act, only 9.5%
schools have been made RTE compliant across the country. It has been well
documented that millions of children are still out of school and that thousands of
additional schools are yet to be built while lakhs of teachers are yet to be recruited
and trained. Low allocation is hampering the quality of education in government
schools, which have a teacher vacancy of more than 5 lakh, and at least 6.4 lakh
teachers are untrained. Ten percent of the schools are single teacher schools, 30%
of the schools are without functional toilets for girls and 20% of the schools still
lack safe drinking water.

In gender terms, this budget disappoints because in real terms there is
decline in the spending of the women and child ministry. The ICDS spending has
declined even in nominal terms. The allocation for this year is Rs. 14,000 crore but
last year they spent Rs. 15,394 crore. So, that means that the anganwadi system
will be really very badly affected and state governments will have to spend more.

First time in the history of the budget, a 93-year-old tradition of a separate

Railway Budget has been scrapped by the Center. There are reasons to believe that
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the Narendra Modi Government's decision to merge the railway budget with the
general budget is part of the Government's larger strategy to privatise Railways,
India's largest public carrier. The railway is critical since its services complement
many other sectors and the broader economy. It commutes workers with less
charge, transport goods and food materials. Scrapping Railway budget restricts the
organisation's capacity and finally leads to the privatisation of services. Now, the
railway service charges are paralleling flight charges. The passenger and freight
fares are sky rocketing every year. Why the Government has failed to understand
that, even a small hike in passenger and freight fares will have multiple impacts on
the economy of our country. Why the government fails to understand that the
freight hike i1s the major reason for the sky rocketing inflation food price? Increase
in freight charges in commodities like coal, cement, steel would add to the cost of
production. Inflation of price of the cement and steel would further increase the
cost of construction. It will badly affect the dream of the homeless to own a roof
over their head.

The frequent railway accidents in country is shocking and hundreds of
people have lost their lives. Thousands of vacancies still remain vacant in the
Railways. Instead of filling the vacancies, the railway is outsourcing its services to
private companies that are not accountable. The safety and security of the Indian
Railway is really condemnable.

It is also highly condemnable the regional discrimination of the central
government with a vengeance. Kerala has been a historically neglected region for
railway. Kerala is a world-renowned tourist destination. It is also well known for
its beautiful religious destinations. But the insufficient funds earmarked for new
lanes, gauge conversion, doubling of lanes and electrification act as a major
impediment in the railway development of the stare.

In order to boost the Pilgrim tourism, a new service should be started
between Guruvayur and Mookambika. Gauge conversion of Dindigal-

Rameswaram is over and it is proposed to start a new train connecting
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Guruvayoor-Rameswaram via Palakkadu, Dindigal, Madurai. This will lift up the
pilgrim tourism in the South India and will have a huge revenue-generation step
for the railway.

The long-standing demand of the state for more trains from important
cities, a separate railway zone, track doubling and electrification, development of
Adarsh stations at Vallatholnagar and Vadakkancherry, has not been met. The
demand for Railway Over Bridges, at Kollengode-Oottara, Muthalamada under
Palakkadu division, Enkekkadu, Pottore, Akamala, Mulloorkkara under
Thiruvananthapuram division, subway at Peruvambu are also neglected. Kerala
has acquired 235 acres of land for the Kanjikkode factory. Even after laying the
foundation stone five years back, nothing has been done on that land.

The cooperative bank, which is the main source of banking for the rural
poor are hit badly by the demonetization. In Kerala, where cooperative movement
is a great success, the demonetization exercise has literally broke the poor man's
banking system. Through demolishing cooperative banks and subverting the noble
spirit behind the cooperative movement, the government is helping the new
generation private banks and crumbling the rural economy.

To sum up, this budget not only ignores but also imposes further burdens
on the people in the wake of demonetisation and widespread deflationary

conditions. With these words I conclude.
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SHRI PREM DAS RAI (SIKKIM): Respected Speaker Madam, I rise to support
the Budget placed by the NDA Government in this august House by the hon.
Finance Minister on 1% of February this year. I also welcome, on behalf of my
Party, the Sikkim Democratic Front, the change in dates. I think the move to get it
further ahead is a thoughtful one and I congratulate the Prime Minister.

The Budget has been modestly increased over the revised Budget of the last
year by less than seven per cent, perhaps representing the inflation rate that is
currently on. However, it is a good Budget in my view because of the prevailing
international and national sentiments in a depressed economic situation all over
the world.

I am happy to note the increase in the health Budget under the NHM by
over 21 per cent. This infusion is required if India must tackle the massive issues
of maternal and child health. Furthermore, new forms of contraceptives are also
being thought of. This augurs well for our family planning and especially spacing
program which now includes the injectable contraceptives as well. I would request
the Government to set up a Commission to oversee the work of family planning in
our country and monitor the progress actively. This is the need of the hour.

Coming to my State of Sikkim, I would like to say that it has suffered
immensely from the inverted award of the 14™ Finance Commission. This has
been brought to the notice of the Ministry earlier and they are seized of the issues.
However, we have not received any respite and hence through this House I would
like to make a request to the Ministry to make good the loss of over Rs. 1,500
crore annually for the last two fiscals.

Sikkim is doing well in all-round development but the fiscal shock that we
have received has been rude and very debilitating. Hence, many of our stalled
projects need to be restarted and benefits to the people of Sikkim restored. We are
hopeful that this will be the case.

I do want to state that we tied over the demonetisation issues rather well,

thanks to all-round support especially to the State Bank of Sikkim. This is a Bank
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which is the treasury to the State Government and has been a legacy of the
erstwhile Kingdom. Hence, it falls under the 371F provisions. I am glad that the
Home Ministry has helped us in this regard. We recognise this good gesture.

We now await the Bill in Parliament which will ensure reservation of seats
to our Scheduled Tribe communities, namely the Limboo and Tamangs whilst at
the same time expanding the Assembly strength to 40 with allocation of five seats
to the communities. The Bhutia Lepcha communities will continue to enjoy 12
seats reservation.

With these words, I support the Budget. Jai Hind.
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SHRI C.K. SANGMA (TURA): I too rise to support the Budget that has been
presented. Keeping in mind the situation that is prevailing in the country and in the
world as a whole, it is a very balanced Budget. Keeping the variables that we face,
I think, the Budget has been done very well.

At the same time, I too support the entire idea of bringing forward the
Budget. I think the Budget focuses on long-term aspects, like the investment in
infrastructure, investment that we are going to put in agriculture, etc. I think it is a
long-term based Budget.

Other people have talked a lot about all the other sectors. I would like to
come to my region of North-East. In the North-East the budget has gone up by
almost 35 per cent, according to the Budget at a Glance, which has increased from
Rs.31,422 crore to Rs.42, 499 crore, which is really a welcome move. At the same
time, I am very saddened to see that the amount that was given in the 2016-17
budget for the Autonomous District Councils of North East, which had a budget of
Rs.1,000 crore, was reduced to Rs.1 crore in the Revised Estimate of 2016-17.

As you are aware, we do not have the Panchayati Raj in most of the areas;
the tribal areas have Autonomous District Councils, and the Government had done
a very positive move by giving these funds to the District Councils. Now, by
removing this amount, by reducing it from Rs.1,000 crore to Rs.1 crore in 2016-17
will really affect the development prospect. At the same time, the Government had
reduced the Budget Estimates for this year for the District Councils from Rs.1,000
to Rs.500 crore. My request to the hon. Finance Minister and his Ministry is that
the change that has been made in the Revised Estimates for this year must be
brought back to Rs.1,000 crore. At the same time, the budget for this year for the
Autonomous District Councils should be increased further.

As you are aware, the District Councils which are there in Manipur,
especially in the Kuki and Naga areas, don’t receive any money or grant from the
Government of India. We, luckily as the Sixth Scheduled Area, receive funds.

These are elected bodies; these are people elected by the public; and without any
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funds today, today they are facing huge difficulty. This is one of the main reasons
why we are seeing difficulty in the entire North East and the kind of problems that
the North East faces. I always believed that if we wanted to have peace in North
East Region, we must bring development first. If development comes, peace will
follow. Therefore, the Government of India’s policy of Look East, the Act East,
and giving more importance to North East is welcome. Our Prime Minister has
been very focused on the North-East. I hope this process continues.

At the same time, the budget allocation for the North East Council also
sadly has not increased. It has gone down by Rs.10 crore from Rs.780 crore to
Rs.770 crore. I would request the hon. Finance Minister to increase the budget for
the North East Council.

You must be aware, Madam, there was a very sad incident where a North
East student in Bangalore was beaten up by certain people, the video of which
went viral all over. Even today in this country, if our boys and girls and students
from North East have to face difficulties like this, I think, it is very sad. Till today
no action has been taken regarding that. There was a Bez Baruha Committee
which made recommendations to increase the safety of North East people in all
the metropolitan cities. Some recommendations have been adopted, many have
not. I would urge that some investment be made in this and recommendations be
taken up.

Lastly, this is regarding FCRA. The Arch Bishop of Mumbai who has been
running more than 200 schools in and around Mumbai areas in Maharashtra have
not been receiving funds because the FCRA registration has not been renewed. For
this, we had to go, I myself had to go to the Joint Secretary’s and Director’s office

only to find out that the manpower in these offices are not enough. Because of
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this, more than 10,000-15,000 students are suffering today. My request to you

would be if the Government pays more focus, especially the Ministry of Home

Affairs have more manpower in these areas, these kinds of cases can be taken up.
With these words, I support this Budget. I thank you for giving me this time

to speak and participate.
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" DR. A. SAMPATH (ATTINGAL): First of all, I would like to express the pain
and anguish of the common people when the Government of India has decided to
end the 92 year old practice of a separate Railway Budget. A good precedent is
gone without any discussion in the House of the People. In a way, this is an insult
to the Parliament.

The Parliament is not an instrument of the executive just to get the nod or
an organ to set the records right. Our Railway is people's mode of transport. It is
neither a luxury nor a vacation. Every day, 12000 train services carrying 1.30
crores of people and having the 4™ largest kilometerage in the world-that is our
Railway.

After the President's Address, the next important business was Railway
Budget. We were provided about a dozen documents and books to enlighten the
public regarding the Railways. But, quite surprisingly, this year we received only
2 books for name sake- is it fair?

The budgetary support to the Railways is to be increased because it bears a
social cost of more than Rs. 25,000 crores per annum. Of course, just because of
the LIC is still in public sector even though it is facing the challenges of neo
liberal era. Railways can receive loan to the tune of Rs. 5 Lakh crores for the
projects with a gestation period of 30 years. But the General Budget of the GOI for
2017-18 envisages for a disinvestment to the tune of Rs. 72,000 crores. You are
not going to fetch pearls, but peanuts by this selling spree. Our economy was able
to withstand the cold whirlwind of the global economic crisis since the last 10
years because "we have a different system', I am quoting these words from the
speech of the then Finance Minister Dr. Pranab Mukherjee in the Lok Sabha. And
I have privilege to say that our Trade Unions and other working class movements
were the warriors who protected the PSUs and national wealth, who fought the
agents of loot and plunder, who came under the guise of disinvestment and

consequent privatisation of the public wealth.

* Speech was laid on the Table
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This Budget is the first one after the demonetisation of November 8™ 2016.
Those who praised the GOI predicted for a Universal Basic Income (UBI) scheme
for the poor, to the BPL families. But, it was miraculously absent! Why?

When we discuss this on the February 8" of 2017, 1t has been in the news,
that almost %4 of the ATMs in the country has gone dry. Is this an agenda item for
a "cash less economy?" The Finance Minister does not tell how much of new
currency notes were printed and put to circulation since November 8" . He neither
says about the amount black, I mean, the illegal money confiscated since
demonetisation.

If somebody wants to enjoy by imitating Don Quixote, let him do so, but
not at the expense of the people of a great nation. Till now about 140 people have
succumbed to death after standing patiently hours and hours in the queue before
the ATMs praying for their hard earned money. Sorry to say this, but if the
Finance Minister imitates the role of an unscrupulous doctor who says, "the
operation was successful, but the patient died," in what else Parliamentary words
shall we pay homages to those people?

Justice has not been shown in gender Budget. The allocation for the health
and family welfare including children is inadequate. Even in the days of severe
drought, the GOI has failed to address the problem properly.

Why the Budget is silent on abolishing the double taxation in the name of
service tax on the Life Insurance Corporation Policies? Why the General
Insurance agents still denied of commission while the firms and companies get it?
Increasing the limit of MSMEs to the tune to Rs. 50 crores would help the joint
stock companies and not the small scale industries. The Budget did not address the
issues of traditional sectors like handloom, coir, cashew, bamboo-mat weaving,
potteries, fisheries, etc. We need a separate Ministry of Fisheries.

I would like to express my strong reservations on the tendency of the
Government of India to by-pass the supremacy of the Parliament. The role of the

various departmentally related Standing committees are being reduced to mere



08.02.2017 312

organs to look in to the Demand for Grants, whose recommendations are not at all
seriously considered by the Executive.

The Finance Minister is trying to generate a set of numbers for projected
revenues that are unlikely to be met. Then they find it as an excuse for reducing
certain expenditure below the allocated amounts. The end result is that every
succeeding year, the Parliamentary discussions on General Budget as well as
discussions on the demands for Grants for various Ministries become a futile
exercise. The centralized and secretive manner for the eventual spending below
the budgeted amount is not at all a healthy practice for a developing nation like
India.

Why is the Government reluctant to raise the tax GDP ratios, our country
has one of the lowest compared to different OECD countries. We are making
subsidy as if it is a big issue. Compared to the subsidy transfers done by the US
farm bill and European common agricultural policy, our transfers to farmers is far
less. Does the Budget address the decline in the price of agricultural commodities
which is affecting Kerala badly. All admit that there is unprecedented crisis in the
agricultural sector and especially in the case of perishables like tomato, etc. But it
is the same case with coconut, paddy, rubber, spices, etc. also.

The budget has lost its sanctity. It has become distorted without any vision.
It is once again a blatant attack on the poor and the oppressed. Why the NPAs are
mounting up? Who are the real culprits? It is not the common people but the
corporates and the affluent who are able to manage the affairs of the political
system, and also to cleverly manipulate. And again, they cry for privatisation also.
What a paradox! For what purpose and for whose benefit, the SBT is going to be
merged with the SBI. SBT has never come with the begging bowl before the
Union Government. It is the prime property of the State of Kerala. It is the money
and the wealth of the people of Kerala.

The Finance Minister tries in vain to draw a rosy picture. When 27% of 130

crores of people still remaining illiterate and with largest number of women and
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children of stunted growth in the whole world, situation in various parts of our
country is worse than that of Subsaharan region.

I appeal to the GOI to have a self introspection. Find out your own faults.
Take the Parliament into confidence. Let there be discussions and criticisms.
Accept the opinions of opposition also, if you can. The GOI has to take helpful
measures to strengthen the co-operative sector, including co-operative banks and
primary credit societies. They are people's movements which encourage financial
stability to the households and small farmers as well as merchants. It is good for
financial decentralisation also.

The digital slogan is not bearing fruits. In a country with only 53% of
broadband connectivity in the urban areas and a meager 9% in rural areas, the
digital divide may deepen economic disparities. In the information and
communication Technology Development Index, India ranks a poor 138 out of the
175 countries as per the data of ITU. The Fletcher School at Tufts University has
created a Digital Evolution Index of 50 countries and India ranks a lowly 42.
According to world bank, 97% of total number of transactions in India is by cash.
But we experience severe shortage of currency notes of the denominations of Rs.
10,20,50 and 100.

The unorganised workers, informal retail traders and street vendors have
been forgotten in this Budget also.

If we want to know the real ingredients of the Budget, we have to go to the
appendices and don't believe the speech which hides the facts. Why there was no
mention about any road map of filling up of one million vacancies under various
Government Departments, PSUs, autonomous bodies, defence, Paramilitary and
banks, etc? Social Justice has become forgotten agenda, I fear.

This is a Budget to appease the rich, accentuating the problems of
unemployment and rising inequality.

If we implement Adhaar Card, will each and every Indian be able to receive

the "promised Sum" of Rs/-15Lakhs in their respective bank accounts? Many of
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the Budget proposals are detrimental to the economic growth of states like Kerala.
Justice 1s not shown to the five million Indians working abroad and the millions of

poor farmers, many of them in the path of committing suicide.
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AW temet ¢ T Aradiy S, or@ mu aiferg | smaes o o e
. Ramt Areda (SToH) @ ofede HeledT, § JfUdT gIdaie SRl & (6 T 9 9
BN goIC W dlel DI fa¥R (3A7| I8 goic gH Fard € b I8 <o wed 3R wwed g
# 2l ¥ 9l @ € SR 3 98 & 6l

#EISAT, Jfeh WHY A B, AT § U8 & HeIl [ HLH I B AW W A A
T B, I9 W 12,500 JUY HI HH I T3 21 7T & # I8 Hgm {6 S gewwifa 10 wfoerd |
RATeT off, 98 o7l A 3 ufie 8 g 2l § gg W T8 e P AN AR qar a1 ver

359 3R Sl 2l

AT & : U1 HE-HE DX 3T W D |
. Rt Aredta : orede weledl, I8l BE Bl agdhdr T8l § 6 gErd el e
7.6 URRIA & Seaad WR W gl i § I8 SRR Bl A 6 4R &I AT Gk i
g, SUd HEd Pl TN gU BAR TN HAT R BN WWBR T 10 R golc der Bl
el WRBRI H AR WARS dICaRY @RI 8 A1 AT 99 1984-85 H AIBRT A I S
T A @RI s off, S a8 9 Bt A T8 @R 11 g A e g 6 Ssd gg
T &9 Y A| AT FeH B 7 I WRIG RS [RAT DI FHISAT & AR ARG IRGe
H B9 M de1 ol 89 TSl g$ 3iR fAa <2l & |1y Hulc d ol o

areme weredT, § a8 W e S {6 SHRGFER & &F ¥ 2,41,000 TUY HT Iorc T
T B H WY I @l WS A, B W B & I9ga” 7 der of g9 aore |
arfaRrarsht &M, Afd g8 @1 e ares Fraven| § a8 S I & avga: g S 3
<9 HI AoE Jorifae aRFRIRET # it g8 a9 @ @R &1 T8 g, S Sad Wifhd geic Bl
<@ el 1 e Bl

e HElGdl, WMRIG: I8 ARY R S|l § [ I8 PR TARERI 3R
QNIRRT & AHR Tl §6 WHR TR Je-4¢ DI WHR 81 & W 3RY ol | 39 wdg 7 4§
JE FHEAT A 6 A8 gl W&l iR fhami & forg |affa 2l

JeTel HEISAT, Py IR od gAN BRI A fSUdbell o Sl 8 o 98 3[R Ble-Udil
WY GaR R g8 M S @ TR @ 0o fou I gl N J8 S 9rd UEd g,
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Iei B I H 20 oG HRIS BUT B =il fhU| S U T BT g1 9 <9 BT Je J4)
g, Al g SUH! Je-ge DI WDR D BT UM IR AW fHAT &l Wa USTbR Al
BRG] BUT BT YRR B dlll 1 AR < & A 3R A, AF=1T ga= F241 S ) 39
RE B AR Y §l

sreer wRre, ¥ I% de arem 6§ “orgqfad i’ ot & omar €1 9 o & forg
fIdT 399 WRPR 7 fHa1 2 a8 ol 9 & sfaed d fhdt WeRr 3 781 fhar 81 &3 3
AT YT SIA & ANl & ATl W) 37U AfYBR STaT 8, otfh ot Y St faafia
TE B e iR o Wt e e fan] “srggfua i 9 & faer & fou i qoie usd
38,333 HXIS BUY o, I8 IS 52,393 B Y &l $HH 35 e &l S=aad ghg Bl T8
gl

e Weledl, HIUY Hal YfId S b Rgard & 2l a1 Aed fdSHR Bl Sl
dd o 39 Wed B &l W @ g, 98 W WA 3ed S Bl PR B S B a8 o B
FHUF T AR N1, WH AGA TFHR G, Tedd ASAl Sl J&l D 8l ¥, SAD! RA IS
feam| sl femr wiedt @1 Siifaq ved gy o, Afh 9meT |ed R & S @ TR T80
TS| 94T AR BT YR I <1 BT B Ddd AT IS off bl IRBR 7 fHar gl

afedel Heledl, ¥ BHUT YU S B RacA® M DR AN 8] WRA Sar urel
Th AF AR W WRaR g, R ergfud oifa @ fdem & fav 52,000 dRs wUY @
ERCAECIN]

3eTE HEIGH], 3@ H “WS AW Ol & IR H AT AR 3 Aol BT AdAd ©
fe IRl Bt Srrawehar A8 8, AU W W WS B Wil 7 Bad Wig AR A I Sifq

qaTgSY I BT HMH AN ARDHR 1 59 ol 1ol & A1 J fha 2l

[T 31eALT : 379 3T §3 S8V

. it Aot ¢ sreet HewedT, 4l A FEe a1 gQ 8 8 o

AT Sreme ¢ wile, Urd fiEe & g& €1 319 oY 938 syl

. FRramftn wredta @ srege weledn, S gHI U8 AR <l € [ iU B g TREl b

rerl... " gh foprft WY e @1 SoeR <@ Wahd B ... (@)

* Expunged as ordered by the Chair
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A STeAE ¢ TSI IO Sl 1Y 1Ay |
. fRamfor wrerdi ; srege ARGw, 3G WY & . (agm)
A A& ¢ 3MIBT I [T 81 Gl §l (Y 98 ATRY

. ()
S Joia o (YUier) : 7eel HBledl, Hol (Ml @ aN H Sd 84 AN Alcdal R I8
FHE B T IR R I, 5 39 fHAE B 9gd JHAE g1 B, 1 el Wigd 7 98 &
TS TID A g FASIH DI B B 6 9 9fthes Ry, fFami w <o T8 o © |
fFaml @1 Aredd # BIs W JHAM &1 gAT, I UG Alcdal Bl PIg Ao el ATl I
R Ted off, I8 Sl AT B weben 8, aifd fhar [iTad Ak A Srvge Sa e
Td B, P SreRNGe SR <d ©l 99T W) TRT Gl 8§ 98 U JHNT W@ S 8, Uh
et @S 0§ b ol WhET O, WA B §HE F SR A ofd & a1 f e
DI CHI WA TS ¢l I8 Hel b Aledal BT IF W SRR T8l garl, Sl 41 39 I e 9,
I A BT W §b H AT BRAT g9 AT| fHAN P AT DIs G T8l & AT I g fhaE
DI ST &9 T2 o, g DI ST o, e foy S9! @re ik gRar 78 e ar,
HIfH I T I T8I U | Arbe ITP] IUR 81 & UT 8T o, Hiifh I I 1 AT Io™
@& forg U 7€l A1 syt ureh B SAoiid Wkl § 6 U ok <t 3179 Ped © fb 8 10 o
TS TIY fHa & oot & oy « w € afes 5 &t &9 g, g9 ax # s
goic § BIg T4l T8l 5l W H ... " ES-awS IR b % § 6 gL & fFami B ol
A & IR 918 8 HIB BR |
AT 3remet ¢ 4 fhat o1t T8 e
sirelt ot Yo @ otfchT qoie § Pel ff U ofrss 98l § b ony i & &l &l A% &)
| 1 MY A8 T fHAT &7 HE A Al XS TE ©, Ul 8 qHS Y &, FAAY qoe H AL
fear| @ I fHamil B1 < are YA 8, [P A & o B MU qoIe § AP T IR I8
g, AT Wil § R T 21 99 a5 # -0 a1 AR P argh B e av 2015 #
GAH BIC Fol Y| MU TH.UE. G Bl qrd HI o, & fHamr & 50 gfaera ga.ga.dl. &4

* Not recorded
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JeTEA| My 30 fewWR, 2015 B A B MY IR M T f6 I8 dva TE g
TH.TA. 9. T8 91 Ahd | AT MY Ig SR TS H HEh 3T 7

TR QG 919 HE W I, I &) o1 & off, Ifhe 9 9ga HfeR € 7 9 @ fha
A H Pe 5 | T8 3MUb Ugcl Wi A| g8 Bg 8 I b Aedd § fham & @ e o
BOR $UY AEMT B & T Usell 2 3R Ol IRE &g w I 6 379 9, fFam & 9T W
WU 3R WCHIA ofd &l I8 D WA B & AMUb! Urel drel? F1 W H Uiy 3R
I HIF I 27 98 1 a9k ¥ & W¥ed Usd 2 &R qoiR § wéed & forg feam @
A1 0 31 SR Bl &l fhar &1 B9R ¥u QR WEN T8 ol 8, Fifh IqDh! Wie, IRAT
3R AT 99 PO U SUS DI GBSl TSl gl TS I3y 3081 R Yol Bl & &
& | Bt gErEA SN T (U Isufd WY § qrer 6 o By SR garsii bl ASHR
3 BT 919 FRS 98 U B Y, IA1T T8 {6 G T AT BRG] Il | DI H T §relr
THNET 71.312 HRIS B A EHIN & ded Q, A &, dfbs I8 /e gl garhiy 4§
qT AT AT 2 BOR RIS B & QY| gt 9 3R UH.UH. 3775, ATSHh] BIgT=1 gRCICYLM
& g faam | R SN ST BT A GhR AN BT I[ARTE B DI DI Bl |
HON. SPEAKER: Please conclude, now.
st Jotta o= #9, Riw drE fiee ol
HON. SPEAKER: Please conclude within a minute.
S o IO ¢ A LT Bl b, s A f wida &1 9 @1, 111 e
ffTad 2, 3U 8 & YA B AT A BT o AG AT q1db1 P11 T8l faAq1? IqDbT
Pl SIA1d 3MMUD goic ¥ Tl QA1 TAT| fUsel AT &Y STUeTT S WTel 3MUdb! WiveT 42.7 AR
TR, 3UHT Aded 2 fh S TR 8 a8 IMMUdH! WhiH | JHIfad T8 gU, STy 3MIeh
U 1 € el e Bl
AT Jrege : B T, YD U I IR TE E,

... (cTaeT)

AT STEAE : 37T aTFI YRT DI
MRt ol o @ Ud o § e RS &) ara Bl T8 ¥ 9¥ 2021 # g #
AR STETE 138 &S B G, a1t @t fenrs 40 fafera &1 Sgeft ofik &R o 24
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fforad @1 IET 21 U goie W wEl Wl T8 dEl T B W gREm & oy sy 40
faforae frat EcA?. . (ragm)
HON. SPEAKER: Thank you.

Now, Shri Chandulal Sahu.

... (cTaeT)

ARG JhET : IAUDH] FHY QX1 8 T, 93 S8yl & B H dld & oft b dreiie
FHINY| &6 2 U arad § HFciic HIg, MR arar are aiferg, adl are &1 Sl
=l
et Foita I : U9 U ied oA omud aoie § wWied & forg fihv frren Sl 21 e
T SHReFR & g BIg yrag™ fHar 2 ok 9 Peard, IRamedld, 8dl e Wl & foly
TS wrgar fhar 2l

2 dqelel WY (FETHA<) ¢ 3fehe FRIG], AT G qoic W el Bl AR o, §9ab oy
# JYD! TEI-agd garg AT AR gl I§ goic qawqEl 7, Agferd € iR < & forg
el ¥l gafery § 59 goic &1 99T wvar g1 7ere Wt S 3w € 6 3y ey
Igcll dheH deld & d S TRg Afdkd BT A8 AT G, 3R MMYD heH A 9 TNg A
@ TEN R RN AT Y, 99 A9 6 T A |l ©l U |l Had oM daTel AN oF B
T HA, 2N s Al o & SR e @ o uied & fofg, Wl @ faer & fog ek
TRIEN B A ATE Bl FaRAT B D [ A8 qoIc UK (AT g1 U= §IR T1d & U
FRIS TR TRART BT TR H Jad B DI Sl Ao &, FiTad $0 § I8 @Hd A 2l

ay 1971 H TRIET SIS, S B BT ART [T TAT AT, AfhT TREl B BT 3R
P S & fog o1 & & fohar mnl § wwern g R i e @il St 9 g9
fy 9gq 3re@l ®ex ORI Tl 3HD Uscl HElHT Wl BT I R 9gd I |l dle §& @
IS BRA I, AT & AETA M & 9 R B oI T8 B, afedh 3@ IR
Pl IRATT B AR IT ERAd R SARA B 10 YA fhar a1 81 59 hH § Sl Wew URd
I = T 7, [fPgd v I gE WAl Bl 9 AR, S aR<d W g1 IH D AT Gel
H ¥ anfe & fory St off, oot Taeedt A & Sfdiid eed & iR W@ & 0 ey
wrETerdl @1 T b o e 81 Fivad W @ gs W U WRiEy ded Bl
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D A H BT ATSdl § (b HETAT Wl S Bl Yo (el v R 1 qer o1 b e
St oMY o TR 9 STTSIal dTed © df el Ml St 7 Hel (P # oI o1 & & arg il
H YRS Fredl gl O/ idl W ORI AR A1 (HiEd W9 W OIERST AT SR AR B
URBT B §Y HETAT Tl ST 1 St el o, 99 W {hdl 7 e 8l fozn, afbs qmeeia
e A S A | 3 U AT An] w98 ey e ¥ 6 it Jre smee wm
ATST & Ted Qb T1d Bl e of of AR S9 1d BT Fgfad [ oy, dIfdp SH SE@dHR 31
T & T N S TP IMSfSTAS B W0 § bR PR 30T fabrd Bl o Ped & (&b
AR ST OISl & A HSTAT Ml Dl T8 A, ofb § de dredl g 6 g9 aoic o
HETHT Tl & RAGI BT Q1 BT BT JA {pa1 1= 2
o &l 81 Ahd1l TN Al B WG Al B D B gl AR S H Uh THI 14
PRIS AT &, J AT TSH-Hed TS 80 T I8 T 81 <Afpe AT A% AIGl ST & gkl
9 golc & AIETH W & oG dTefdl & {07 &1 S raRel &F T8 8, I8 Udh W8T Had
gl U i & Y qreme 99 $© 81 Usel | drdrdl b1 a9l | # WY a9 o g, o9
B Mg H BIC & A At ¥ E T8N ¥, dreld BT Uil A ¥ 3R A & Tl Bl agd
HGUATT o Srar ol

SHD AT § Pl el g b Iosaan A9 AISHl @ ded I URARI BT A€M,
g4 U Heudl T8 B Febal i fh AR Tt W A RiefeR 81T AfhsT WRBR o Ueh A
3T TEHR T ool ol Bl FaRAT Bl 8| DR 1 Ioodell ISl Al B TRIG YRAR BT
ST FaET A1 fb WX ER A W) AN BaR 8, 98 UGN 8 8T §l $9h WY & A1 Sl bl W
TN BT FATH fHa1 T T TS ST gAfaRr YuR & fofy 98 amavaad &

AT STEAE : 379 37T AU 1 WH DIVY, A bdel Fed < Qg |

Y dgenat WIg : "EIed], # Ud A B §¢ Y GG A1 dredl gl IR uger ggd g

EITFER I @A fHa1 S1g| @ fumT & SWde] BIe-BIC §hMaR| & AFM @ H9d ofdhs
S 8 3R I8 WM A &

3T H A N I G /i gl HY fUwel IR goic @ g Al I8 AR @i off fF W
&3 H A W g, ARGUTl AMSIAT T g Xl org & forg wd fpar o @M 2l Xerd
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HARTIS T B b HeAIUDHN ST © AR TG H 61 91 i Re 3T 8, 98 98d PH

3T 21 39 qrao(e W # =redn g b g Yerd s Qe Sy

SHD ATl YR W TN, ARTH T ST BICT o189 8, SW dre 91 AT WY 3R
die T B MRIEE J AT AR, <G8l A Bl U AMSIAT o SR Sy @1 [fzed s 4
S A H Sl nfear iR fUse T & €, SHdT fadmt 8|

$HD ATl Ueb ASHel Plotsl A< 3R 7l forel § @ielr S|

$81 Tl © A § AU gare < Y AU eI qHAG HRal g
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st WiEd 9 (W) : A 3redel Helewl, # fhaE @ i d, it # 9N &1
gfiffie o1 § iR Uod HY yar gar g1 #9, TIUagEsi 7 e 94 a8, S9d
qaTfs T fepar, foraes aRaR # dier @fex 81 1 Sd! H8H Bl Tavsl AHe] 3844 w0
gl goic # HEl T 7 5 g9 3@l A R | Ul 919 A1 g9l Dls 919 & T8 g,
Fif PE IS AT & T TN PR B W AT A 3844 T BT IA B o I Uid @l
9D e I 7688 WYY B WG| 3 HEMS & oH™ H fharl &l Ig e 17 g b At
ARG BRIS T D Bl D g B9 IATD] TF A RIS WU BT Holl oIl | HeH, Holl yiw
P BIS Raepd & Bl Holl ault B Radpd g1 Holl SUW Y9 T8l BlaT 8, I IS
P TRE SABT & SIal 2 d it dol & MHe! T8l 99! 7

# PR ¥ Ig Hel aedl g b $o U @H a1, (e 99 e & 9 @
WA @ o o e 81 9 wEn A ufd 9 @ e 9 8, @1 S9el Wil R g7 aRe
R 7 381 TS| T8 A1 Ud € Silel TS, DIy JHIGH IR9Md Bl © Al fhA & 'R §6ig 8
ST g1 ATl @ A AR DY Al I8 PE T 8 6 AweR 7 ISl aR & 38000 IRS
JAAT B IoT, 39 dR BFF 10 BUR BIS W0 91 DY 48000 BRI w0y BN QU g1 wafep

GiH BIE 7 el el 47 EAR 500 HUS WY ARBR Dl JR-TR S o DR Wd HRAMT
7| SHHT Aded ® & g 4 e w0 & 9e1 g1 39 Heg & oM # uid |l ws ol
PO A el Gl B

HeH, 39 goic H SR Pl I a1 781 DI g ol WS Ad U aRg 35
TAR AR < H SIve Y A oIfp &l drel dNT RISFR &, d8f al I8 0.01
gferera Y 21 91 B SHHAHG Td F HEl © fb Aleddl & 98 Sl 1 T8 8 3R WRBR
I8 g A | g3 A8 e WS T @ © (P AlCdd] A YRR DY g8 8 QA | R
frelt 71 fordlt fowT &1 U @ v @t Read oft € @1 18l 98 S9R-8IR & @1 Ale o
ST 21, 319 §1-a1 89R & U9 Al of S| 399 ¥R & dg 8 sui? fsd, S Aie
2 Bl § BA 6% B Ih T B B! UG SHS, SHIF R G P W H g, SHB! hls
EISIS I
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# ReR # AR Uikl aledl R AU I FHIG Sl b - U @iell &, AN HRard
ST %@ gl SIF Wlell 8, M1 GAardT S &l &l @ DI AT 81, Ararerd a9amal S &l 2l
g # fasrent wE g, fefiea sfoea foamn o <@ 21 w+ft sufwi gl € a4 37 sfoea
TART S @ gl e # ofd ok o @Y wiel 8 Waee A SifE @eman o j@r 21 R
Hed H o 99 V8T 57
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AMAS Ssfias TS (WEwmn) : A Siede weledl, # A fak #A S St grRr e
Py ¢ AT I9IC 2017-18 & AT H @S T

HEIGAT, WA ¥ Ugell aR 92 & q1e JUNILETG Bl WURT Pl B PR AH IOl B
T X gore BT fAera o1 Yfrerfee ok siyjayd o feam 2

T IR 9T W UgS goic U fHar g, R WReR @ AroHeh o o a9 @t
YRR A 1 P a1 S Feb|

g UBSAT WPl § W@ qoic H Al R IRAGH] [ BT IHR TH DR
fe=m T gl

TSIY @ AR qoC H BIS <o OR el &l Wfdhd Wl vl Bl dharR qae b
TP IR U B T8 B

WRHR 7 a9 2017-18 & foU Afora iR fAprarl qoic o fHar 81 I8 e
fpam, e, e, garit ik Gl P AR W R T T IO B 9 H W 'R W
GIR o B AU T8 Bl IROMERIG SR @ATaqiide Yoiel 21 39 o¥ & dgfd fdbm )
AHRIAD YA TS|

HIE WRBR T ST B ARSI BT G- R D (oY 59 99 & v vep a1 gt
Tolel U far g1 IS sfear i g UAeiigsl Uts UTS delld $ioed Bl

SUY I BT AW UgT dTell §l BRI WRBR T GH & IR H WAl 8, $9b [y H
far w5 Sft qen werEA St @1 gmare <
19.00 hours

HEIed], 9o WAl St B TR § W[ER P Add I8 5, TH AN BER| B B
S qolc § 39 &5 & e & ffegd & g 2 iR S g &1 W g fear w21 g
I 3feR Miderss, At afem, qifed, wifa, dfa ok Afgersl @ ST &1 wagE 6
SO @ AT Bl & A iU, Al B I W URGRIAT AT AYE AR B
AqUAT WIBR PR BT 4T T (6a1 11 21 Y A @ STAuHS, S eI Dl AATY Db
I, T G Javd glaamsit & e SR B AT @1 AT 21 IR AT IR SaATHC,
Al § I Tl WRA 3R 981 & ANl Bl Saa-WR Jga) 91 &1 ff wraes @1 gl § amn
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ST, B B Bl B, & UMWl Bl GHM &1 DI 18 DI IR AT 37 &4 Holga e
W ARG T goic TR R <« & oY 3T AWHRI g b Bl I8 R Did 3l

ARGy, Sl yaT H#3l S &1 drRieell @ 6 R Arorell @1 R 81 & T,
STHT AB H g F Bl AT WeR H yge #3 9 dsd Ao & ded N
afife 73 fhalHier um dsad ot off, 3@ UH.8L.Y. AR & 997 ¥ ufifad 133 fhaiex
B UMW TS adl &] 3UD [T 19 SR BRIS Bl goiery yrag fhar 11 gl

wRre, # oo fewie T@aR o aTd WA Hwlt gl § Udh q we A 1 g
I ¥eed W ISl g% 2] Weedl §3R @ Aolald 8l Bl U 89 Wl ferdl § iR e
Ig ¢ fb v 9 Tg I<IaT TR B fhar B, 39 88 gRumm ft frer ®1 450 W QT
T, 1.40 A WM, 77 A IR T TG T GE BT Gl H SO 9M B AR |
e @ 1€ gl § ok e T FEd g e I8 wEh 5 weer @y w9e e |
qrferepralt SR Afgematt &1 Y Jrr Bar 8 v fd Wk R Y 14 o9 AT Bl §
Hfgell wfdk des WG B & oIy 500 HRIS WA DI 3fde fbar 1T 2

Teledl, # Ig P awdl § b JoRd & fau oy wae S fear 5 S9d e
I gRT WA ATERADT 13 B @I S THRE @ [y S qoie graem B g,
39 oy § gare o Il | @ReR & S e ORI B A5l el §, §9d oy

1 3776 BOR HRAS WYY BT Yraer a1 21 Jorid d T &t woar 1 & o & 2l § I8
He ared g o e i@ 98 # g 987 AN fedis Yad & ofrid <l off, WR 39 Foic
H &3 @ fedis A, IS aRad= 8 AT AN BaeiA 8, WerR At W aore § ¢ 31 T8 El
R Rw ga A6 8 F S s 9fg ard & A 9 fwfs off, &3 o e feats s
T B gD 8, AR H b 9 Heql arsdl g b o fad #A S A Yerd o7 e R |
e &1 Th TIN &H Dl 91 Dl 2 IR s9a forg uraem= off fovar g WX &5 § qgaw o
Ud g1 U I &, del Sl T Werd o gefdt off, I g priif=d fman S|

TE HEHY 9 qoIc BT FHAT HRA §Y H U a1 FATG Bl g gIare]
AT STEA& : 3 ©BIC Tl Sl dleidl | Mg e e & fdan Hiey ok fhe 8x
HHATE BT |
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it Breae (YaeHTw) @ AR, gAE| # 9 qoic & A ¥ g, I Yfowifie aore
gl ar<a # I8 aferdl, wfyai, dif$dl, fHami &1 aoic 8, SHfay dexdd |Gl Sfl, TRIHM
A1l oft, A g% @1 v ygE AiGr oft, aferdi, sfd fUsel W srarst st b waga §

TS YT A oM

STE 3 gL HA A 189 Ysol 8, TET b WY WA §9 T8 8, o 9 U
T A A8 Wsol 8, TNET B QIR WA 99 Tgel 8, Piell 99 i, arod BN
ISH, DIl U= WA, IqT0H BRI JSAM, Ioic U hsol, A1 g1 AISHET 8, o ¥ g
| IGd HEH P BF Th1 7 <A1, 90 Ha¥ B B Tha 1 o, GANSTT DI g gI AT <,
7ol R &we a1 fire R 9, O &1 o &9 gam 7 &, RORem &1 oroe 89 g | S

BESCIE]

HON. SPEAKER: The House stands adjourned to meet again on Thursday, the 9™
February 2017 at 11 a.m.
19.05 hours

The Lok Sabha then adjourned till Eleven of the Clock
on Thursday, February 9, 2017/ Magha 20, 1938 (Saka).
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